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LOX SABHA

Wednesday, 14th November, 1962/
Kartika 23, 1884 (Saka).

The Lok Sabha met at Eleven of the
Clock.

[MRr, SpeEakErR in the Chair]

ORAL ANSWERS TO QUESTIONS
Chinese ordered to leave India

+

{ Shri Yashpal Singh:
Shri Ram Ratan Gupta:
Shri Rameshwar Tantia:
Shri D, C. Sharma:
w174, J Shri Prakash Vir Shastri:

1 Shrimati Savitri Nigam:

Shri Hem Raj:

I Shri P. C. Deo Bhanj:

| Shri P, K. Deo:

| Shri Raghunath Singh:

Will the Minister of Home Affairs
be pleased to state:

(a) the number of Chinese who
bave been ordered to leave India since
30th June, 1962; and

{(b) how many of them obeyed the
arders?

The Minister of State in the Minis-
try of Home Affairs (Shri Datar):
(a) and (b). Since 30th June, 1952,
orders to leave India have been serv-
ed on 24 Chinese nationals. Of these,
five have complied with the orders
and have left. In the case of the re-
maining 18, as well as those Chinese
nationals whose stay in India is not
regarded as desirable, Government
will have to take special steps in the
light of the latest developments.

2063 (Ai) LS —1.
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Shri Yashpal Singh: How many
Chinese are employed in the Chinese
Embassy in Delhi and in the legations
at Calcutta, Bombay and other places?

Shri Datar: 1 have not got those
figures here.

Shri Yashpal Singh: What is the
total numb.o?

Mr. Speaker: Those figures are not
availabe,

Shri Hari Vishnu Kamath: What
restrictions and curbs have been ime
posed on the movements and activilies
of other Chinese personnel or Chinese
nationals resident in India, and are
there reasons to believe that the
much-publicised gestures—the pro-
India gestures—of some of those
Chinese may be a mere camouflage
for their real intentions?

Shri Datar: The Government have
been keeping a watch on all those
persons whose activities are likely
to be either anti-Indian or anti-social
Government are taking necessary
steps in this matter.

Shri Hari Vishnu Eamath: My
question has not been answered. What
restrictions and curbs have been im-
posed so far? Have the Government
imposed any curbs or restrictions on
the movement and activities of other
Chinese who have not been asked to
quit India?

The Minister of Home Affairs (Shri
Lal Bahadur Shastri): We have issued
orders accordingly.

Shri Hari Vishnu Kamath: What
does that “accordingly” mean, Sir?

Shri Lal Bahadur Shastri: That is,
imposing restrictions on those Chinese.

Shrimati Savitri Nigam: May [ know
if the hon. Home Minister is aware-
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~
that behind the Regal Cinema few
Chinese have hired a flat in which
they are indulging in many suspicious
Activities?

Mr. Speaker: The question is, how
many have been ordered to lcave
India. We should not go into other
matters.

Shrimati Saviiri Nigam: I am ask-
ing about those people who have been
geen indulging in anti-social activities.

Shri Lal Bahadur Shastri: Govern-
ment is extra careful and watchful in
fthis regard. I do not want to dilate
ypon it, but we do propose to take
wery strict action in regard to those
Chinese who are considered to be a
security risk.

= wET X WEE ;T K A
gFar £ fF s S At wa #
W g © @ E e g9 fe &,
a7 fF g%z s feafa o &, 7 &Y
WG AfafafaE] F1 Fg @ I g
gfz gi, a1 wiae § 39 &1 79 & fag
g A ATIvE "6y 7

st W 9Eg] WA ;g
qardrEw A qy @ v E, afe
ST Y FAA FT TELT Tl g | T I
&+t FTdaTEr Saer @ WY A, FifE I
1 Y SR AT FTILY | WKL FTEAE
¢ or ag fadr gf 8 fow & amed,
dmfEdd i sgr g, gwa i @
Q@ AR I FHATEr AT FC @ 8 &

=} TR zifear | wreaEg WS
T &, 37 # e fegmart amifon
B < e s 87

it AT TEIEL WEA T I A Ew
gear dY AE1 a9 awar, AfEd gw gEt
& F s FEaEr a2 )

Shri Indrajit Gupta: Would the
hon. Minister tell us, out of these

24 persons referred to here who have
heen served with deportation orders,
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how many of them were nationals of
the Chinese People's Republic, how
many were Stateless persons and how
many ‘had become Indian nationals?

Shri Lal Bahadur Shastri: 1 cannot
give the details, but we have put all
of them in the same category, and
whatever action will be taken will
have to be taken against all of them.

Shri Sham Lal Saraf: May 1 know
if anybody from the Ladakh side is
included among those Chinese who
have been ordered to leave the coun-

try?

Mr. Speaker: It is going into too
much of a detail

Shri Sham Lal Saraf: It is a very
important question, Sir.

Shri Lal Bahadur Shastri: I am
sorry I am not aware of it.

Shri P. C. Borooah: Are the Gov-
ernment aware that there is in exis-
tence a Chinese school in Makun in
North-east Assaim and that has been
helped by the Chinese Consul-General
in India, and may 1 know whether
strict vigilance has been kept on the
teachers of this school?

Shri Lal Bahadur Shastri: Yes; in
fact, we have made enquiries and
have collected the necessary informa-
tion in that regard. We will keep a
strict watch on that also.

wos W owEt
+
[ =it sy s rest -
| sft o feg ferreht
| &t W W1 gER -
%‘ﬂ'mlﬁﬂ':
|5ﬂﬂ'° To w¥ASAT :

* ey, :
st e e whi :
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[ wgroT guT feaw W

!ﬂl‘Tu Ato faardt -

oI fam=z a5 :
jﬁmﬁ :

st o Fo T :
{é\'r—'ﬂﬁa Ll

F1 & W §N WY g aa
FT H47 fF

() 7w av 3 & <=
. "9 & wx ¥ A g A A
TS N F fowe wuAr WAz,
LERR % FTHr X g AT

() afz &, @ 7@ fem & @
wifa g% &; w

(77 )7 Af=gt ary F @ 7 ofagT
& FEE § 9 5 A
Tt #§ wfww fora fear om 97 &
Wiz afg gf, a1 3@ 71 Tvear w@r g ?

w W fWA wE (s ®o Ro
aE) 2 (F) aan (@), frgd Q@
qEHT H, FET & qfEgT & gvafaa
feafar § qafer gar gom & i< = aar
|TF AT g1 wiaw Fr F7 9y I
T B AT R

() fagre & Fraer @T & g
g § ol & fad aew quy a8
gra e & qfega § grafaw
TNAT & mRT UF qdmw
( trial tun ) 1 WE & wwifEd
FH # om0 e wfas ®
AT AT AT A AT ( Ganga-
B.ahmpur a Water Tianspcrt Boa:-d)
& AT 793 F fegey FY 59w FW g
sfaemE # T FEe % coe—fooo
T I AET | AIF FTHA AT F
fad seam &1 &t fFar @ g,
fom & v a8 geaTaT & fF wfaad &
TTF TAT ASH ETC FIFA FTHGUW 34
fafega =1 @ g sw %
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[(a) and (b). During the last two
months, the position relating to trans-
port of coal has shown considerable
improvement and it has been possible
to move more coal both by rail ard
by road.

(¢} Under the scheme for transport
of coal by road and river from coal
mines in. Bihar to consumers 1
Allahabad, a trial run is expected to
be undertaken shortly. In the im-
mediate future about 800—1000 tons
of coal per month will be carried by
utilising part of the fleet of the
Ganga-Brahmputra Water Transport
Board. Studies for the Ilong term
scheme, in which it might be possible
to step up the movement of coal by
road and river to 3'5 million tons per
annum are being undertaken.]

QW R A a6 59 g9 A
ag Affew W 8 fF we A e W
2, @1 99 &1 94w g ey ¥ fear
FaT & Wi feT wasr § ) s I
Sfea F1 ST T@T T, 7Y e g o

AT FFTAETC AT

it seTer A TeR o wt g A
¥ w9 HAY At F ST 29 F el
F it #7141 fF 99 F1 A9 IR
TG AMEd WX FTEA a9 aF T2 49
"FAT §, 9 qF fF IF F F@gAw @@
Ffas | gz o A g fe wew
T 114 feafa 1 amaan w4 & fah
THAEY T FA F TGAN § gEEH A
Fré fadry suawar 7 & 917 a9 37 g,
At gw F fagor ;g ?

ot & o To WINGIW : TALIH Ghe 7
gaTX WAt q fadw a0% wew
frg & o F0= +09 &7 = 4=
FIGAT GIT AT ¥ T F1aw gt @
IR F WA SmEe agrr oft &
TF § e F1 gane W agmr mr
¥ FEeOl AT @ E, FET g AR
T 45F 1 WY § W g 0F A4 Fd-
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W ZAr 72 &, o ¥ e aw w1
STET FIEET FAT T4 | T & g
TAW F gARE @ AT | T e g
fe feafa & gare gon & A 9% a2
T 9X F199 & a8 98 5 I B
B OAMH T FL W@ £ |

st sTE S et | H 7 e age
FLEF W § AAIG HAT S & 7g
@ fF R m dweFEm
feafs #1 sar 77 ¥ fag Fram
gt B G Frgen T T ) 39 feafa
T 9g "f-a7 ©7 ¥ FF aF G99 & Gt 7

5t ®o To WA : & 7 HA Fgl
& fF st gvaea § F Foran 91 @ E
oK feafa #1 g 50 F fad o)
TG FT IS FFaaT 7847 91 TFAT L,
geF! 9% famT S3TaT F1EaT F SEv v
qHA18, T @G T AR A &7 &
e, qF T3 AT §, TR wger G@
9 73 far s g e

it s Fag fagr=it : 7 3
FTHTL FT 59 a2 & o7 @0 H
FgE ST @ waar @ ¢ faw daw A
W A7 & o Ameg W e ) E
w1 o9 § @@ fawg o< faa gvm e
Toq FHTG & W g3 weEw e fear
amg ?

=t o To WA : g FTHRIU

¥ T F YT FEE NA & | T AR
wEHT F1 AOWT FA A T g, A
FFAT AT AT FCRE N

Shri Bhagwat Jha Azad: May I
know whether the increased supply by
this movement mentioned in the
answer has been more or less neutra-
lised due to the increased demand in
the country?

Shri K. D. Malaviya: There has
been increased demand both by the
industries and also by the civilian
consumers who utilise coal for burn-
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ing brick. We are trying to persuade
them to restrain the consumption of
coal where it can be restrained, be-
cause we want to concentrate on in=-
creasing production. But it is not a
fact that there has been a wvery ex-
ceptional demand on account of this.

Dr. L. M. Singhvi: May I know
supply of coal to the far off States like
Punjab from the Bengal and Bihar
coal fields and the results achieved so
far?

Shri K. D. Malaviya: As and when
we get an opportunity to get one of
two more rakes of wagons for a week
or two weeks, we increase the supply.

Dr, L. M. Singhvi: May I know
whether the Government has received
any complaints and whether the Gov-
ernment is aware that the scarcity of
coal to consignees has been aggravat-
ed by deliberate extensive under-
loading of wagons for the parties; if
so, what steps Government has taken
to curtail this sort of under-loading?

Shri K D. Malaviva: .I am not
aware of any deliberate under-loading
of wagons. But there has been some
complaint in regard to less receipt of
coal. As soon as we received those
complaints we enquired into  those
specific reasons as to why it happened.

sft g 9i¥ ;T4 I A0 Ay A
% f 2 fr afzat ¥ S F v FE=_
QENT IT WIF A A AT &V g7 7
T Afeat & sfad & AT T o3
at foraer sarer s fAfegt & wfa
& wmar s ?

1 %o o WrEdN : ghwarE &l
g Afeal & s Frgar § AET a1 e
TET 31 3T F AF@S # | AT g
T\SAT F1 979 FF | FH q9G FT |
€ & H qulFa § 99 F7 F o7 dgm
92 | Afew few ofF 5% FoaT II0RT )
W gL rafraw Hareal ¥, S HAE
et d oo s @ E ) mag A
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far ® e ) ST A g w1 A
G s

Shri 8. M. Banerjee: I want to know
whether it is a fact that in the
ordnance factories—there are 19
ordnance factories—which are manu-
facturing arms and ammunitions there
is shortage of coal; if so, what steps
the Government have taken to see
that these ordnance factories do mnot
suffer round-the-clock work on ac-
count of shortage of coal?

Shri K. D. Malaviya: I do nnt think
there is any shortage of coal.

Shri Hem Baruwa: In view of the
fact that the hon. Minister has sug-
gested to the Prime Minister to the
effect that the coal industry should
be nationalised in the interest of our
economy and in order to avoid scar-
eity, may I know what steps have
been taken so far or are proposed to
be taken?

Mr, Speaker: That is a matter of
wide policy.

=t e fag @ wETE AT A
#fz a0 § oFr A W oaw A
fomas w2t & @ W & R
o W WL AT & 7
Mr. Speaker: That is going too much
into details.

St ST TW TR T ST Gl
#1 srafagar & AN S @ o§Hw
#ETE § ®TH WIH ATAT HHA AT L
@ E S Y gers & gwrg ¥ 7

Mr. Speaker: That is a suggestion
for action.

Shri Bishwanath Roy: May 1 know
whether in view of the large number
of sugar factories and the head-
quarters of the N.E. Railway in Eae-
tern U.P,, any attempt is being made
to set up a coal dump in Eastern U.P.?

Mr, Speaker: That is going into
minor details.

KARTIKA 23, 1884 (SAKA)
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=t gt T ST : F g 7 e
T I T T FIE FTE@ET T W
pngam?

ot Fo ¥o WA : qH AAH AN

Shri P. Venkatasubbaiah: May I
know what further steps Government
have taken to give the necessary
financial assistance to Singareni col-
lieries to increase coal production in
the coal fields?

Shri K. D. Malaviya: That does oot
arise out of this question.

Some Hon. Members rose—

Mr. Speaker: Next gquestion. We
have spent 14 minutes on two gues-
tions. I will allow only two or three
supplementaries on each question,

Geological Survey in West Bengal

+
Shri Subodh Hansda:
Shri Shree Narayan Das:
*176.< Shri 5. C. Samanta:
.f Shri N, R. Laskar:
| Shri B. K. Das:

Will the Minister of Mines and
Fuel be pleased to state:

(a) whether any geological survey
was conducted in the foot-hills of the
Eastern Himalayas in West Bengal
recently;

(b) if so, the result of the survey;
and

(o) whether the survey is still gar-
ried on or has been abandoned?

The Parliamentary Secretary to the
Minister of Mines and Fuet (Shrl
Thimmaiah): (a) Yes, Sir.

(b) The survey has brought to
light the occurrences of dolomite, coal,
and copper in the area. A reserve of
8098 million tonnes of dolomite of
very high quality has been estimated
in the Jainti area of Jalpaiguri dis-
trict West Bengal. A reserve of 20:32
million tonnes of non-coking, flaky
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eoal has been estimated in the foot-
hills of the Darjeeling district. The
copper ore occurrences in Darjeeling
and Jalpaiguri districts have been
found to be sporadic.

(c) The survey is being continued.

Shri Subodh Hansda: The Parlia-
mentary Secretary just now stated
that deposits of dolomite. . . .

Mr. Speaker: Why should he repeat
what he has stated and take the time
of the House? He remembers well
what he has stated just now.

Shri Subodh Hamsda: May I know
what steps Government have taken
to exploit all the reserves?

Shri Thimmaiah: The detailed iun-
vestigation of dolomite occurrences in
Jalpaiguri District was carried out
during 1959-62 on the basis of which
the deposits have been demarcated for
exploitation by  Hindustan Steel
Limited.

Shri Subodh Hansda: May I know
whether any person has applied for
the lease of these coal and dolomite
deposits?

Shri Thimmaiah: It is not to our
knowledge. I want notice for that.

Shri 8. C, Samanta: May I know
whether Cooch-Behar District which
is by the side of Jalpaiguri District
has also been surveyed?

The Deputy Minister in the Minis-
try of Mines and Fuel (Shri Fajar-
mavis): We do not have informa-
tion about that at present with us

Bhri Manaen: In which part of
Darjeeling District has coal been
round and, would the hon. Parlia-
mentary Secretary please tell us, what
is the quality of coal that ‘has been
found?

Mr. Speaker: That is going into too
much of detail, I suppose.

Bhri Tyagi: It is black coal!
Shri Hajarnavis: I cannot specify

the exact part in Darjeeling District.
The quality is non-coking and plaky.
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Shri Bi;:lil-lllﬂ Misra:
Shri S, C., Samanta:
Ejri Subodh Hansda:
Shri N. R. Laskar:
Shri M. L. Dwivedi:
Shri Daji:

Shri Indrajit Gupta:
Shri Warior:

Shri Mohsin:

Shri Bhagwat Jha Azad:
Shri Bhakt Darshan:
Shri S. B. Patil:

Dr. L. M. Singhwi:
Shri Mate:

| Shri Morarka:

Will the Minister of Mines and
Fuel be pleased to state:

(a) whether it is a fact that the
Managing Director of Indian 0il
Company visited USSR. for talks
with the U.S.S.R. Government for im-
port of furnace oil; and

(b) if so, the results of the talk?

*177.

— e A e e ——

The Parliamentary Secreiary to the
Minister of Mines and ¥vel (Shri
Thimmaiah): (a) and (b). As a result
of his visit to the U.S.S.R., the Manag-
ing Director, Indian Qil Company
Limited, has been able to arranpge for
the import of additional quantities of
turnace oil needed by the Ccmpany.

ot frafy fow : wwaw wmw
fFad, wrar § g £ W gaa ax

FTFTE A Frbr 7

The Deputy Minister in the Minis-
try of Mines and Fuel (Shri Hojar-
navis): So far as the quantity 1s con-
cerned, I think the figure will have
to be determined from time to time.
As regards the price, it is somathing
which is not disclosed by any com-
pany.

st feafe fiom : war g W

oar 7 £ & fowey fegaets A
fEgT (Interruptions.)

Shri Surendranath Dwivedy: What?
The price cannot be disclosed?
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Dr. L. M. Singhvi: Why can the
price not be discloded?

8hri Hem Barua: On a point of
order, Sir.

Mr. Speaker: Are there any special
reasons for the price not being dis-
elosed?

Shri Tyagi: Is it still under negotia-
tion or has it been fixed?

Shri Hajarnavis: Sir, it is like this.
It is a company which competes with
other firms. Other firms are under no
obligation and are reluctant to give
this information. They do not supply
that information even to the Govern-
ment. So, should a Government Cor-
poration be put in a position which is
somewhat at a dis-advantage to private
companies?

Mr, Speaker: Then he should seek
refuge under ‘public intercst’. He
must say that

Bhri Surendranath Dwivedy: This
is an agreement with USSR. Is there
any private company functioning in
USSR?

Shri Hajarnavis: The Managing
Director does think that it would
not be in the public interest to dis-
close it

8hri Hari Vishnu Kamath: Sir, he is
shilly-shallying and dilly-dallying.

Shri U. M. Trivedi: How can it be
in the public interest?

Shri Surendranath Dwivedy: This
must be clarified.

Mr. Speaker: The hon. Minister has
said that private companies do not
want to disclose it, that they do not
even tell this to the Government. Sut
this is an agreement with USSR and
there is no question of any private
company coming in. What is the
ground on which it is being refused?
That could not be the ground for it;
i# there is anything else, that might
be told to the House.

Shri Hajarnavis: So far as the
quantity is concerned. . . .
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Mr. Speaker: He has saig that he is
not prepared to disclose the price.

The Minister of Mines and Fuel
(Shri K. D. Malaviya): It is mainly
the question of availability of dis-
count from the USSR in order tp
make the price competitive. We think
that we have got sufficiently good
discount from them. The Indian OuU
Company is reiuctant to indicate it
to us because of the competitive pres-
sure of other private companies. We
have asked that they might reconsider
the advisability of letting us know as
to what the quantum of discount is.
If they tell that to us, we shouid cer
tainly tell it to the House.

Mr. Speaker: By private company
it was intended to convey that ‘t was
our company?

Shri K. D. Malaviya: No, Str.
Private companies are also competing
and they want to know as to what the
quantum of discount is which we are
getting from USSR. If thay indicate
the price, they will certainly know all
about it. Therefore, although we ap~
preciate the difficulties of the Indiab
0Oi! Company, perhaps they would >%
well advised if they indicate to us as
to what the quantum of the discount
is. So far they were reluctant tp
give. If they give us the information
we will certainly give it. (Interrup-
tion).

Several Hon, Members =ose—.

Mr. Speaker: Order, order. I do not
know why hon. Members should be
80 anxious to probe into this thing
Do they consider that there is some
mischief being played there? If the
agreement is with the USSR, of
course, there cannot be anythinz fishy
in that. If it is with the Government,
at this time, the Minister feels th=zt
it is not in the public interest. Shouid
we press it further?

8hri U, M. Trivedi: That is not the
point. The point is different. Accord-
ing to him, the private company may
come to know of the price. 1t will
be to our interest that private com-
panies may offer the thing at a lower
rate than that. What disadvantage 01



1467 Oral Answers

will be to our country by private
companies knowing about the price?

Mr. Speaker: I cannot enter into
that discussion unless I am ccnvinced
that there is something very radical-
ly wrong. I have to accept the state-
ment when the Minister says.

Shri Hari Vishnu Eamath: May 1
remind you, Sir, it was you who sug-
gested public interest? He was hesi-
tent as to whether it was public inte-
rest or Government or Russian inte-
rest.

Mr. Speaker: Because if the Minis-
ter says that it is not desirable, Mr,
Kamath will stand up and say that
that is no excuse. Therefore I sug-
gested directly that he should say
that it is not in the public interest.
Now, the Senior Minister has said
that it is not in the public interest.

Shri Hem Barua: It is something
else that he has stated. It is the

Indian Oil company that refuses to
disclose the price.

Mr. Speaker: The hon. Member
should realise that if the Minister says
that it is not in the public interest,
prima facie, 1 should accept it.

Bhri Hem Barua: Besides that, he
has also stated that it is the Indian
Qil Co. that refuses to disclose the
price to the Government.

Mr. Speaker: [ should not enter into
detailed arguments just at this mo-
ment.

Shri Tyagi: Is it a State to State
transaction? That would clear.

Shri Hem Barna: How does the
Indian Oil Co., come in? The Indian
Oil Co. is a Governmert cumpany.
How is it that it does not disclose the
price to the Government?

“ Shri Hari Vishnu Eamath: There
should be a Half-an-hour discussion.

Mr. Speaker: Shri Bibhuti Mishra,

st frifa fost @ & s =R
EfFwr ww & ok
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T A F I A gl gy g
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FE T gz AT g fF oFEl W
a9 sgTRT Hi Fe faeer ?

st §o Jo WIWENT : gF FT @A
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Furst 2 1 dfew F g ¥ @ =
Fe f& g7 7o 7 1 wifs § awwa
g fr g oo gz ¥ w8, TR
W % f5 zo T gw fear T @
g e & f% @ aofew awwd g @1
6 38 qTHe 9 I &1 aIfE grew &t
T 2 "F |
Some Hon. Members rose—

Mr. Speaker: Should any further
supplementaries be put?

Shri Hem Barua: On a point of
order, Sir, the Minister again has
admitted that it is the Indian Oil
Compary which functions under the
Government that refuses to let the
Government know about the prices.
How is it that a department or auto-
nomous body. . . .

Mr, Speaker: The company can also
put it to the Government that
is not advisable, If the Government
agrees, it would remain there. If the
Goveroment does not, certainly they
should give direction that it must be
done in this manner. Where is the
herm? I do not see anything.

Sihri Hem Barua: Has it given any
direction? I agree with you entirely.

Mr. Speaker: If he agrees, he might
kKindly resume his seat.

Shri S, C. Samanta: From which
other countries we were so long im-
porting furnace oil and how he qua-
lity of these imported articles com-
pare with the present one from the
U.S.S.R.?
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Shri K. D. Malaviya: Private oil
companies which are having refineries
here are supplying us petroleum pro-
ducts including furnace oil also. From
where they purchase it and supply it
to us is not known to us. They are
one bloc of suppliers. The other bloc
is the USSR which supplies under
rupe payment arrangement. Thesze
are the two blocs of suppliers and we
are trying to get petroleum products
including furnace oil from some other
Sources.

Dr. L. M, Singhvi: Have there been
any efforts to import furnace oil from
other countries and if so, what quan-
tities are being imported or are being
proposed to be imported from coun-
tries other than the USSR at present?

Shri K. D. Malaviya: The bulk of
the supplies is from non-USSR
sources, in respect of furance oil

Dr. L. M. Singhvi: What is the per-
centage?

Shri K. D. Malaviya: I have not got
the percentage with me just now.

Shri Indrajit Gupta: May 1 know
whether it is a fact that the Indian
0Qil Co. is faced with a very serious
shortage of storage capacity for this
furnace oil and other petroleum pro-
ducts, and if so, whether a~y plan has
been undertaken to keep pace with
these imports which are being con-
tracted for, in the matter of develop-
ing the storage capacity?

Shri K. D. Malaviya: It is true
that we are short of storage facilities.
‘We are only a two-year-old baby now,
as against 50-year or 60-year-old
establishments of the Standard Vacu-
ums and the Burmah Shells who have
got their storage capacities. We are
very fastly developing our installa-
tions, and we hope that next year, we
shall be adequately equipped with all
these storage facilities.

Shri Bhagwat Jha Azad: May I
know to what extent the present nego-
tiations will be able to cover the gap?

Shri K. D. Malaviya: The consump-
tion of furnace oil is mounting at a
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very high rate in the country because
of many factors such as the growth of
industry, the expansion of our plants
and also the comparative shortage of
coal ete. Therefore, the gap is also
increasing. We are trying io reduce
the gap by import from all sources
and also by increasing the capacity in
our own refineries, but there iz a
limit to increasing the capacity.

Mr, Speaker: Next question. Q. No.
178.

An Hon. Member: May 1 suggest
that Q. No. 185 also may be taken
along with this?

Mr. Speaker: If the hon. Minister
agrees, I have no objection

Gauhati Refinery

Shri P. E. Ghosh:
| Shri Narendra Singh Mahida:

Will the Minister of Mines and Fael
be pleased to state:

[ Shri Y. N. Singha:

(a) whether it is a fact that the
work of the Gauhati refinery was sus-
pended during the recent floods in As-
sam;

(b) it so, for how many days It was
suspended;

(c) whether any damage was caused
to the refinery due to this flood; and

(d) if so, the amount involved

therein?

The Minister of Mines and Foel
(Shri K. D, Malaviva): (a) Yes, Sir.

(h). 15 days.

(¢) No damage to the refilnery units
or equipment was caused,

(d) Does not arise.
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Gaghati Refinery

+
[ Shri Rameshwar Tantia:
*185. { Shri Bhagwat Jha Aszad:
| Shri Basumatari:

Will the Minister of Mines and Fuel
be pleased to state:

(a) the quantum of daily crude oil
supplied to the Gauhati Refinery
through Oil India (P) Ltd.,

(b) the total quantity of this oil
refined since lst July, 1962; and

{c) the extent of the target *ulfil-
ments by this supply of crude oil
through ©il India (P) Ltd.?

The Minister of Mines and  Fuel
(Shri K. D. Malaviya): (a) The aver-
age rate was 500 tons per day by rail
from 5-8-1961 to 12-4-1962. Since
26-4-1962 the monthly rate ef crude
oil delivered by pipeline varizd bet-
ween 16,216 tons to 31,293 tons accord-
ing to the requirements of the re-
finery.

(b) 55,354 tons refined
1-7-1962 to 30-9-1962.

(¢) The target of 2,250 tons of crude
oil per day required by the refinery
can be fulfilled by Oil India Limited.

during

Shri Swbodh Hansda: May 1 know
whether the refinery authorities had
anticipated the flood and if so, what
precautionary measures were taken
by them?

Shri K. D. Malaviya: The floods in
Aszam last year were unprecedented.
The nature of flood cannot be predict-
ed. Normally, we {ake precautions
against these flonds, but when they are
exceptional and abnormal, the ferries
are suspended, and, therefore. disloca-
tion is bound to happen,

Shri D, C. Sharma: May 1  know
whether the refinery is now working
at its optimum capacity, and if not,
when it will work at its optimum
capacity?

Shri K D. Malaviya: The refinery
is now practically working to its
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normal capacity. There is only a
small gap between that and the maxi-
mum capacity, because the clearance
of our stocks is not perhaps complete-
ly finished; we cannot move as much
as we wouid like to move in order to
clear our stocks, because of too much
crowding on that side, but we hope
that the maximum productior. will
start very soon.

Shri Rameshwar Tantia: May 1
know whether we are getting fuil co-
operation from the Rumanian cal-
laboration to run this refinery®

Shri K. D. Malaviya: There is no
question of that. Most of them have
gone. Probably thirteen or fourteen
are left.

Shri Tyagi: As the Gauhati reflnery
happens to be situated at a place of
strategic importance, may 1 know
if proper precautions have been taken
to proteet this refinery against air
raids?

Mr. Speaker: Thal is o wide &
question for this Ministry 1o answer.

st Ho &o fFaft : 4 Ay A
o qaemar 5 arg & qaar 929 7 @y
AT AT FA 0 F qFA AET g fF
ST qTE HT 74T IH I FTH FT AITHHAT
¥ w9 F "eaeq § 91 F79 FI0 TR
g, " T g W afa 4@ gf !
HIT T A F Frewr @i erfa gf At
a1 ?

=Y %o o FEEWT : F 7 qg TE
FgT ar fF arg &7 qar AEf Aew K A
FgT 97 i 912 ¥ WEFET T 1% H wrf
SATA AL AET AT AT AT | AT A {
FErAE FET ATE AT T A A AT A
T @ 9 g 9 @ T | 99 ag
T T AT g S F1 A
& 07 T W 39 ¥ Fmd fra=
FEAT 9T W QY L% faT AW A=
w W ¥ afa g
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8hri Narendra Singh Mahida: May 1
know whether there is any expansion
scheme for this Gauhati refinery?

8Shri K. D. Malaviya: Yes, there is
an expansion scheme which is going
on in the routine way.

Shri Ranga:
‘routine way'?

Shri K. D. Malaviya: I would ex-
plain it to enlighten my hon. friend.
According to our present schemes, by
the end of the Plan, we have to
expand the refinery capacity to a
certain extent. We have not taken
recourse to any abnormal methods to
expand the capacity. It is just going
on ‘n the routine way.

What is meant by

siiri Hem Barua: May I know if all
the three units, the coking unit, the
oil distillation unit and the kerosene
refining unit, are completed in the
Gauhati refinery by now? If not,
how do Government propose to do
with the balance of the oil trans-
ported by 0Qil India and the oil that
s refined there?

Shri K. D. Malaviya: All the units
are now functioning normally. When
I referred to a certain gap in the full
installed capacity and the actual
through-put, I said that perhaps on
account of the storage capacity being
full, the full capacity was not being
utilised. But all the three units are
functioning.

Shri Basumatari: I could not follow
the answer given to an earlier ques-
tion. I want to know whether the
work was stopped in the refinery
itself or the flow of crude oil from
the field was stopped.

Shri K. D. Malaviya: When the re-
finery is stopped, the piping of crude
oil will also have +to be stopped,
if the storage capacity is full.

Shri K, C. Pant: How much higher
is the refinery located as compared to
the normal flood level of the Brahma-
putra?

Shri K. D. Malaviya: I have not
got that information.
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said that along with the suspensi
of work of the Gauhati refinery, 'S4
ply of crude oil was also stopped. b1
so, was the production of f::"ucle\\‘iialL
also suspended? \\-'- >

Shri K. D, Malaviya: The praduéi:
tion of crude oil is regulated to the
flow-out from the oil field according
to its utilisation. When the oil will
be utilised in the Barauni refinery,
more crude oil will be produced from
the oil fields.

Shri Shivaji Rao S. Deshmukh:
What is the normal supply of crude
oil reserve in the refinery and was it

M
Shri P. C. Borooah: The M.mm§'

‘not possible to utilise it when the

pipeline was closed for 16 days?

Shri K. D. Malaviya: There are two
types of storage tanks, one for the
petroleum products that come out of
the refinery. They are stored and
transhipped to the western part of
the country. The storage capacity
was choked and, therefore,®'work in
the refinery had to be suspended.

Mr. Speaker: Were there no. reser-
ves of crude oil stored?

Shri K. D. Malaviya: No. The
reserves are in the pipes themselves,
There is not much reserve left in the
storage tanks.

Seizure of Cartridges found in a
Hotel in Delhi

4

[ Shri Bhagwat Jha Azad:
Shri Bhakt Darshan:
Shri D. C. Sharma:
Shrimati Savitri Nigam:
Shri S§. M. Banerjee:
Shri Bishwanath Roy:
Shri Harish Chandra

Mathur:
Shri A, K. Gopalan:
Shri P. Kunhan:
Shri Mohammad Elias:
Shri Daji:
Shri P. C. Borooah:
Shri Nambiar:
Shri M. L. Dwivedl:
Shri S. C. Samanta:
Shrl Subodh Hansda:
*179. { Shri K. N. Tiwary:




1475 Oral Answers

Shri Dasaratha Deb:

Shri Surendra Pal Singh:

Shri Yashpal Singh:

Shri Kolla Venkaiah:

Shri Kapur Singh:

Shri P. K. Ghosh:

Shri Ram Ratan Gupta:

Shri Bagri:

Maharajkumar Vijaya
Ananda:

Shri Y. D. Singh:

Shri P. Venkatasubbaiah:

Shri Tan Singh:

Shri Indrajit Gupta:

Shri A. V. Raghavan:

| Shri Pottekkatt:

Will the Minister of Home Affairs
be pleased to state:

(a) whether in September last
several hundred cartridges were
seized by the Delhi Police from the
possession of an American national in
a rooméof a New Delhi hotel;

(b) whether a large quantity of
cartridges was also found on search
of his private plane at Safdarjang
Airport; and

(c) what action has been taken by
Government in the matter?

The Minister of State in the Minis-
try of Home Affairs (Shri Datar): (a)
and (b). 766 and 10,000 shot-gun
cartridges were recovered respec-
tively, from the room in the Asoka
Hotel and the private plane of the
foreigner.

(c) He has been prosecuted under
section 18(f) read with section 20 of
the Indian Arms Act. The matter is
sub-judice.

Shri Bhagwat Jha Azad: May 1
know whether the Government have
been able to find out the source from
which this foreigner brought this
huge amount of cartridges into our
country?

Mr, Speaker: That the enquiry
should reveal. The matter is sub-
judice.
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Shri Bhagwat Jha Azad: But this
can be said from where he brought
it.

Mr. Speaker: How can thgy say.

This also will have to be found out
in the enquiry.

Shri Bhagwat Jha Azad: They can
at least say that they have not found
out.

Shrimati Savitri Nigam: May 1
know if the hon. Minister could give
us any idea of the motive behind it?

Mr. Speaker: Order, order. What
shall the police do then, if the hon.
Minister gives the motive?

Shri Indrajit Gupta: [ want to
know whether that foreign airlines
of which this gentleman is reported
to be the chairman or president, has
been continuing  regular flights
through India, touching Delhi. Is the
position still unchanged?

Shri Datar: That airline had enter-
ed into a contract with Air India
International, and therefore they were
flying.

Mr. Speaker: Next gquestion.

it wo wvo fradY : Wewmw W,
qF HTEEaE N§T T 9T

oo FEEA ¢ S AE W 9
Zq§ Y SUTET WEEEF g 0

Siliguri-Ganhati Pipeline Project

*180. Shri Morarka'
Shri R. S. Pandey:

Will the Minister of Mines and Fuel
be pleased to refer to the reply given
to Unstarred Question No. 589 on the
13th August, 1962 and state:

(a) whether any decision has been
taken on the Project Report of Sili-
guri-Gauhati Pipeline Project;

(b) if so, its nature; and

(c) the total cost involved in this
project?
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The Minister of Mines and Fuel
(Shri K. D. Malaviya): (a) Yes, Sir.

(b) M/s. Bechtel Corporation of the
U.S.A. have been entrusted with the
design, engineering and construction
management of this Pipeline Project.

(c) About Rs. 6 crores.

Shri Morarka: What would be the
total length of this pipe line, and
what would be the exact estimated
cost?

Shri K. D. Malaviya: This is a
scheme to construct a 160 mile pipe
line. The dimension will be 8", and
the total cost, as I said, will be Rs. 6
crores, including foreign exchange.

Shri Morarka: May I know whether
the equipment necessary for this pipe
line, pipes etc.,, would be supplied by
Rourkela, or whether they would be
imported from abroad?

Shri K. D. Malaviya: The present
scheme is to take the entire stock
from Rourkela.

Sun Cookers

+
[ Shri Morarka:
*181. { Shri K. C. Pant:
| Shri Rajeshwar Patel:

Will the Minister of Scientific Be-
search and Cultural Affairs be pleased
to state:

(a) whether the sun cooker has
been perfected and whether it is pro-
posed to be produced on a commer-
cial scale; and

(b) if not, the reasons therefor?

The Minister of Scientific Research
and Cultural Affairs (Shri Humayuon
Kabir): (a) and (b). A type of solar
cooker was developed by the National
Physical Laboratory, New Delhi and
patented in 1852. The patent was
leased out to two firms for commer-
cial production, but the off take has
been very limited. )

Shri Morarka: May I know the
total amount spent by the Govern-
ment or the laboratory on this experi-
ment?
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Shri Homayun KEabir: It is not
possible to give any account of this
separately because this was taken as
part of the normal activities of the
National Physical Laboratory, and
therefore no separate accounts were
kept.

Shri Tyagi: Does it cook at all?

Shri Morarka: Why has not it be-
come popular? Is it effective, or ha
it failed?

Shri Tyagi: The Sun is defective!

Shri Humayun Kabir: The major
difficulty is that you want a cooker
which can be worked all the year
round. Now sometimes there are
rainy days. Secondly, it does not
work at night. These are the two
basic difficulties. As I told the House
earlier, we have tried to divert atten=
tion to other wuses of solar energy
rather than cooking.

Shri Morarka: Could not these
difficulties have been foreseen?

Shri E. C. Pant: In view of the
immense potentialities of utilising the
energies of the Sun for generating
power in sub-tropical countries like
India, may I know if the Government
has undertaken any programme
exclusively devoted to tapping Sun
energy in India?

Mr. Speaker: It is not the Sun
energy that is under question, but it
is the cooker. We are directly con-
nected with the cooker only. The
whole Sun cannot be brought in, to
whatever use its energy may be put.

Shri U. M. Trivedi: May I know
whether these cookers were usedq for
cooking or making things hot?

Shri Humayun Kabir: They were
used for cooking, and an hon. Mem-
ber of this House used these cookers
for a long time, but because of the
two difficulties I mentioned, that they
are not usable at night and so far no
adequate battery for storing this
energy has been devised, they have
not proved very effective.
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Mr. Speaker: Is it only on the testi-
mony of that Member that it has been
given up?

Shri Rajeshwar Patel: May 1 know
whether Government was aware of
these difficulties before launching
upon perfecting this sun cooker?

Shri Humayun Kabir: When an
experiment is undertaken by scien-
tists they naturally take certain risks.
If this had succeedeq it would have
solved a wvery important problem in
the country. Unfortunately this
expcriment has not been very success-
ful. As I said to the House before,
it has been quite effective in heating
water and now we are mainly con-
cerned in seeing whether we could
produce electricity. . .. (Interruptions).

Mr. Speaker: Before the hon.
Minister answers the questions, the
hon. Members get up twice and thrice
and interrupt him.

Shri A. P, Jain: Will the hon.
Minister give us some idea of the
price of the sun cooker?

Shri Humayun Kabir: It was being
sold at about Rs. 80.

Shri Basumatari: May I know whe-
ther it is in the private sector or the
public sector?

«Mr. Speaker: It is in-between.
Next question.

Machinery to Enquire into Charges of
Corruption against a Minister

*183. Shri Hari Vishnu Kamath:
Will the Minister of Home Affairs be
pleased to refer to supplementaries
raised on Starred Question MNo. 667 on
the 29th August 1962 and state:

(a) whether any machinery exists
for holding an enquiry into allega-
tions of corruption against a Minister
of Government;

(b) if so, the modus operandi
thereof, and subsequent procedure in
the event of a prima facie case being
established; and

(c) if not, the reasons therefor?
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The Minister of State in the Minis-
try of Home Affairs (Shri Datar): (a)
and (b). Such allegations can be
enquired into where necessary accord-
ing to the nature and circumstances
of the case.

(c¢) Does not arise.

Shri Hari Vishnu Eamath: Since
Independence against how many
Ministers—I mean ministers in the
larger sense of the word, inclusive of
all the categories—have allegations
or reports of corruption been unfortu-
nately lodged with the Government
and in how many such cases have
enquiries been made and with what
result?

Shri Tyagi: On a point of order,
Sir. What is his question? Has he
read in any newspaper or has he got
any substance on which he is pro-
ceeding? This is an insinuation.

Mr. Speaker: He is only asking for
the number of complaints that have
been received against Ministers.

Shri Tyagi:
Ministers?

Mr. Speaker: If there is none, the
Home Minister can say that no com-
plaint was ever received against any
Minister.

Against how many

Shri Ram Sewak Yadav: Shri
Kamath's question includes ex-Minis-
ters also.

Mr, Speaker: Order, order. It
covers anticipating Ministers too!

The Minister of Home Affairs (Shri
Lal Bahadur Shastri): In some cases
it was a few years back that some
enquiries were made. In regard to
the Ministers of one of the States
about which perhaps some of the hon.
Members know—especially Shri
Kamath should be aware of it because
he also comes from the same State
and I am sorry it is his State there
were some complaints and one person
was convicted.

Shri Hari Vishnu Kamath: That was
before it became part of my State
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Shri Lal Bahador Shastri: Then
two or three enquiries were made but
there was not sufficient evidence
available. 1 think this matter is as
old as five or six years or a little
mare.

Shri Hari Vishna Kamath: Is Gov-
ernment aware of the widespread
feeling that the current drive for
austerity and sacrifices woulg fail to
make the tremendous psychological
impact it should on the people unless
the evil of corruption is tackled rigo-
rously at all levels, and if so does
Government propose to modify or
reorientate its present somewhat
anaemic and wobbly attitude towards
corruption?

Mr. Speaker: That is too wide a

question.

Shri Hari Vishnu Kamath: May I
crave your indulgence....

Mr. Speaker: What should I do in
this respect? He points out many
faults that are beyond the scope of
this question. The question asked is:
what is the machinery to enquire into
the allegations against a Minister.

Shri Hari Vishnu Kamath: The
answer was given that....

Mr. Speaker: Yes; the answer only
was that sometime back there were
certain complaints,

Shri Hari Vishna Kamath: The
answer to the main question shows
that, throughout, their attitude was
anaemic and wobbly. There is no firm
and vigorous policy with regard to
corruption. May I submit, in all
humility. ...

Mr. Speaker: Order, order. If he
thinks that that is anaemic and some-
thing else also, that can be revitalised
in a different manner; not by a sup-
plementary question.

Shri Hari Vishno Kamath: You will
help us, Sir.

Dr. L. M. Singhvi: Is it not a fact
that certain investigations undertaken
against Ministers of certain States
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were abandoned after finding that
there were some materials and they
were not carried to a logical conclu-
sion? Is there any such case within
the knowledge of the Government?

Shri Lal Bahadur Shastri: I' would
very much wish that the hon. Mem-
ber had not put this question. It is
absolutely unfair to insinuate in an
indirect manner against the Govern-
ment or against the Ministers. If
there is any definite case, let him
write to me and I am prepared to look
into it.

=t ST AT TR AT # WA
@ faodeft, s feamia weE
F 99 T < #1 =g fear ar f¥
T AR w1 Ao s w0,
& ggAfaal & qwa ¥ oF wfaga

gt b 7 & @ due g | & 9y S
e 5 9w wraew A w |y arfes
HUATE TS 41 W7 g 470 &9 F 27 /b
TaT B Mg 7

Weqw WEIEy : 3g @4 ggl 4a&r
g1 grar | /4T 47 ¢ & a4
AU FT § W ATEH WIOCET #|T
& | 9 a9 999 4g 181 ¢ 6 faer A
T FF AT A T FAT Sar 97

it oo fag - o7 7% @F fefaees
gafaset og i=fme s@ & fd gw A
& foad &ame a8 9 71 = & I ¥
HAEH! G &, d1 | qF AT AW
# faFraa 781 & fF gure 3 &1 Fwar
aifgr ®TaTE Y ?

Mr. Speaker: He should not give
the impression that Members of
Parliament, seasoned and tried, put
supplementary questions that are
quite wide of the mark. We are being
watched every moment. The world
is watching us. They should be
amusing to the eye and interesting to
the ear. Questions that are not con-
nected should not be put at all. There
ought to be some seriousness about
it.



1483 Oral Answers

Shri Ranga: Our difficulty is, we do
not know whether any question from
us will be amusing to the ear and
pleazing to the eye.

Mr. Speaker: The hon. Member's
guestions are: I assure him.

Shri Ranga: Thank you. Just as
there is a rule insisting upon gazetted
officers to state how much property
they have when they join duty—and
they are also to renew this statement
from year to year—may I know whe-
ther there is any rule in this respect,
and if not, whether.the Government
would consider the advisability of
instituting such a rule which would
also apply to those people who are
Ministers of the various ministries?

Shri Tyagi: And also M.Ps.

Mr. Speaker: The second part is a

suggestion. The first part may be
answered.

Shri Lal Bahadur Shastri: The hon
Member wants to know whether—

Mr. Speaker: He wants to know
whether there is a rule that if the
Ministers, when they are appointed,
are required to file a list of their pro-
perty when they enter the post and
when they quit office.

Shri Lal Bahadur Shastri: No, Sir.
There is no such rule.

Shri Hari Vishnu EKamath: Do the
Government propose to have such a
rule?

Mr. Speaker: The proposal had been
made many a time.

Wt feafe ot T g R
Fxx ¢ 5 3o fafeed & faums
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werR WEREd ¢ g aar fafaed
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Mizo National Front
+

Dr. L. M. Singhvi:
"Shri Tan Singh:

Will the Minister of Home Affairs
be pleased to state:

*184

(a) whether it is a fact that the
organisers of the independent Mizo-
land movement are seiting up volun-
teer forces; and

(b) if so, what steps are being
taken to curb such activities?

The Minister of State in the Minis-
try of Home Affairs (Shri Datar):
(a) Yes.

(b) The State Government are
keeping a careful watch on develop-
ments. The Central Government are
also keeping themselves informed of
the situation.

Dr. L. M. Singhvi: May I know
whether it is a fact that the Mizo
movement is helped by foreigners and
foreign countries militarily, morally
and materially and if so, what steps
have been taken to intercept such
support to the Mizoland movement?

The Minister of Home Affairs (Shri
Lal Bahadur Shastri): It is difficult
for me to say anything on that matter
here, because it is not so easy to know
about specific countries which are
taking interest in this movement. Still,
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we have some information and I
would not like to disclose it.

Dr. L. M. Singhvi: May I know
whether an approach has been made
to the organisers of the Mizoland
movement to join hands with the
defence efforts in India in view of the
present crisis that has been generated
by the Chinese aggression and if so,
what is the reaction of the organisers
of the Mizoland movement?

Shri Lal Babhadur Shastri: The hon.
Member will be glad to know that
without any effort on our part, they
have held a conference and passed a
resolution saying they are lending
their support to the Government.

Shri Hem Barua: On a previous
occasion, in reply to a supplementary
by me, the very same thing was said
that a careful watch was being main-
tained on the activities on the Mizo-
land front. Now we find that they
are organising themselves into volun-
teer forces. May I know what steps
Government have taken, because of
the emergency particularly, to ban
this organisation from functioning?

Shri Lal Bahadur Shastri: It is
hardly necessary in view of what I
said before. I hope the hon. Member
will appreciate the present position
and do nothing which will unneces-
sarily hurt or annoy those people.

Shri Ranga: May I know what
active steps Government have taken
in order to reconcile these people to
our administration, to our national
leadership and national Government
and to see that their cooperation is
maximised?

Shri Lal Bahadur Shastri: The
Assam Chief Minister is taking
interest in that matter and has written
to us also as to what they propose to
do.

Shri Narendra Singh Mahida: May
1 know whether there is any foreign
instigation to this movement?

Shri Lal Bahadur Shastri: I have
already answered that question.

2063 (Ai) LS—2.
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Business Management

g

[ Shri Sham Lal Saraf:
*186. { Shri Rameshwar Tantia:
| Shri Basumatari:

Will the Minister of Scientific Re-
search and Cultural Affairs be pleased
to state:

(a) whether the two schools for
business management have been
started at Calcutta and Ahmedabad;

(b) how many trainees have been
admitted to start with and whether it
is proposed to admit more trainees
hereafter;

(¢) the main subjects that are being
taught to the trainees in these schools;
and

(d) the minimum qualifications for
admission to these schools?

The Minister of Scientific Research
and Cultural Affairs (Shri Humayum
Kabir): (a) The Calcutta Institute
has started functioning. Arrange-
ments are in progress for starting the
Ahmedabad Institute.

(b} 24 trainees have been admitted
for the first short-term course started
by the Calcutta Institute in October
last.

When fully organised, each Insti-
tute will admit 60 candidates for
regular post-graduate courses in addi-
tion to short-term courses.

(c) Industrial and Business Manage-
ment are the subjects of study for re-
gular post-graduate courses. Short-
term courses will deal with func-
tional aspects as for instance, Market-
ing Planning, Financial Control, Per-
sonnel Management, etc.

{d) The courses are open generally
to executives working in industrial,
commercial, administrative and other
organisations. A limited number of
yvoung graduates will also be admitted.

Shri Sham Lal Saraf: May I know
how long this course will last amd
whether students are admitted from
both public sector and private sector?
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Shri Humayun Kabir: In the first
course, about 24 people have come.
There are people from both private
and public sectors, Government as
well as industries. The regular course
would be generally of two years’
duration.

Shri Sham Lal Saraf: May I know
how long it will take to complete the
full contingent of trainees in Calcutta
school and how long it will take to
start the Ahmedabad school?

Shri Humayun Kabir: As [ said,
the short-term course of five weeks
has already started in Calcutta. The
regular course is expected to start
sometime towards the end of next
year in Calcutta. In Ahmedabad. it
may take about a year more.

Shri Rameshwar Tantia: May I
know if State-wise quotas will be
fixed for admission and whether such
schools will be opened in other parts
of the country also?

Shri Humayun Kabir: We are
having two all-India institutes for the
present. If necessary later on other
institutes may be opened. It is not
necessary to fix State-wise quotas; we
are having students from all over
India.

Shri Indrajit Gupta: May 1 know
whether the institute at Calcutta is
being financed entirely by Govern-
ment or the private sector also is
contributing to the expenses?

Shri Humayun Kabir: The industry
is also making a substantial contri-
bution.

Shri Basumatari: While it is purely
on a commercial basis, may I know
whether there will be some quota for
Scheduled Castes and Scheduled
Tribes reserved in these institutes?

Shri Humayun Kabir: Generally it
is for people who have already had
Business experience for some time and
are in managerial positions. I do not
think it will be possible to make any
special  reservation for Scheduled
Castes or Scheduled Tribes in this
context.
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Shri Kamalnayan Bajaj: This school
of businesg management was first pro-
posed to be started in the University
of Bombay. Thereafter it was shifted
to Calcutta. Is there any proposal to
start it by the University of Bombay
and. if so, may I know what progress
has been made there?

Shri Humayun Kabir: The first part
of the hon. Member's question is in-
correct. Different universities have
other kinds of business courses—com-
mercial courses—and even now there
are post-graduate courses in other
areas. These two institutes were
intended to be established in Calcutta
and Ahmedabad.

Geological Survey Team in Spiti
Valley

+
{ Shri D. C. Sharma:
. Shri Ram Ratan Gupta:
! Shri Hem Raj:
*187. { Maharajkumar Vijaya
1 Ananda:
" Shri P. C. Borooah:
| Shri P, K. Deo:

Wiil the Minister of Mines and Fuel
be pleased to state:

(a) whether staff of Ceniral Geo-
logical Survey was trapped by a
moving glacier in Spiti Valley on the
26th September, 1962; and

(b) if so, the details of the inci-
dent?

The Parliamentary Secretary to the
Minister of Mines and Fuel (Shri
Thimmaiah): (a) Yes, Sir.

(b) A statement giving the details
of the incident is placed on the Table
of the House.

STATEMENT

A party of the Geological Survey
of India consisting of two Assistant
Geologists, one Surveyor and one
Technical bearer had gone on an ex-
pedition in accordance with the annual
field programme of the Geological
Survey of India for 1962-63 to Bara-
shigri glacier on 14th June, 1962 and
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were expected to complete their as-
signment by the 28th September, 1962,
Barashigri lies at a height of 13,000
feet approximately and is about 25
miles East-South-East of Khoksar near
the confluence of the Barashigri nala
and the Chandra river. They were
camping at Barashigri glacier in the
Lahau! Valley in connection with
geological invesugations. They had
completed their mapping work for the
season and were to start from there
on 21st Septemoer. But it started
raining on 19th and 20th and on 2lst
it snowed heawily; as a result of which
there were huge snow slides and ava-
launches in the area thus marooning
the party. Due to shortage of food
and fuel they had to live practically
on one meal a day. As no help could
reach themn due to difficult nature of
the terraim on the 24th they had no
alternative nut to abandon the equip-
tment and leave the camp. They
trekked carrying with them the maps
and plans prepared by them over 6
kilometres on fresh snow, crossed the
Shigri river; bivouaced on snow, and
the next day crossed chest-deep Chan-
dra river and reached Chotadhara rest-
house by night. Thereafter the party
trekkea for six davs to reach Khoksar
at the pase of the Rohtang pass on the
Lahaur side: rested for a few davs
and arrived at Manali on 6th October,
1962 There was no loss of life or
serious injury among the party. The
equipment  abandoned by the party
was subsequently recovered,

Shri D. C, Sharma: From the state-
ment I find that they were trapped by
about the 19th of September and
they arrived in Manali on 6th October,
1962. How is it that no help or

assistance was given to them during

all these days when they were suffer-
ing such a great hardship?

Shri Thimmaiah: Sir. it was all
along raining on the !9th, 20th and
21st September. Due to the difficult
nature of terrain they could not move
out of their camps. The Defence
Ministry air-dropped some supplies
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but because of the difficult nature of
the place it is doubtful whether
those supplies reached them. After
the rains stopped they all left the camp
and it took about six days for them
to walk through that difficult region
and reach Manali.

Shri D. C. Sharma: The whole
thing happened on the 18th Septem-
ber, and the party reached Manali on
6th October. There was a gap of
about 16 days in-between. May I
know if we have not the sources by
means of which these persons could
communicate with us, whether we
have not got the resources by means
of which we could send them some
relief?

Shri Thimmaiah: They trekked
carrying with them the maps and
plans prepared by them over 6 kilo-
metreg on fresh snow, crossed the
Shigri river......

Shri D. C. Sharma: All that is in
the siatement.

Shri Thimmaiah: They crossed
rivers and walked over fresh snow.

Mr. Speaker: The hon. Parliamen-
tary Secretary is only reading from
the statement. But his difficulty is
that the answer iz alreadv n  the
statement and because the hon. Mem-
ber is insisting he is reading from it.

The Deputy Minister in the Minis-
try of Mines and Fuel (Shri Hajar-
navis): On the 20th and Z2l1st there
was heavy rain. It was followed by
very heavy snow. All attempts to
establish communications with them
were made but failed, Efforts were
made to air-drop supplies, Whether
they reached them or not it is very
difficult to say. In the meantime the
party started on its way back. Be-
cause of the very difficult terrain that
they had to traverse they sometimes
rested at some places and that is how
it took 16 days for them to reach
Manali. If they had come straight. it
would not have taken them so much
time.
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Mr. Speaker: His object in asking
that quejstion was to know whether it
was not possible or it was too risky to
send them supplies at the spot where
they stayed at least when they left
famished and were short of food. He
wants to know whether they could
not have been given some supplies.

Shri Hajarnavis: Attempts were
continuously made and whatever
possible was done. But it must be

admitted that it was not of much
use.

Shri D. C. Sharma: In view of what
has happened there, are the Govern-
ment going to take any precaution-
ary measures so that such persons do
not suffer in future when they are
trapped by glaciers?

Shri Hajarnavis: We will certainly
take steps, but there can be no precau-
tion against weather which breaks
out untimely.

Shri Hem Raj: May ] know whether
any information was given by the
Meteorological Dapartment that snow
. is coming earlier than usual?

Shri Hajarnavis: Not that I am
aware of; but it would be exceeding-
ly difficult to transmit any such in-
formation to the advance party.

Shri Hari Vishnu Kamath: Has Gov-
ernment given or does Government
proposc to give any rewards to those
villagers and others who helped this
party with food or otherwise and
assisted in rescue operations?

Shri Hajarnavis: That is a sugges-
tion for action.

Shri Sham Lal Saraf: May I know
when the recordings of the survey
made by this survev party reached
the headquarters?

Shri Thimmaiah: Subsequently all
that equipment which was left behind
was got by sending a special party.
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Tribal Students in Post-Graduate
Classen

*182. Shri Dasaratha Deb: Will the
Minister of Education be pleased to
state:

(a) whether there has been any
arrangement between the Tripura Ad-
ministration and the Universities of
other States regarding the admission
of Tribal students into Post-Graduate
Classes without going through hard
competition; and

-

(b) if not, whether Government
intend to have some seats in Post-
Graduate Classes in Universities of
neighbouring States reserved for the
Tribal students: who graduated with-
out honours?

The Minister of Education (Dr.
K. L. Shrimali): (a) to (b). The
information is being collected from
the Tripura Administration and will be
laid on the Table of the Lok Sabha
in due cdur"_

Coal Freightage

*188. Shri Tridib Kumar Chaudhuri:
Will the Minister of Mines and Fuel
be pleased to state:

(a) whether the attention of Gov-
ernment has been drawn to the recent
increase of coastal freight by 10 per
cent for coa) carrying; and

(b) whether the repercussions of
this increase of coal freight rates on
the cost of coal transport by sea to
different centres of consumption have
been calculated and the economics of

sea-borne coal transport ascertained
on that basis?
The Minister of Mines and Fuel

(Shri K. D. Malaviya): (a) Yes, Sir.
The increase in coastal freight rates
in respect of coal shipped from Cal-
cutta effective from 1-6-1962, is:

(1) 10 per cent for all ports upto
Cochin; and
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(2) 15 per cent for all ports
beyond Cochin.

(b) The cverall cost of transport of
coal by the sea route will undoubted-
ly increase. The consumer, however,
will not be affected as he will be
given a subsidy almost equivalent to
the difference between the freight by
the rail-cum-sea route and the
all-rail route. This subsidy is met
from the  excise duty levied
on coal “and coke and the conse-
quence of the increase in shipping
freight would be a larger outgo from
the proceeds of the said excise duty.

0il Refineries

Shri Vidya Charan Shuokla:
Shri R. S, Pandey:

Wili the Minister of Mines and Fuel
be pleased to refer to the reply given
to Starred Question No. 588 on the
25th August, 1962 and state:

*189.

(a) whether a decision has been
taken on the proposals made by
Private Sector 0il Companies for
utilization of the excess capa-
city available with their Refineries
processing imported crude: and

(b) if so, particulars thereof?

The Minister of Mines and Fuel
(Shri K. D. Malaviya): (a) Yes, Sir.

(b) They have been temporarily
permitted to operate at the maximum
capacities available.

Vocational Training in Schools
w190, J Shri Warior:
"7 Shri Bishanchander Seth:
Will the Minister of Education be
pleased to state:

(a) whether Government have
supplied machinery to schools in
various States for wvocational training;
and

(b) if so, the details thereof?

The Minister of Eduncation (Dr.
K. L, Shrimali): (a) No, Sir.

(b) Does not arise.
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Education Ministers’ Conference

f Shri Hem Raj:
*192. 5 Shri Yallamanda Reddy:

Will the Minister of Educatiom be
pleased to state:

ta} the various topics that were
discussed in the Education Ministers’
Conference held recently at Delhi;

(b) the conclusions arrived at and
the measures which the Government
propose to take to implement them;

(c) whether Central Government
were urged to open more Central
Universities in various States; and

id) the action taken thereon?

The Minister of Educatiom (Dr.
K. L. Shrimali): (a) and (b). A
statement is laid on the Table of the
House. [See Appendix I, annexure
No. 48.]

(¢) Yes, Sir.

(dy The matter is under examina-
tinn.

Nahorkatiya Natural Gas
*193. Shri P. C. Boropah: Will the
Minister of Mines and Fuel be pleased
to state:

ta) whether there is a proposal to
supply the Nahorkatiya Natural Gas
in piped form to the tea estates or to
nearby towns;

(b} if so. what action has so far
becn taken to implement this propo-
sal: and

(c) what are other proposals to
utilise the Nahorkatiya Gas?

The Minister of Mines amd Fuel
(Shri K. D. Malaviya): (a) Yes, Sir.
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(b) Negotiations are being carried
on by the Assam Government with
tea estates to finalise the terms and
conditions of supply of gas to the tea
estates. Distribution of gas in the
nearby towns for domestic and
industrial purposes is likely to be
taken up by the State Government at
a later stage.

(c) Power generation, fertilizer,
carbon black. cement, acrylic fibre.

Sampurnanand Committée Repert

[ Shri Shree Narayan Das:

| Shri P. K. Deo:

Shri Hem Barua:

Shri Daji:

Shri S. M. Bamerjee:

Shri Warior:

Shri N. Sreekantan Nair:

Shri Mohsin:

Shri Bhagwat Jha Azad:

Shri Bhakt Darsham:

Shri S. B, Patil:

Shri Yashpal Singh:

Shri Narendra Singh
Mahida:

Shri Prakash Vir Shastri:

Shri Sham Lal Saraf:

Shri Rameshwar Tantia:

! Shri Basumatari:

| Shri A. N. Vidyalankar:

| Shri Lakhmu Bhawani:

Will the Minister of Education be
pleased to state:

2

—— e e a

fa) whether the Sampurnanand
Commiitee to examine the role of
education in pmmoting integration in
Nationai life has submitted ils report;

(b) if so, the important fealures
thereof;

(c) whether the report has been
considered: and

(d) if s0, the nature of decision
taken?

The Minister of Education (Dr.
K. L. Shrimali): (a) Yes. Sir.

(b) Copies of the Report have been
placed in the Parliament Library,

(e} and (d). The recommendations
are under consideration by the Gov-
ernment_
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Teaching of Science
+195. J Shri Warior:

7 Shri Bishanchander Seth:

Will the Minister of Education be
pleased to state:

{a) whether Government have
taken any steps to implement the
recommendations of the National

Seminar of Science consultants for
improvement of science teaching in
elementary stage; and

(b) if so, the details thereof?

The Minister or Education (Dr.
K. L. Shrimali): (a) The Report is
under consideration.

ib) Does not arise,
Vice-Chancellors’ Conference

" Shri Ram Ratan Gupta:

Shri P. C. Borooah:

Shri J, B. 5. Bist:

Shri Yashpal Singh:

Shri Gulshan:

Shri Buta Singh:

Maharajkumar Vijaya
Ananda:

Shri Kolla Venkaiah:

Shri Prakash Vir Shastri:

Shri Bishanchander Seth:

| Shri Balmiki:

|_ Shri Vasudevan Nair:

*196. 4

Will the Minister of Education be
pleased to state:

fa) whether the Conference of
Viece-Chancellors  of Universities dis-
cussed the change-over to regional
languages;

(b) what other problems were dis-
cussed and recommendations made
thereon at the Conference; and

{c) the reaction of Government on
the recommendations?

The Minister of Education (Dr.
K. L. Shrimali): (a) to (¢). Informa-
tion is being collected ard will be
iaid on the Table of the House.
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Judicial Enquiry into Andaman Fifiap{

[ Shri Shree Narayan Das: (
| Shri Bhagwat Jha Azad: /-
*197./ Shri Bhakt Darshan: i_\',

| Shrimati Renu Chakra-
L vartty:

Will the Minister of Home Affairs
be pleased to refer to the reply givem
to Starred Question No. 129 on the
8th August, 1962 and state:

(a) whether the judicial enquiry
into Andaman police firing has since
been completed: and

(b) if so, the report of the enquiry
and its findings?

The Minister of Home Affairs (Shri
Lal Bahadur Shastri): (a) Yes.

{b) The report is under examina-
tion,

Cycle-Challans

364, Shri D. C. Sharma: Will the
Minister of Home Affairs be pleased
to state the total amount realised
from Cycle-Challans by the Delhi
Police in 1962-63 so far?

The Minister of State in the Minis-
try of Home Affairs (Shri Datar):
Rupee; two lakhs, thirty thousand,
one hundred and fortv cnly.

Rural Housing Scheme

/ Shri Surendra Pal Singh;

-
360"1_ Shri Joti Saroop:

Will the Minister of Home Affairs
be pleased to state how much money
has been earmarked by the Centre for
subsidizing the Rural Housing Scheme
for the backward communities under
the Third Plan, and what amount has
already been advanced to the State
of U.P. for this purponce?

The Minister of State in the Minis-
try of Home Affairs (Shri Datar):
There is no scheme designated ‘Hural
Housing Scheme’ for backward com-
munities under the Third Plan. There
are, however, snme  schemes of
housing in the programme under the



1499 Written Answers

Plan for the welfare of backward
classes. The schemes will largely bene-
fit rural areas. The total provision
made in the Plan for these schemes
is Rs, 89778 lakhs.

According to the procedure for pay-
ment of Central assistance to States
for execution of Plan schemes, ‘ways
and means’ advances are given month-
1y by the Ministry of Firance keeping
in view the Central assistance admis-
sible to the State for the Plan as a
whole in the particular year. The
advances are not given against speci-
fic schemes. Therefore, it would not
be possible to state what is the ad-
wvance given to the Government of
U.P. for housing-:chemes alone.

Grant to Utkal University

366. Shri Mallick: Will the Minister
of Education be pleased to state:

(a) the total grant given to the
different colleges and Utkal Universi-
ty in the State of Orissa during 1961-
82 by the University Grants Commis-
sion; and

(b) the earmarked grants already
given or to be given during 1962-63
to these institutions?

‘The Minister of Eduacation (Dr.
K. L. Shrimali): (a) Rs. 14,69,963:47.

(b) No grants are earmarked by the
University Grants Commission.

Educational Tours of Students

367. Shri Mallick: Will tne Minister
of Education be pleased to state the
amount of aid sanctioned tp the Gov-
ernment of Orissa during 1961-62 and
1962-63 so far for conducting educa-
tional tours of students within ag well
as outside the State?

The Minister of Educatiom (Dr.
K. L. Shrimali): Due to paucity of
funds, no amount was -sanctioned to
Orissa Government or any other State
Government for Educational tours in
the year 1961-62, During 1962-83, a
sum of Rs. 2,200 has been allocated to
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the Orissa Government for direct dis-
bursement to the eligible institutions
of the State,

Primary School Teachers in Tripura

368. Shri Dasaratha Deb: Will the
Minister of Education be pleased to
state:

(a) the total number of Primary
teachers who serve in the inaccessible
areas of Tripura;

(b) total number of such teachers
who have been accommodated in Gov-
ernment quarters;

(¢) whether such primary teachers
are given any special Hill allewance;
and

(d) if not, whether any special Hill
allowance is proposed to be given to
such teachers?

The Minister of Education (Dr.
K. L. Shrimali): (a) to (d). The in-
formation is being collected from the
Tripura Administration and will be
laid on the Table of the Lok Sabha
in due course.

Social Education in Tripura

369. Shri Dasaratha Deb: Will the
Minister of Education be pleased o
state:

(a) the social organisations of Tri-
pura who get financial assistance from
the Social Education PBoard of Tri-
pura;

(b) the amount granted to each or-
ganization during 1960-61 and 1961-
62; and

(¢) the principles followed in grant-
ing such assistance?

The Minisier of Eduocation (Dr.
K. L. Shrimali): (a) to (c). The in-
formation is being collected from the
Tripura Administration and will be
laid on the Table of the Lok Sabha
in due course.
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Gharchukti Tax

370. Shri Dasaratha Deb: Will the
Minister of Home Affairs be pleased
o state:

(a) the total number of tribal peo-
ple who have to pay Gharchukti Tax
in Tripura;

(b) whether such taxes have any
relation with zhooming (shifting cul-
tivation);

(c) whether Tripura Administra-
tion discourages zhooming by Tribals;
and

(d) if so, whether they propose to
abolish the Gharchukti Tax?

The Minister of State in the Minis-
try o; Home Affairs (Shri Datar):
(a) 33.320.

(b) Yes.
(c) Yes.

(d) According top existing law in
Tripura, those who give up Jhum
(Zhoom) cultivation and take to
plough are exempted from payment of
Gharchukti Tax, and so the question
of abolition does not arise.

Assistance to Hindj Institutes
in South

371. Shri E. Madhusadan Rao: Will
the Minister of Education be pleased
to state:

{a) the total financial assistance
given to the different institutes in the
South for the development of Hindi
during 1962-63 so far with break-up
and name of each Institute; and

(b) the details of the schemes un-
dertaken by these Institutes to utilise
the amount sanctioned?

The Minister of Education (Dr.
K. L. Shrimali: (a) and (b). A state-
ment is laig on the Table of the
House. [See Appendix I, annexure,
No. 49].
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Engineering Colleges in
Kerala

372, Shri A. V. Raghavan: Will the
Minister of Scientific Research and
Cultural Affairs be pleased to state:

(a) the number of engineering col-
leges to be establisheg during the
Third Five Year Plan period in
Kerala; and

(b) the nameg of the places where
the colleges will be established?

The Minister of Scientific Research
and Cultural Affairs (Shri Humayow
Kabir): (a) Two.

(b) Kothamangalam ang Calicut.
Zoological Survey of India

373. Shri Sham Lal Saraf: Will the
Minister of Scientific Research and
Cultural Affairs be pleased to state:

(a) whether a proper Zoological
Survey of India has been conducted;

(b) what species of animals and
more particularly of wild animals,
have been found to have gone out
of existence or are near it; and

(c) what action has been taken by
Government on such reports, if sub-
mitteg to them already?

The Deputy Minister in the Minis-
try of Scientific Research and Cultu-
ral Affairs (Dr. M. M. Das): (a) Yes,
Sir. The fauna, amounting to some
80,000 species of animals, birds, in-
sects ang smaller organisms, are so
far known from the country. It is a
continuing process.

(b) A list is given below:
(i) Probably extinct from India:

(1) Hunting Leopard.

(2) Two-horned Rhinoceros.
(3) Pink-headed Duck.

(4) Mountain Quail.

(ii) On the verge of extinetion:

(1) Asiatic Lion.
{2) One-horned Rhinoceros.
(3) Brow-antlered Deer.
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(4) White-winged wood-duck.
(5) Great Indian Bustard.

(c) The Government constituteq in
1952 the Indian Board for Wilg Life
for ensuring protection of the vanish-
ing Wild Life of the country. Rules
and Regulations for affording protec-
tiol ang sanctuaries to such wild
animals, for discouraging  their
slaughtey by regulating shooting
licenceg and by banning or restrict-
ing export of trophies, skins and
other necessary animal products, have
also been formulated in consultation
with the State Governments.

Educational Tours of Students

374. Shri Sezhiyan: Will the Minis-
ter of Education be pleased to slate:

(a) the amounts sanctioneg to
different States during 1960-61 and
1961-62 for educational tours of the
students; and

{b) the actual amount utilised by
the States during the same periods?

The Minister of Education (Dr.
K. L. Shrimali): (a) and (b). 1960-61.
A statement showing Statewise in-
formation is placed on the Table of
the House, [See Appendix 1, annexure
No. 50].

1961-62. Due to paucity of funds no
amount was sanctioneg tp any State
Government for Educational tours in
the vear 1961-62.

Consumption of Petroleum

375. Shrimati Savitri Nigam: Will
the Minister of Mines ang Fuel be
pleased to state:

{a) the percentage rate of increase
postulated for the  consumption of
petroleum by passenger cars during
the Third Five Year Plan period; and

(b) the share of bus transport in
it?

The Minister of Mines and Fuel
(Shri K. D. Malaviya): (a) The con-
sumption of motor gasoline by pas-
senger cars (including buses) iz likely

NOVEMBER 14, 1962

Weitten Answers 1504

to increase, during the years 1961 in
1966 by a little over 5.8 per cent
(compound ).

(b) Taken separately, the consum-
ption of this fuel by bus transport is
likely to fall during this period by
2.4 per cent (compound).

Suicides in Delhi

376. Dr. L. M. Singhvi: Will the
Minister of Home Affairs be pleased
to state:

(a) the number of suicides attempt-
eq in the Union Territory of Delhi
during the last ten years, yearwise,
and the number of cases in which the
attempts were successful;

(b)Y whether there has been a
noticeable increase in the number of
suicides recently;

(c) whether any studv has been
made to find out the causes of in-
crease in the suicide rate;

(d) whether any trends are dis-
cernible with regard to the causes
and the age and sex groups and the
social ang economic strata of those
attempting to end their lives; and

(e) how many of the suicides were
committed by (i) the educated. (ii)
the unemployed, and (iii) for reasons
of extreme poverty?

The Minister of State in the Minis-
try of Home Affairs (Shri Datar):

(a)—

Number Number
of of
Year attempted  cases of
suicide suicides
Cascs

1982 3% ( Figures
1953 22 < not avail-
1954 33 | ablk
1953 36 LY
1956 z 49
1957 40 74
1958 =] 72
1959 36 10§
1960 23 90
1961 . 44 95
1962 . 34 103
(upto 16-10-1962)
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(b) There have beep some fluctu-
ations from year to year in the re-
ported cases of alleged suicide,

(c) and (d). No systematic study
or research has been undertaken in
this regard, However, “disturbed
family life” appears to account for a
majority of cases of attempted suicide.

(e} (i) No record is maintained by
the Police with regard to the number
of educated persons who committed
suicide,

(3] ()

Year Unemploved Extreme

poverty
1655 3 5
1956 2 4
1957 2 1
195K 2 .
1959 3
1960 7 = 4
1961 3 I
1962 2 3

. Upto |5-lo-|{;ﬂz-.

Scientists on National Register of
Scientists

377. Shri Yashpal Singh: Will the
Minister of Scientific Research and
Cultura] Affairs be pleased to state:

(a) the number of Scientists re-
gistered in the National Register for
Scientific and Technica]l Personnel so
far vear-wise and category-wise i.e.,
M.Sc, Ph.D. anq D.Se.; ang

(b) the number of scientists who
have been absorbed in service and
the number which are still unabsorb-
ed?

The Minister of Scientific Research
and Cultural Affairs (Shri Humayun
Kabir): (a) So far, 1,50,000 scientists
and technical personnel have enrol-
led themselves in the National Re-
gister; no year-wise figures are main-
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tained. The break-up according to
degrees is ag follows:

Total  Doctorate

Category enrolment  (Ph.D.,
D.Se.,D.
Phil.}
percentage.
of total
Post-graduate scien-
tists . . . 40,000 14°0
Graduate Agricultural
Scientists ] 4,000
Engineers and Tech-
nologists  (Degree
holders) ) / 50,000 G5
Engineers and Tech-
nologists (Diploma
holders) . . 42,000
Medic:llSpecialists : 12,000 60

ToTAL 1,50,000

(b) Thea National Register is es-
sentially a ‘clearing house' for infor-
mation regarding scientific and tech-
nical manpower resources of the
country. Details of employment are
not known. According to the ‘Unem-
ployment Live Register’, 1326 persons
were unemploved as on 1st October,
1962; most of them were fresh gradu-
ates.

faifmat # afei &1 gz w0

[t sy T e :
| st s tirg et -
Jus {3 T
Tﬁm\qﬁu:
it 7w

T ME-FE FAT AZ AAH AT FA
T4 1%

(%) #r 59w wowvAwm
fear mar @ st ot amm faefert &1
ufeat Y g 7@ 32 q@f & 771 faar
T g "1

(=) afz &, a1 7 afFar &= 9%
A fFa-fe vel o9 enfo
g ?



1507 Written Answers

TRH WA § Tea-EA (s
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¥ faferdi #Y giaar gzrg o &, 97
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(%),(7) o (=) fawg mit % faga-
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(@) feeet & o W Forafrarera
g & fog wrs Fadalt sgmar &7 a1
frare A1 &

Prohibition

6380. Shrimati Savitri Nigam: Will
the Minister of Home Affairs be
leased to state what main steps were
taken by the Delhi Administration
regarding the enforcement of prohi-
bition in the year 1961-62?
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The Ministesr of State in the Minis-
try of Home Affairs (Shri Datar): The
following measures were. in force in
Delhi Territory during 1961-62 in the
matter of enforcement of prohibi-
tion:

1, Reduction in the number of
country liquor shops from 7
to 2 and removal of the re-
maining two shops tp remote
localities.

2. Reduction in the saleable
strengthy of country liquor
from 20 degrees under proof
to 50 degrees under proof.

3. Prohibiting public idrinking
in restaurants and dhabas
etc. of both foreign and
eountry liquor.

4 Prohibiting the sale and con-
sumption of foreign liquor in
cinemas ang railway refresh-
ment rooms.

5. Licensing the sale of foreign
liquor in clubs ang restrict-
ing the consumption therein
by members only.

6. Confining the consumption of
foreign liquor in hotels to
the residents of the hotel in
their rooms only.

7. Reduction in the possession and
retail sale limit of foreign
liquor from 12 quart bottles
to 2 quart bottles in the case
of whisky, brandy, rum and
gin ang 8 quart bottles in the
case of beer and cider.

8. Introduction of 120 dry days
in a ‘year.

9. Prohibiting the sale of country
liguor ang foreign liquor to
persons below the age of 25
years.

10. Imposition of ban on adver-
tisements for drink.

11. Enhancement of punishment
for repeated offences and
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prescribing a minimum
punishment for illicit distilla-
tion.

12. Reduction in the sale hours.

13. Increase in the rates of duty.
In addition to this the Delhi Ad-
ministration made certain regulations
during the year 1961-62 to control
the salg of spirituous preparations
capable of being mis-used ag drink.
‘The enforcement of these regulations
has, however, been stayed by the cir-
cuit bench of the Punjab High Court
in Delhi on a writ petition filed by
the interesteq parties.

Special IAS Recruitment
381. Shrimati Savitri Nigam: Will
the Minister of Home Affairs be
pleaseq to state the total number of
candidates taken from State Services
for LAS under the Emergency Rec-
ruitment Scheme?

The Minister of State in the Minis-
try of Home Affairs (Shri Datar):
182 Officers were appointeg to LAS.
from State Services under the LAS.
Special: Recruitment: Scheme.

Production of Coal

{ Shri B. K. Das:
sgp ) Shri S. C. Samanta:
") Shri Subodh Hansda:
| Dr. P. Mandal:

-Wi}.] the Minister of
Fuel be pleased to state:

(a) the total quantity of coal rais-
ed by National Coal Development
‘Corporation from the collieries under
their management during the last
year and during the first six months
of the current year,

(by whether the total capacity is
not being worked up; and

(¢) if so. the reasons therefor?

The Minister of Mines and Fuel
{Shri K. D. Malaviva): (a) to (c).
During the year 1961, the National
Coal Developmenti Corporation pro-
duced 7.65 million tonnes and during
tha first six months of the mnrw_:-nt
vear' they produceq 3.68 million
tonnes of coal

Mines and
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The National Coal . Development
Corporation achieved a rate of pro-
duction of 13.7 million tons (13.9
million tonnes) in the last quarter of
the Second Plan against their target
of 13.5 million tons (13.7 million ton-
nes) per year, Thereafter, production
from the Corporation’s collieries has
been deliberately curtailed. This was
principally owing to the unusual rise
in pithead stocks which increased to
1.67 millien tons by 31st March 1961.

Kerosene Price

f Shri Surendra Pal Singh:
383 3 Shrimat; Savitri Nigam:
Will the Minister of Mines and
Fuel be pleased to state:

(a) whether it is a fact that the
retailers have been charging exhor-
bitant prices for LO.C. Kerosene in
Western UP., and

(b) if so, what steps Government
have taken to remerdy the situation?

The Deputy Minister of Mineg and
Fuel (Shri Hajarmavis): (a) No, Sir.
No report of this type hag come to
the notice of the Government.

(b) Does not arise.

U.G.C. Committee on Teaching
System in Schoolg ang Colleges

384. Shri Surendra Pal Singh: Will
the Minister of Education be pleased
to state:

(a) whether it is a fact that some
time back a committee was appointed
by the University Grants Commis-
sion to suggest changes and improve-
ments in the teaching system prevail-
ing in schools ang colleges to-day and
that committee has already submitted
ite report; and

(b) if so. the
recommendations?

The Ministed of Educatiom (Dr.
K. L. Shrimali): (a) and (b). Yes.
Sir. The Committee has =ot yet
finalisad its recommendations.

Committee’'s main
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Petro-Chemical Industries in Ceyloa

385 Shri D. C. Sharma: Will the
Minister of Mines and Fuel be pleas-
ed to state:

(a) whether Government of Cey-
lon have requested India for assist-
ance in preparing a project report for
petro-chemical industries in Ceylon;

(b) whether the request has been
considered; ang

(e) if so, the reaction of the Gov-
ernment of India thereto?

The Minister of Mines ang Fuel
(Shri K. D. Malaviya): (a) Yes, Sir.

{b) and c) The matter is under
examination.

G54 qm A
= W 3
=t WTEE WY HTE :

?ﬁin] {{ siATEm I
(st fog wfrmn

TAT TE-FTE AAT A7 & WA, 1887
F FAATIIFA 959 9991 Yio ¥ IAT 4
FFE § g7 FA F1 30 F0 A
frrr st st 7 g afz
waqa1 71 gfaamd o W oweA
faarmfm a1 39 & av & #0 Ao
ffmr mar & 7

AT SAa - (
TE)  HEAr wEr fEEeTe
g

Teachers’ Welfare Fung

( Shrimati Renuka Ray:

387. { Shri Surendra Pal Singh:
| Shri Prakash Vir Shastri:

Will the Minister of Education be
pleased; to state:

(a) how far the community has
responded to the appeal for funds for
Teachers’ Welfare Fund on the 5th
Septemiber, instituted as Teachers'
Day; and
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(b) what are the collections im
Delhi and in each of the States?

The Minister of Education (Dr.
K. L. Shrimali): (a) The response
from the community has been quite
satisfactory.

tb) The information is being col-
lected and will be laid on the Table
of the House in due course.
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Artificial Rice

289, f Shrf Mo_rarlw: .
7 Shri Rajeshwar Patel:

Will the Minister of Scientific Re-
search and Cultural Affairs be pleas-
ed to state the progress made so far
in the production of artificial rice?

The Minister of Scientific Research
ang Cultural Affairs (Shri Humayun
Kabir): The product known as Tap-
ioca Macaroni  (previously  called
Artificial Rice) has been developed
and made on Pilot Plant scale by the
Central Fooq Technological Research
Institute, Mysore, Consumer accepta-
bility trials carried out in Kerala over
a perioq of eighteen months have
proved its usefulness.

Tribal Rest House at Subroom

390. Shri Dasaratha Deb: Will the
Minister of Home Affairs be pleased
to state:

(ay whether it is a fact that there
has been no water arrangement near
the Tribal Rest House at Subroom
Town,

{b) if so, whether Government
propose to provide a tube-well or
pond near the said Tribal Rest House:;
and

(e) if so, when it is likely to be
done?

The Minister of State in the Minis-
try of Home Affairs (Shri Datar):
(a) No. A ring-well is already in
existence near the said rest house.

(b) and (c). Does not arise.

Total Prohibition in Punjab

391. Shri P. R. Chakraverti: Will
the Minister of Home Affairs be
pleased to state:

(a) whether il is a fact that the
Punjab Gowvernment have decided to
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hold a referendum in December ove:
the question of enforcing total pro
hibition in the State; and

(b) whether the State Government
consulted the Central Government
and the Planning Commission before
making such declaration?

The Minister of State in the Minis-
try of Home Affairs (Shri Datar): (a)
The proposal of the Government of
Punjab to hold a referendum in the
State in December on prohibition is
onlv 1o ascertain the public opinion
on the limited question whe!ler
complete prohibition should be jntro-
duced in the State immediately or
through a phased programme so as
to cover the entire State by the end
of the Third Five Year Plan.

(b) No.
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National Institute of Sports at
Patiala

3% Shri Karni Singhji: Will the
Minister of Education be pleased to
state whether there is a proposal to
start a Rifle, Pistol and Clay Pigeon
‘Trap and Sheet Wing at the National
Institute of Sports at Patiala?

The Minister of Education (Dr.
K. L, Shrimali): The Hon'ble Member
himself made a suggestion to this
effect on 30th August, 18962 to the
Director of the Institute. . The Direc-
tor has requested the Hon'ble Mem-
ber to provide more particulars about
his suggestion. On receipt of the
required particulars, it may be possi-
ble to process the case further.

National Council of Educational
Research

395. Shri Yashpal Singh: Will the
Minister of Educatiom be pleased to
state:

(a) the progress made and the
nature of work done in the National
Council of Educational Research set
up in September, 1961;

(b) the estimated amount to be
spent on the building of the National
Institute of Education; and
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(c) when it is likely to be complet-
ed? :

The Minister of Education (Dr.
K. L. Shrimali): (a) to (c). A state-
ment is laid on the Table of the House,
[See Appendix I, annexure No. 51].

National Federation of Indian Womesa

396. Shrimati Maimoona Sultam:
Will the Minister of Home Affairs be
pleased to state:

(a) whether a charter of demands
had been drawn wup at the fourth
congress of the National Federation of
Indian Women held in October, this
year; i

(b} if so, what main demands were
incorporated in the charter; and

(c) what is Government's decision
thereon?

The Minister of State im the Minis-
try of Home Affairs (Shri Datar): (a)
Government have not received any
communication jn the matter from the
Federation.

{b) and (¢). Do not arise.
College Fees

[ Shri Sham Lal Saraf:
297. { Shri Rameshwar Tantia:
| Shri Basumatari:

Will the Minister of Education be
pleased to state:

(a) whether Government are aware
that there is np uniformity in charg-
ing feeg from students, lumpsum or
otherwise, in different colleges run by
Government or private Trusts or
Institutions in Union Territories; and

(b) whether Government propose
devising ways and means g0 as 1o
make it possible for all the colleges
to follow a uniform or a near-uniform
procedure with regard to (a) above?

The Minister c¢f Education (Dr,
K. L, Shrimall): (a) Yes, Sir.
(b) No, Sir.
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Palamr Airport

{ Shri Sham Lal Saraf:
398. J Shri Rameshwar Tantia:
| Shri Basumatari:

Will the Minister of Home Affairs
be pleased to state:

(a) whether Government are aware
of the inadequacy of arrangements at
the Palam Airport with regard to the
handling of passengers, arriving by
Foreign Air Services, by the Police
station there; and

(b) the steps being taken by Gov-
ernment to improve matters?

The Minister of State in the Minis-
try of Home Affairs (Shri Datar): (a)
and (b). The police gtaff, bath at the
Palam and Safdarjang Airports in
Delhi, has been strengthened during
the past few years. However, in
view of the steady increase in traffic
at these airports, the question of
further augmenting the staff to speed
up the clearance of passengers Is
under consideration.
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Ankleshwar Oil

400 Shri P. C. Borooah:
' Shri Joti Saroop:
Will the Minister of Mines and Fuel
be pleased to state:

(a) how :nuch oil has so far been
produced ! the Ankleshwar OI@l
Fields, since it began production
August, 1961;

(b) where that oi] has been refined;
and

(e) how far production of this crude
0il has resulted in foreign exchange
savings?

The Minister of Mines and Fuel
(Shri K, D. Malaviya): (a) 258378
metric tons till the end of October,
1962,

(b) At Burmah Shell and ESSO
Refineries at Bombay.

(¢) Approximately Rs. 183 lakhs

Violation of Traffic Lawg by Embassy
Cars

401. Shri Vidya Charan Shukla:
Will the Minister of Home Affairs be
pleased to state:

(a) whether several complaints
regarding the infringement of ordi-
nary traffic laws in Delhi by cars
bearing C.D. number plates have been
received; and

(b) if so, what action has so far
been taken in the matter to prevent
violation of traffic laws?

The Minister of State in the Minis-
try of Home Affairs (Shri Datar): (a)
In 1961 there were 109 cases of in=
fringement of traffic regulations by
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C.D. cars; upto 31-10-62, there have
been 104 such cases. These infringe-
ments relate to improper parking
aver speeding, plying against prohibi-
fion, disobedience of traflic signal,
driving either without light or with
dazzling light. In accordance with
the instructions on the subject, these
cases were referred by the Delhi

Administration to the Ministry of
External Affairs for appropriate
action.

(b) Information ig being collected
about the action taken in these cases.

Central Board of Child Welfare

402. Shri Bishanchander Seth: Will
the Minister of Education be pleased
o refer to the reply given to Starred
Question No. 479 on the 21st August,
1962 and state:

{a) whether the proposal to set up
a Central Board for child welfare
has been considered;

(b) if so, what are its aims and
objects; and

NOVEMBER 14, 1962
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(c) if not, the reasons for the delay?

The Minister of Eduocation (Dr.
K, L. Shrimali): (a) to c). The pro-
posal has since been considered and it
has been decided not to set up a
separate Central Board for Child
Welfare,

Housing Schemes for Scheduled
Castes

403. Shri Da'fit Singh: Will the
Minister of Home Affairs be pleased
to state:

{(a) the amount allotted to Punjab
State in 1961-62 and 1962-63 so far
.for Housing Scheme for Scheduled
Castes; and

(b) the amount asked for by the
Punjab Government during the same
period?

The Minister of State in the Mink
try of Home Affairs (Shri Datar): (a)
and (b). A statement gving the
information is laid on the Iable of
the House.

STATEMENT
(Rx. i~ lakhs)
Amaant asked for Amoaat allaitad
Vi Stwe  Cotal  Tom!  State  Cotal | Toual
Seciar Secior Secor Secror
1951-62 . 1'83 5 00 683 1-83 2 32 4 15
1962-63 . 1 702 195 3 662 1 702 196 3 662
TorAL 3 532 6 96 10492 3532 428 7-812

Grants from U.G.C.

404. Shri Daljit Singh: Will the
Minister of Education be plzased to
state how many Universities in the
country have not utilised the grants
fully given by the Universily Grants
Commission during 1961-62?

The Minister of Education (Dr.
H. L, Shrimali): Grants have been

paid by the University Grants Com-
mission to the Universities during
1861-62 under the following thres
heads:—
(i) Grants paid in full and final
settlement of the schemes
sanctioned earlier,

(ii) Grants paid for
works  the

continuing
completion of
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which may take much more
than a year,

(ili) Grants paid for schemes
which may be finalised in the
same year.

The utilisation of grants for (ii)
above, the Commission examines and
settles only when the scherae is com-
pleted. The utilisation of grants for
(i) and (iii) above, the Commission
has to wait for completion certificates
and gudited accounts of th> Universi-
ty for the particular year cuncerned.
The audited accounts are wusually
received about two years ufier the
close of the financial year in which
the grants are paid i.e. audited ac-
counts for 1961-62 can bLe expected
sometime in 1963-64 only, and as such
the Commission cannot say at this
stage what grants paid during 1961-
62 have actually been utilized

Three Language Formula

405. Shri A. N, Vidyalankar: Will
the Minister of Education he pleased
to state:

(a) the names of the State Govern-
ments which have approved the Three
Language formula and have agreed to
introduce the same;

(b) the names of the States which
have refused to adopt the same and
those that have taken no decizion yet;
and

(c) whether a statement will be laid
on the Table showing in what manner
various States have started implemen-
ting the formula? .,

The Minister of Eduncation (Dr.
K. L. Shrimali): (a) to (c). All the
States have accepted the three-
langauge formula with :ome wvaria-
tions to suit local conditions. A
statement containing the upto-date
information is laid on the Table of
the House. [See Appendix I, annexure
No. 52].
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Teaching of English

406. Shri A, N Vidya'ankar: Wil
the Minister of Eduocation be pleased
to state:

(a) whether it is a fact that a
number of States have decided to
introduce teaching of Englich from
the Third Primary standard;

(b) if so, whether his Ministry has
tendered any advice to these Statea
in the matter;

{c) whether it is a fact tha* experts
on basic system of education have
expressed strong object ageinst the
introduction of other langnzge than
the mother tongue at that carly stage
in basic schools; and

(d) if so, what adjustment is sug-
gested in order not to retard intro-
duction of basic system of education
in all primary schools?

The Minister of Education (Dr.
K. L. Shrimali): (a) Yes, Fir.

(b) This subject was cdiscussed by
the Conference of Chief Ministers and
Central Ministers held in Augnst 1961
which recommended that the study of
English and Hindi should begin at an
early stage. This recommendation
has been circulated to St=te Govern-
ments for jnformation and necessary
action, It is for each State Govern-
ment to determine the exact stape at
which the teaching of another langu-
age should begin in view of local
conditions and needs. The recom-
mendation made by the Staie Educa-
tion Ministers Conference heid in
August 1961 and the Nationzl Inte-
gration Council which met in Octnber
1961 that the study of English, if it is
to be learnt well, must commence at
an early stage was sent to the State
Governments for necessary action,

{c) Some persons have expressed
such a view.

(d) It is for State Governments to
decide their own policy in this regard.
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Milk from Green Leaves

407. Shri Indrajit Gupta: Will the
Minister of Scientific Research and
Cultural Affairs be pleased to state:

(a) whether Government's atten=-
tion has been drawn to the reported
discovery by U.K. vegetarian research
workers of a process of pzoducing
milk from green leaves;

(b) whether it is a fact that a
research institute in Mysore is co-

operating in this work with its UK.
counterparts; and

(c) whether Government have
investigated the potential value of

this kind of milk for a country like
India?

The Minister of Scientific Research
and Cuitural Affairgs (Shri Humayun
Kabir): (a) There have been some
newspaper reports to this effert

(b) No, Sir, but some work is being
done by the Central Food TCechnolo-
gical Research Institute, Mysore on
leaf protein.

{(c) The milk-like emulsion pro-
duced from green leaves has a strong
odour and green colour and is not

likely to be accepted as a substitute
for milk,
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Government Engineering College,
Chandigarh

az [ Shri Rameshwar Tantia:
* | Shri Bhagwat Jha Azad:

Will the Minister of Scientific Re-
search and Cultural Affairs be pleased
to state:

(a) whether it is a fact that the Pro-
duction Engineering Course, *he first
of its kind in the country has been
started in the Government Engineer-
ing College, Chandigarh;

(b} if so, whether the course has
been started with some foreign colla-
boration or ig entirely going to be an
Indian, venture; and

(c) how far such a course will be
introduced elsewhere in the country?

The Minister of Scientific Research
and Cultural Affairs (Shri Humayun
Kabir): (a) A special Diploma Course
in Mechanica] Engineering has been
started at the Chandigarh Engineer-
ing College for training in the manu-
facture of various industrial products.

(b) No foreign

collaboration is
involved.

(c) No other Statc Government has

so far proposed starting of a similar
course,

Abolition of Himachal Pradesh Landed
Estates Act

413. Shri Hem Raj: Will the Min-
ister of Home Affairs be pleased to
state:

(8) whether there is a demand in
Himachal Pradesh to amend the Big
Landed Estates Act; ang

(b) if so, whether Government have
received any representations and whe-
ther they propose to amend it and in
what respects?

The Minister of Home Affairs (Shri
Lal Bahadur Shastri): (a) and (b).
Yes. In view of the fact that a Legis-
lative Assembly would be established
in Himachal Pradesh, it is contem-
plated that the question should more
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appropriately be taken up by that
Assembly,

Team of Indian Botanists to U.S.S.R.

414, Shri Inder J, Malhotra: Will
the Minister of Scientific Research and
Cultural Affairs be pleased to state:

(a) whether a team of Indian Bota-
nists visited U.S.S.R. in October, 1962;
and

{b) if so, what was the specific pur-
pose of the visit of this team?

The Deputy Minister in the Minis-
try of Scientific Research and Cultural
Affairs (Dr, M, M. Das): (a) Yes,
Sir. The team ig still in USSR,

(b) To collect plant specimens,
seeds, living plants, where possible
and explore different floristic regions
of the Soviet Union, Tne visit is in
reciprocation of a visit by Russian
Botanisis in 1961, as a part of the
Cultural and Scientifie Exchange Pro-
gramme between Iadia and US.S.R.

Indian National CoOmmission for Co-
operation with UN.E.S.C.0.

( Dr. P, Mandal:
415. { Shri M. L, Dwivedi:
| Shri S, C. Samanta:

Will the Minister of Education be
pleased to state the items that have
been discussed in the Fifth Confer-
ence of the Indian National Commis-
gion for Co-operation with the
UNESCO?

The Minister of Education (Dr, K.
L, Shrimali); The Indian National
Commission for Co-operation with
UNESCO at its fifth Conference on
26-27 Scptember, 1962 considered the
Secretary-General’s Report on the
activities of the ~Commission for
1960-62; ruleg for admission of non-
governmental organisations as asso-
ciate members of the Commission; ap-
plications from non-governmental or-
ganisations for admission as associate
members; reconstitution of the Natio-
nal Advisory Committee for the
UNESCO East-West Major Project;
proposed programme and budget of

NOVEMBER 14, 1962
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UNESCO for 1963-64; and the future

programme of work of the Commis-
sion.

Tribal Housing in Punjab

416. Shri Daljit Singh: Will the
Minister of Home Affairs be pleased
to state the total amount allocated for
the tribal housing scheme in Punjab
State during 1962-63 go far?

The Minister gf State in the Min-
istry of Home Affairs (Shri Datar):
In the Backward Classes Sector of
the Third Five Year Plan there is no
Scheme of tribal housing in Punjab.
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“Metropolitan Coancil for Delhi”

419. Shri P. C, Borooah: Will the
Minister of Home Affairg be pleased
to state:

(a) whether the Delhi Munijcipal
Corporation has suggested that a
“Metropolitan Council” be set up in
Delhj to replace the Corporation; and

(d) if so, what is Government’s
decision on this proposal?

The Minister of State ip the Minis-
try of Home Affairs (Shri Datar):
{a) No such suggestion has been re-
ceived from the Deihi Municipal Cor-
poration so far

{h) Does not arise,
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Uniforms for Delhi School Students

Shri Buta Singh:

422. 1 Shri Gulshan:

Will the Minister of Educatin be
pleased to state:

(a) whether it is a fact that stu-
dents of Government aided schools ib
Delhi are being compelled to purchase
schop] uniforms by the respective
managements;

(b) whether Government have re-
ceived complaints from poor parents
expressing their financial inability to
comply with such orders of the school
authorities; and

(¢) if so, action taken in the mab
ter?
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L. Shrimali): (a) In the schools,
where uniforms have been prescribed,
the students are required to come in
such uniforms.

(b) No, Sir.

(c) Does not arise,

Bcholarships to Technical Stodents

Shri Buta Singh:
3. {sm Gulshan:
Will the Minister of Scientific Re-
search and Cultural Affairs be pleased
to state:

(a) whether it is a fact that most
of the scholars in receipt of Merit and
Merit-cum-means scholarship awards
have to spend more than Rs. 75 per
month towards their hoste] dues in
the engineering colleges throughout
India;

(b) whether Government are con-
sidering any proposal to increase the
scholarship amount to facilitate the
scholars to 'meet their expenses on
purchasing books and stationery; and

(c) if so, what are the decisions of
the Government?

The Minister of Scientific Research
ang Cultural Affairs (Shri Humayun
Kabir): (a) The value of Merit-cum-
Means scholarships awarded in the
engineering colleges has been fixed at
Rs. 75 after taking into consideration
on an all-India basis various factors
such as Hoste] fees etc. Besides the
scholarshipholders enjoy exemption
from the payment of tuition fees. The
amount is therefore considered to be
adequate,

(b) and (c). At present there is no
proposal to enhance the value of such
scholarships,

Scholarships to Technical Students

Shri Bata Singh:
424 { Shri Gulshan:

Will the Minister of Scientific Re-
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The Minister of Education (Dr. K.

Resolutions re: Pro- 1532
clamation of Emergency and
Aggression by China
search and Cultural Affairg be pleased
to state:

(a) whether it is a fact that most
of the engineering colleges in India
do not decide the grant of scholarships
(both Merit and Merit-cum-means) to
the Technical Students till the end of
the academic year;

(b) whether jt iz also a fact that
considerable difficulty is being ex-
perienced by financially peor students
to pilot their studies by paying the
fees etc. in advance; and

(¢) it so, what steps Government
have taken or propose to take to en-
sure payment of scholarship awards
before the end of the first term?

The Minister of Scientific Research
and Cultural Affairs (Shri Humayum
Kabir): (a) to (c). Some complaints
were received last year and steps
were taken to ensure that most of the
scholarg are paid their scholarships
before the end of the academic year.
No complaint has been received in
the current session.

12 hrs.

SUPPLEMENTARY DEMANDS FOR
GRANTS (GENERAL), 1962-63

The Minister of Finance (Shri
Morarji Desai): Sir, I beg to present
a statement showing Supplementary
Demands for Grants in respect of the

Budget (General) for 1962-83. ,

12.01 hrs,

RESOLUTIONS RE: PROCLAMA-
TION OF EMERGENCY AND
AGGRESSION BY CHINA—Contd.

Mr. Speaker: The House will now
take up further discussion on the re-
solutions moved by the hon. Prime
Minister on the 8th November, 1962,
along with the amendments that had
been moved. Shri Oza.

Shri Surendranath Dwivedy (Ken-
drapara): Sir, may we have an idea
as to when the hon, Prime Minister
will give a reply?
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Mr. Speaker: At 4 o'clock the hon.
Prime Minister will be replying to
the debate.

Shri Hari Vishnu Kamath (Hosh-
angabad): Would it not be possible,
if the hon. Prime Minister agrees,
that he replies when he is fresh
tomorrow morning after the Ques-
tion Hour, so that the debate may
continue till the end of the day today?

Mr. Speaker: No, that is not pos-
sible. 1 have considered that.

Shri ©Oza (Surendranagar): Mr.
Speaker, Sir, I whole-heartedly sup-
port the two Resolutions moved by
the hon. Prime Minister. The whole
nation has been shocked and grieved
by the ruthless and wunscrupulous
attack made by China. We feel more
deeply hurt because a treacherous
deal has been meted out to us by a
nation whom we thought to be a
friend. It was with this nation that
we pat some years back at Bandung
along with other Afro-Asian nations
and dreamt of forging solidarity bet-
ween the Asian and African countries
and of extending mutual aid for
development. It was this nation
whose cause we espoused in interna-
tional forums even at the cost of
misunderstanding among other friend-
ly nations.

It is rightly said that the wounds
of ingratitude and betrayal are more
painful. But does this mean that we
are sorry for what we did in the
past? Definitely not. Our foreign
policy was not adumbrated only from
narrow considerations but for larger
ends of world peace. Tt is not such
that it cannot bear the impact and
test of a situation the like of which
we are facing today. I have no doubt
in my mind that a policy which is
good for peace is also good in such
exigencies. If we change it at pre-
sent, we would be open to criticism
by other countries and it will appear
that we are not practising what we
used to preach. Has the nation also
not endorsed it times without num-
ber, on so many occasions? Would
it be fair to our leadership to turn
round at this stage and to say that
what is done is not proper?
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Emergency and
Aggression by China

There is also some talk about the
real intentions of the aggressor and
about our unpreparedness. When a
trespasser enters our premises, should
the family sit down and start discus-
sions about his intentions or start
finding fault with the members of
the family for some alleged negli-
gence? All efforts should be directed
towards removing the trespasser. It
is with a similar mood that we should
divert all our energies. In the hour
of trial only weak people start appor-
tioning blame. We should behave
like mature people and meet the
situation with calm, cool, calculated
and determined will

Qur jawans are valiantly fighting
on the border. We will not grudge
them whatever they need, We will
procure it here or abroad and will
strain every nerve to support them
in every imaginable way possible. The
leader ‘has given us the clarion call
Let us stick to our position, high or
humble and perform whatever fune-
tions are assigned to us.

There is great upsurge of enthu-
siasm. [t is highly necessary that
this should be channelised. People
have contributed liberally and will
continue. But, there is a limit for an
average citizen to do so. I think that
we should give the people some con-
crete programmes. Otherwise, I am
afraid there will be frustration and
dissipation which state of affairs also
is very dangerous. Every Ministry
should devise what it expects the citi-
zens to do while following his normal
and natural avocations.

Consumption pattern about tea,
sugar, cloth, oil, etc, should be laid
down, if necessary. People sheuld be
asked to take pledges about doing
something or abstaining from doing
something. I feel that hoarding will
not take place at the sellers point. 1
am sure neither the Government nor
the people will tolerate it But, I am
afraid at the consumers level perhaps
it may take place. Therefore, it is
necessary that the Government should
glve proper guidance to the citizens.
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The struggle is likely to be a long
one as is indicated by our leader.
Bpeaking at a public meeting, he even
suggested conscription though at a
future date. In that case, we should
start giving preliminary training to
our youngsters so that they can be
immediately commissioned to action if
need be. Austerity should be the ecli-
mate of the day, All ostentatious ex-
penditure should be eschewed at all
levels, whether Government, social or
individual.

Again, I take this opportunity to pay
my homage to the jawans who have
laid down their lives and assure them
on behalf of this House and the area
from which I am coming that we will
not stint from our duty and we will do
whatever is necessary to support them
when they are fighting on the frontier
and shedding their blood for the pro-
tection of the motherland.

Shri Ravindra Varma (Thiruvella):
Mr. Speaker, I rise to join the hon.
Members from all sections of the
House who have paid their humble
tribute to our heroic armed forces who
are engaged in a life and death strug-
gle to safeguard the sovereignty and
sanctity of our motherland. The epic
that they are inscribing with their
undaunted courage and determination
will be etched in the memory of every
generation of our countrymen The
callous and cynical manner in which
China has betrayed the trust and
friendship of our people will go down
as the darkest, most deceitful and
vile piece of treachery that has tarred
the history of humanity. To deal
effectively with a wily and unscrupu-
lous enemy of this kind, it is neces
sary that we have a clear assessmeni
of the objectives and strategy of our
adversary.

The colossal failure of China'’s leap
forward and the fissures that came to
light in her leadership ecompelled
China to look for something to dis-
tract and confuse her people and to
bolster the unity of her leadership.
China could not brook the existence
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of a successful rival in Asia, an
example of democratic socialism in a
country that dared to differ and
managed to prosper. It wants to dis-
credit India and discourage others
from following our example. It wants
to put India's economic progress in
jeopardy by confronting us with an
economic dilemma, compelling us to
choose between spending on defence
and spending on development, China
wants to confront us with a political
dilemma by bringing pressure on us
to give up non-alignment and seek the
security of a militarv alliance. China
wants to stake her claim for the
leadership of world communism.

It has been said that the treacherous
invasion that China has launched is
reminiscent of the Imperialist expan-
sionism of the 18th century. This is
no doubt true, Sir. But, Sir, it is
equally true that China is a Commu-
nist country. The pontiffs of Commu-
nism have ofte: told us that - Com-
munist country—by the very absolu-
tion that it receives from the ideology
it professes—can never be an aggres-
sor; that all progressive people know
that what locks like aggression to the
bourgeois eve is in fact only liberation.
China believes in this process of libe-
ration. Chira has always believed
that war is inevitable for Commu-
nism, that peace is only a preparation
for war. This war, therefore, is a war
that China is waging for the expansicn
of the frontiers of Communism, It is
evangelic expansionism; if it is Impe-
rialism, it is Messianic Imperialism.

Sir, it is truc that we have not
launched a crusade to rid the world
of Communism. But it is equally true
that this is a defensive war that we
are waging in defence of our territory
and our ideology of democratic soria-
lism and peaceful cz-cxizt =oo,

12.10 hrs.

Sir, some hon. Members, particular-
ly of the Swatantra Group, have taken
panic and asked us to discard non-
alignment in penitence and contrition.
I venture to suggest that this is m
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dangerous and wholly unwarranted
counsel. I wholeheartedly support the
policy of non-alignment, because nou-
alignment is the surest guarantee of a
govereign natioa's right to indepen-
dence of judgment. It cannot be
given up without diluting or surren-
dering our sovereignty at the counter
at the back-door. Sir, the counsel is
unwarranted because when the testing
time came, we found that our non-
alignment did not prevent us frum
taking military assistance. It did not
prevent others from giving military
assistance. Why thea should non-
alignment be given up?

Sir, this does not mean that this
hour of crisis should not be one of
deep self-introspection. It is today in-
cumbent on us to examine how far we
have had regrettable lapses, how far
we have let bad advocacy affect our
good cause, how far, for fear of taking
the lead, we have stood in stately, and
sometimes sullen, isolation, and in the
last minute, allowed ourselves to be
stampeded by a bumptious section of
the non-aligned.

Sir, the role of the Communist Party
has been referred to by many lun
Iembers. The spokesman of the Com-
munist group said: ‘History will give
you the answer’. Sir, I wish he had
not jnvoked history. The history of
the Communist Party in India is not
too flattering. and has given little proct
of patriotism. Lenin has referred to
the desire to defend a bourgecisie
State as ‘defencism' and said that this
defencism is “treason to socialism, and
a complete renunciation of interna-
tionalism, no matter by what fine
phrases and practical considerations it
may be justified”, That, Sir, is what
the Pravda and Izvestia recenily rei-
terated when they warned against the
chauvinistic character of nationalism
and exhorted the Party to take an in-
ternationalist view. Al] this shows
that history gives us the right, nay,
casts on us the duty to be sceptical.
An hon. Member from the Commu-
nist Benches told us yesterday that
the proof of the pudding is in the
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eating. In all humility, Sir, I would
say that when what is to be proved
is whether there is & trace of poison
in the pudding, no wise man will test
it on his tongue. He would far
rather send it to the laboratory. The
Government will, therefore, be per-
fectly justified if they refuse to :ake
risks with the security of a State at
War.

I feel that the House and the coun-
try must be fully aware of the tac-
tics and strategy of warfare thut
China has developed in the ‘ast
thirty years. China has a miglty
military machine tunej to a revoiu-
tionary method of warfare,  She

-has evolved a highly effective and

battle-testeq combination of tradi-
tional warfare and guerilla warfare,
of long fluid fronts and positional
warfare, of concentration of massive
forces to annihiliate a segment of
the rival army, especially where he
lines of communication are tenuous,
of quick campaigns and a protracted
war. Such an enemy has to be
fought on the military, economic,
ideological, psychological and dip-
lomatic fronts. On the military
front, we must match their strategy,
tactics and force of arms. We must
train the people of our border arcas
in guerilla warfare, ani the entire
country in civil defence. On the
economic front, we must maximise
production, ensure supplies and or-
ganise an effective distribution
systom that leaves no loopholes ‘or
traitors and profiteers.

Sir, our cause is just. Our dezer-
mination is .irm. Our dedication is
complete. Victory will certainly be
ours.

Shri Tridib Xumar Chaundhuri
(Berhampur): During the last few
weeks, we have witnessed a national
upsurge the like of which has never
been known even in the glorivus
history of our country so far. Ewen
foreign nbservors like Mr, Stephen
Hugh Jones of the Manchester Guar-
dian have been impelled to compare
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this national upsurge to the awaken-
ing of a giant. But, at the same
time, the time has come when a few
wezks have elapsed since the attack
began, we must pause a little and
take stock of the hard realities of
the situation, I am a little dismayed
to find that even persons whp have
been in responsible positions have
got into the habit of using emotive
words and to shut their eyes to the
stark and hard realities of the very
precarious military and strategic
situation in which we fing ourselves
as a result of our past mistakes and
lack of preparations. Very eminent
persons, persons who have held very
responsible positions and even the
highest positions in the State have
been  putting strategic objectives
before our defence planners which
bear no relation either tp the reali-
ties of the situation or to our nation's
defence capabilities. It has been
seriously suggested that we should
not merely stop at dislodging and
driving out the Chinese from our
territories but we should plan {for
going over to the offensive and libe-
rate Tibet

We have tp bear in mind that,
whoever has been responsible for it,
in the north-east we have allowed
the Chinese tp occupy  strategic
mountain passes with long and care-
ful preparations made over months
and years. The terrian there and
perhaps the onset of winter will in-
crease difficulties for them in spite
of the logistic advantages which they
rnjov. But except for this, after
the snows melt the enemy will be In
a position to deploy his troops wher-
ever he chooses, and he can spread
over the plains of India. We shouud
not forget that harg reality.

In Ladakh, all our advance posts
have been dislodged or wiped out.
In the front also, the intiative and
logistic superiority is still with the
enemy. For the present, there is &
bull and perhaps large-scale opera-
tions will not be possible during the
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winter. But for us the choice in
Spring will be either to leave tihe
Chinese position at the head of these
passes alone or to make s desperate
attempt to dislodge them. Assuming
for a moment that the Chinese will
limit their operations to conventional
weapons, we have to bear in mind
the military implications of the whoie
situation. I would refer the House,
the defence planners and the Prime
Minister to the letter that Field
Marshal Auchinleck has written to
the London Times which was pub-
lished here on the 8th Nowvember.
He has said:

“India, because of Kashmir,
has the north-western frontier
problem in Ladakh. In Ladakh,
the western frontier with Pakis-
tan is some thousand miles
long. Should she be faced in
addition with a permanent
threat by the <Chinese in the
north-eastern  approach, which
is a reality now, her military
burdens might well be insup-
portable”.

He concluded by saying:

“Even the British with all their
resources and complete control of
a unified India had never to con-
template such responsibilities”.

We have to bear in mind that our
front on the north-eastern frontier,
about 500 miles long, is one of the
most difficult terrains of the world,
and in the north-west in an equally
difficult terrain, we have a front
about 400 miles long. To ask us to
undertake the military burden of libe-
rating Tibet and to put that as a
serious military objective is some-
thing which passes my comprehen-
sion.

Coming to the diplomatic situation
as it is today, we are all very grate-
ful {o friendly nations for the help
they are giving. At the same time,
we must bear in mind that wars these
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'days are not won simply by military

operations. There is such a thing as
diplomatic offensive—diplomatic war-
fare. Far the present, taking advan-
tage of the lull in fighting, the Chinese
have opened a peace offensive. We
have to scan the trends of public
opinion in foreign countries. Even in
one country which has stood by us
in this hour of danger very gallantly
and very nobly, I mean UK, a re-
presentative cross-section of public
opinion has been agitating for a nego-
tiated peace even on Chinese terms.
How is it that our diplomatic mission
in UK. has not put our case squarely
before the British public? How is it
that even representative papers like
the London Times or the Manchester
Guardian or the left-wing journal
New Statesman and Nation, which
are not communist journals nor are
known to be friends of communists,
have been advocating that we should
seriously consider the Chinese pro-
posals?

Why is it that our case, our terms,
the justice of the counter-terms that
we have put forward, are not put
before the British public opinion very
ably and with sound advocacy? I
might even refer to the news that
has just been put out by Reuters this
morning that this peace offensive of
the Chinese through the British press
has assumed a proportion which has
impelled even the British Prime
Minister, Mr. Mac Millan, to make a
statement that he is willing (o advise
Indiag to have a negotiated peace, but
that it must be peace with honour.
We must take serious measures
through our radio broadcasts and also
through our diplomatic missions to
counter this kind of propaganda.

In conclusion, I must also say &
few words about the home front, and
must remind this House that the chal-
lenge of this Chinese aggression is
not merely a military ane. It is also
a challenge of social crevolution. The
whole country and the peopie bave
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painful memories of the war years of
1940-46; they knew one kind of war
operations, they knew how the war
economy operated in thoss days under
the imperialist rulers—Shri Jaj Pra-
kash Narain has reminded us of this
in a recent statement, ard ] quote
him:

“The challenge of China is not
only a military one. It 15 also the
challenge of social revolution....
I am not thinking at the moment
of any heroic state action to
usher in the revolution. I am
thinking of the attitudes of the
top layers of our society. The
challenge of China cannot be
effectively met if those attitudes
are not changed.....I! Jlack of
imagination and initialive, com-
placency, bureaucratism, pettiness,
favouritism, selfishness, profiteer-
ing, partisanship and other plagues
of our national life are allowed
to continue, this vuvpsurge of
national enthusiasm migut prove
to be a mere flash in the pan”
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oerd WERT, A9 q AT q 9%
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TS B @ 2ar § HI T 9F1C
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Shrimaij Lakshmikanthamma
(Khammam): Mr Speaker, Sir, may
Ged bless our Prime Minister with
health and long life on his 73rd birth-
day today. It is said in Vedanta that
a person likes his wife not because of
the wife but because she iz his wife,
that is, his self is there. So also he
likes his son not because of the son
but his self is there. Similarly, the
people of India love the Prime Minis-
ter because he ig their i’rime Minister.

Today, we cannot divide India and
the Prime Minister. India is our
Prime Minister and the Prime Minis-
ter is our India. I heard the Prime
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Minister speaking at a meeung. He
said he has been thinkingz about
Bharat, and that he felt that it is the
teeming millions of this country that
are going about who represent Bharat;
that that ig Bharat. He placed his
iove and faith and confidence in them
and the people in return love him.
He voices the aspirations and the
ambitions of the people of this coun-
try, and that is how and why he js
loved.

The personality of our Prime Minis-
ter does not consist in the fact that
he is five feet six inches or so. It is
not that which has attracted him to
the people. But it ig Shri Jawaharlal
Nehru who has loved the people and
the people have loved him. The
personality of the Prime Minister is
as vast as India itself.

There are of course the fault-
finders. Fault-finders wiil soon be
left with faults and ail friends will
leave them. If our hon. friend
Shri Ranga does not understand the
greatness of our Prime Minister, at
least let him learn it from his Ameri-
can friends. They know our Prime
Minister better; the people in foreign
countries know our Prime Minister and
his greatness much better than some
of the people here. Yesterday, 1 was
very glad that the Maharaja with the
saffron turban said that he will give
his unstinted support to the Prime
Minister at this juncture.

Mr. Speaker: He resents this title
of Maharaja. He says he is not a
Maharaja.

Shrimati Lakshmikanthamma: [ am
afraid I do not have much time left.
Let me thank Lord Venkateshwara
of Tirupathi. As a member of the
board of trustees, as soon as I appeal-
ed to the board, they immediately
agreed to invest 10,000 tolas of gold
in gold bonds and Rs. 10 lakhs in
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defence bonds. This is in fact God’s
own war against Godless fanaticism.

I have a suggestion regarding the
facilities that we have to provide to
bur soldiers who are fighting in the
field. It is said that the soldier lives
in his stomach. That does not mean
that the soldier lives for his stomach
only; he lives for his country first and
for h'mself next. But he likes to go
about with a full stomach to fight
well for the country. Now we have
to drop food for him. I suggest that
we must gat better tinned food
wherever that ijs available and see
that it is given to our jawans.

Another suggestion I wish to make
is that we should never reveal our
secrets, what is going on there, what
ammunition we have, what are our
weakne:ses and strength, etc. As far
back as in M:zhabharata, Raja niti
tantra was exp'ained to Yudishtra that
“the enemy should not know our posi-
tion, our strength and our weaknes-
ses”. As our Prime Minister has often
times warned us, we should never
demoralise our services. I also agree
with some Members that the services
of ex-army people should be taken.
Hereafter we should be alert. We
should imagine the dangers in future
and be prepared for them.

The women of this country have
never lagged behind the men. They
are equally courageous, if not more.
History has proved it. History has
sufficient proof that there are no
technical objections for women to go
and fight in the battlefleld. She can
hold a rifle; she can serve as a nurse;
she can go about from house to house
and collect medicines, blankets, ete.
for our services. A clear programme
should be chalked out to make the
best use of our women.

I was proud when the Prime Minis-
ter annbunced that we are not going
to surrender to the eneray; we will
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vindicate our honour and drive away
the enemy from the sacred land of
ours.

Mr. Speaker: The hon. Member's
time is up.

Shrimati Lakshmikanthamma: It
is said in Bhagvad Gita that for a
man of honour, dishonour is ~worse
than death. What he has decided
upon, the country applauds.

In the newspapers, they write abcut
donations and gifts. It is the cost
of freedom that we are paying. Why
should we call it a gift or donation?
This word ‘donation’ should be re-
moved hereafter.

Our Prime Minister has given a call
that we should make a supreme effort.
Somebody should explain in inte li-
gible terms what supreme effort is.
A reasonable formula has to be placed
before the country. I would like to
spell supreme effort likke this: One-
sixth of your income towards invest-
ment in National Defence Fund and
two-thirds of your saviogs towards
defence bonds or gold bonds as the
case may be.

Today China has launched a war.
China expected that we will bz divid-
ed as soon as this war is declared
on the country, but we stood as one
man.

Mr. Speaker: The hon Meomber
should resume her seat now. Shri
Jashvant Mehta.

Shri Jashvant Mehta (Bhavnagar):
Sir, I rise tp support the resolution
moved by the Prime Minister. Lots
of suggestions have been made in the
last five days by different Members.
The situation is very serious. As our
Home Minister stated in the Rajya
Sabha yesterday, the enemy is orga-
nising all his efforts on the borders of
the Himalayas. We have to fight
against this mighty enemy and throw
him out of bur frontier. The Prime
Minister has explained the aggressive
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character of China all through the
history. China has betrayed our trust.
There can be no compromise Wwith
them till we clear them out of our
frontiers. Mr. Tyagi has rightly
warned the Government and I support
the stand taken by him. It is the
right reflection of the people’'s mind
in this country that there should not
be any compromise unless the agres-
sors have been thrown out from our
motherland.

There is tremendous support from
the people. It is a mass.ve uprising,
a spontaneous one. It is a supreme
tria] and test for our national leader-
ship whether it wili be able to harness
the tremendous energy generated by
the shocks of Chinese aggression.
People want a positive programme.
Government should mobilise all the
energy generated for making all-out
efforts. It is unique in history that
430 million people are ready to do
whatever is possible to help the Gov-
ernment in defeating the enemy. All
the political parties have supported
the Government fully. It is for the

- leadership to lead the nation.

I would like to suggest that in
extraordinary circumstances, extra-
ordinary decisions should be taken.
This is the right opportunity to build
our country and make it stronger.
The Prime Minister has taken a right
step in the right direction by inviting
the Chief Minister of Maharashtra to
join the Cabinet. It has been well
appreciated throughout the country.
The centre has been strong, but still
I would request the Prime Minister to
make the centre stronger by taking
the best talents of the country in the
Cabinet. The time has come to streng-
then the Central Government.

I would also support the sugges-
tions made by some Members that
compulsory military training should
be given to al] young and able-bodied
persons in the country. Tota! mobi-
lisation should be made and a pro-
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gramme should be chalked
harness all our resources,

out to

1 would like to say a word about
the CPI. As stated by our Home
Minister yesterday, he has put cer-
tain conditions for testing the sin-
cerity of the communist party of the
country. Our Home Minister stated
that they should leave their extra-
territorial loyalty. As a further test
of the communist party in this coun-
try, I would suggest that either
they should sever their relations with
international communist movement or
they should go out with a delegation
to the communist countries and expose
the Chinese aggression,

Sir, I support the non-alignment
policy. I also believe that there
should not be any objection in taking
arms for defence from whatever
quarter they may come.

Lastly, I want to make one import-
ant suggestion to all the political
parties in the country. The nation is
at stake, our motherland is in danger
and at this critical juncture I would
say that the time has come when the
leadership of all the political parties,
when they have supported the cause
and they have all agreed that we
should throw out the aggressors
should fold their flags. That does not
mean the winding up of the political
parties. But a national leadership
should be credated. All our petty
differences should be forgotten for the
time being. The Prime Minister also
should come out of that narrow circle
and come out with a national pro-
gramme to lead the nation. He should
invite all the political parties to
mobilise all the resources for support
to fight the Chinese aggression.

Shri J. R. Mehta (Pali): Mr.
Bpeaker, Sir, I am glad to have this
opportunity to add my little voice in
supp>ort of the resolutions moved by
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the hon. Prime Minister, which reflect
the grim determination of not only
this august House, but of the entire
rwation not to rest content until we
have driven out these mad and perfi-
dioug adventurists of China from the
sucred soil of our motherland,

While it is true that in a way we
have been caught napping and unpre-
pared, as is always the case when one
is the wvictim of treachery, nothing can
be more heartening than the way in
which every son of the soi] irrespec-
tive of party, caste, sex or age has
rallied to the country’s cause fully
prepared to sacrifice everv thing that
he holds dear to gave the integrity
and honour of the motherland.

The treacherous Chinese people
perhaps counted without their host
when they suddemly mounted this
atiack on us, They had thought that
India, with its diverse castes, creeds
and languages and regional rivalries,
will be easily cowed down; and they
had also perhaps counted on the sup-
port, overt and covert, of the Com-
munist Party of India. But they must
have been seriously disillusioned bv
now. As the Home Minister aptly
observed the other day, one gona
effect of the Chinese treachery has
been that States in India have dis-
appeared as it were, I go further and
say that even castes and parties have
disappeared. So far as casteg are con-
cerned, there is now only one caste in
India. Every citizen in this land is at
present a kshatriya. I ask China to
take note of this. And, every citizen
of India is also a nationalist, whatever
party he belongs to; and this applies
even to the Communis; Party in India.
Sir, whatever our past experience of
them, let us welcome their latest
attitude of unequivocal support in this
bour of crisis. After all, let us appre-
ciate that it could n>t have been easy
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for them to shake off their inhibitions
and  extra-territoria] loyalties for
which they have been notorious. I
venture to say that this change in the
attitude of our Communist freinds ig a
development of great significance in
the history of what is known as
international communism. At any
rate, it means a great slap in the face
of China. So, let us not grudge the
devil its due.

Sir, 1 should also like to say a word
to those who say, in season and out
of season, that our non-alignment
policy has failed and that we should
drop it. I would ask those friends, in
all humility, to take note of the fact
that more than 40 nations have already
condemned the Chinese aggression and
pledged iheir moral support to the
Indian cause. Many of them are pre-
pared to give arms, and give them
without strings or pre-conditions Is
this a failure of non-alignment? Even
Russia, as the Prime Ministey expects,
is not going to back out of its promise
to supply us M, I. G.’s. and in spite of
a temporary aberration under the
stress of the Cuban crisis Russia is
trying to revert to its neutralist atti-
tude. Do we want to edge Russia on
to go all out in support of China by
dropping our non-alignment policy?
This applies more or lesg to Ghana,
who initially gave evidence of a pro-
Chinese bias, but is now having second
thoughts about its attitude, Again con-
sider the attitude of President Tunku
Abdul Rehman of Malaya, who though
a Muslim, hag gone to the length of
opening an India-aid Club in his own
couniry. Lastly, the latest attitude of
Marshal Tito is also significant in this
connection. Let us see all these facts
in their proper perspective and not
sacrifice statesmanship at the altar of
sgheer bravado.

Even a person of the meanest intelli-
gence must appreciate that this
struggle, which has been forced on us,
is likely to be long and bitter. We are
told that the Chinese  zwe 50 to G0
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lakhs of people in their regualr armed}
forces, and a number twice or thri
or four times is available in rese N
While we are ourselves a big country,
the Chinese have definitely the advan-
tage of numbers. But Jet us mnot
unduly exaggerate the importance of
numbers. There is always a difference
between a holy and an unholy war,
and as some English poet had said:
“my strength is the strength of ten
because my heart is pure”. In this
context, I am reminded of my early
days when I heard that Maharaja
Pratap Singh of Jodhpur and Maharaja
Ganga Singhji of Bikaner had gone to
China with the British Expeditionary
Force. 1 am sorry, Sir, that China
should have forgotten the taste which
we gave them at that time of the stuff
we are made of. I assure them that
history is going to repeat itself again.

But while we need not give undue
importance to mere numbers, we must
not be complacent either, We must
raise an army of comparable propor-
tions as also an air froce no less
formidable, Let ug get all the latest
weapons of defence as well as offence
as early as possible to secure parity if
not supericrity over our vily opponents
From thig point of view, one is rather
surprised at the news given out by an
American spokesman two or three
days back tha; the airlift of arms
required by India has ended. He
added that America can continue the
air-lift if require dby India. T should
have thought that we have to be more
enthusiastic than they can be in meet-
ing our arms requirements. I hope it
will not be a case of, ggd =g -=TW

T« .

I should also like to extend this
observation to another sphere. There
is an unprecedented enthusiasm among
the people to enrol themselves in the
armed forces or to receive military
training. It is up to the Government
to see that not one of these able-
bodied persons goes disappointed I
hope Government will not lag behind
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the enthusiasm of the people, At the
moment the enthusiasm of the people
seems to be ahead of that of the Gov-
ernment, So I hope Government will
buck up and think seriously about it.

I am no g rategist, but in waging a
war with a country like China with its
vast numbers and its total disregard of
all civilised canons of warfare, we
must think of diversionary tactics. It
will not be appropriate for me to go
into the details of this question here,
nor am I qualified to do go. But this
aspect will need the urgent and careful
attention of those who direct and
formulate the strategy of war.

Now, one word, with apologies,
about the border of Rajasthan. I think
no attention is being given to that long
border, While I hope that our
neighbour on the other side will
behave, our experience shows that we
should be cautious and we should
guard it before anything happeng,

In conclusion, I would say that I
have firm faith in the destiny of India,
and I hope and pray that God will
give us the strengh, the vision, the
fortitude and the spirit of sacrifice that
may be needed to vindicate the cause
which we have at heart, and that
neither the people nor the Government
will be found wanting.

13 hrs,

st Ao Wo TET (dH@EmE) :
HeqE WERd, WA qA A Fd &7
sraa faar g, s6+ fad e |

HAT WO & FTCOT WTA AT
&0 ©F AgM AR @ feafa § & @R
@ ¢ | T & ggwfae & feem
T A7 Hie H I gwre A fow
faaream &1 ofew faar &, =1 sfo-
T ¥ 1 6§ wrEd A e
WEHT WT W €T @ AT | g7 B
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WTA ST TET & | gAA &% 9 & |
T F T B R e AR
w fad gw a9 g <gET 7 &)
99 TF ARG F OF OF 999 § o @
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YT W} gepta 1 9 g | e
ATd ®i @, g A AT avgaT W
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=g dE TR § | W F OF TF
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qret faaTEr 9 9T § 1w Era
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s 7 g fam s oT mfas ¢
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oI ZHT HEAF 99 W4l &
sfa q¥ famm 72t wgan, St woAr s
FI At W F¢ gfel ¥ IW-Te &
HEM %19 ¥ =& & | § gATA TEaeAar
Fugd g

F T g9 AT SS9 & ufa
st gt #fte #3 &, o
T & gU A Afa w1 oATT g0 &
wEe 39 #1 fegna g w71 e
21 0 WER WG & WA oAy #y
TEEA T E

37 Sea1 & Q19 F T HAT ERT
T T AT FETET F G FTE )

Shri Muthiah (Tirunelveli): Mr.
Speaker, Sir, I whole-heartedly sup-
port the two Resolutions, moved by
our beloved Prime Minister. I offer
my homage on this occasion to those
valiant martyrs who sacrificed their
lives on the snowy Himalayan heights
for the freedom of our country and
pay my tribute to the brave soldiers
who are now fighting heroically om
our borders against heavy odds. I pay
my respects to the leaders of all the
political parties who have pledged
full support to our Prime Minister and
our Government. The whole-hearted
and spontaneous support of all the
political parties and all the people of
India to the defence of our country at
this hour of trial, rising above all
differences of caste and creed, lan-
guage and province, is a unique event
in our history. The cruel aggression
of China on our sacred soil has shock-
ed the heart of every Indian. The
Chinese aggression is the most perfi-
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_dious aggression in-modern history. It
1s apsolutely unprovoked and is pre-
planned. It is nothing less than hit-
ting a loyal and trusting friend in the
back.

The motives of China in invading
India are more than one, The {fore-
most motive is her expansionist and
imperialist aim. China was always
expansionist, whenever she had a
strong central Government and when-
ever her neighbours were weak. This
trait of expansionism has become
most pronounced in Communist China.
The 1956 and 1960 maps of Communist
China confirm this. Recently, in the
last week of June 1962, I happened to
see the Chinese map of 1960, and I
was shocked to find in it large areas of
India, west and south of the Himalayan
ranges, included in the Chinese terri-
tory.

The szcond motive must be China's
will to impose totalitarian communism
on democratic India, in conformity
with the policy of international com-
munism. The third motive, ag I
undeorstand, is China's jealousy of
India’s rapid economic development in
a totally democratic manner, India’s
building up of a socialistic society in
a non-violent way and India's standing
forth as the bastion of democracy in
the whole of Asia.

Whatever be the motives of Ther
aggression, Communist Ching stands
condemned ag a naked aggressor on
the Indian soil by all the civilized
countries of the world, She has
flung to the winds all canons of civili-
zed international behaviour and has
adopted as her creed war and viclence,
deceit and dissimulation. treachery and
double dealing,

Our Prime Minister has, for the past
five years, tried all possible methodg of
negotiation for a peaceful settlement of
the border trouble. but has tragically
failed. All peace talks and negotia-
tions have almost lost their meaning,
when Communist China has proved
herself absolutely unreliable.
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If at any 1uture ume, on account of
internationa)l intervention—the inter-
vention of the neutral countrieg of
Asia and Africa and Europe, or the
intervention of Russig which cannot
be completely ruled out—China agrees
to cease fire and peace talks, India,
then in her own honour, hag to insist
on China withdrawing her forces, to
their position before 8th September
1962, that is, north of the McMahon
iine as suggested by our Prime Minis=
ter. We need not completely close our
doors against all offers of peace and
negotiation, if they are consistent with
India's honour and dignity and terri-
torial integrity. Modern war is total
war and we can easily imagine its in-
finite capacity for terrible and total
destruction. While our ultimate aim
should be peace, we should not at this
grim hour slacken in the least our war
effort. The entire governmental
machinery and the entire life of the
nation should be placed on a war
footing. Agricultural and industrial
production ought to be maximised, and
the supply of essentia] consumer goods
like food and clothing ought to be en=
sured at reasonable priceg to all the
people of the country by special gov-
ernmental measures. There should be
an un-interrupted flow of food and
clothing, arms and ammunition to our
soldiers at the fighting front. We
should solicit and accept the maximum
military aid from all friendly coun-
tries on lend-lease basis. We should
get from them the most modern
weapons, both light and heavy, in-
cluding automatic weapons, tanks, jet
fighters and anti-aircraft guns.” We
should show our deep gratitude at this
juncture to the western democratic
countries like the U S.A,, Canada, Bri-
tain, and France which have most
magnanimously come to our help at
this hour of need.

‘While accepting foreign military aid,
let us lose no time in taking steps to
manufacture al] possible modern
weapons of war in our own country. It
is heartening news to hear that our
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armament factorieg are working day
and night for maximum output.

While accepting military aid from
friendly countries at this time, we need
not surrender our basic policy of non-
alignment which ig in accord with our
highest culture and tradition, our na-
tional genius and temperament and
above all our role as the greatest
peace force in the world. We should,
however, draw closer in friendship to
all the democratic countries of the
West and the East.

An important factor conducive to
victory is national diplomacy. It is as
important az military aid. Let us not
at this hour of national crisis say or do
anything to embitter our relations
with Pakistan and drive it into the
enemy's camp. Let us do our utmost
to befriend it now by all possible and
honourable means, . diplomatic and
otherwise. Let us at the same time
protect our borders with Pakistan
with vigilance and strength, Let us
improve our relationship with Nepal
Let ug refrain from saying or doing
anything which may positively anta-
gonise Russia and which may make it
our enemy and the open supporter of
*China.

It is the duty of our Government to
keep up the present morale of our sol-
diers and our people and increase it
by efficient and effective propaganda
through the Al India Radio and
through the press. It should create in
our soldiers a sense of gecurity and
for this, it should give prompt mone-
tary help to the orphaned and dis-
tressed families of the fallen and cri-
ppled goldiers.

-

This ig 2 time when the entire re-
sources in manpower and materials
have to be mobilised. People should
be persuaded 1o contribute most
liberally men and money and material
goods. Military training should be
imparted to millions of able-bodied
-men who should be recruited without
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delay. The civi] defence should be
well organised, and for this, the N.C.€.
and the Home Guards should be fully
utilised. All precautions against pos-
sible air-raids ought to be taken at
all important and vital places.

Let us, as this hour, take a solemn
pledge to offer our blood end sweat,
our toil and resources to our country
and with faith in God and in our ulti-
mate success, let us march as one man
to absolute victory over the Chinese,
Our leader calls us, and let us awake,
arise and stop not till the goal 1is
reached. Jai Hind.

st Rt frm (ar)
WETE WERW, § WO A4 S & weary
w1 gifew o s & fod =9 gf
g ofa & a%g ¥ 9 agwa ST
qT, "I FF AT 9T HFe W4T & Oy

I FW T QU FEET AT & 1 F W

ife & woga & =7 § W W &y

T ATEAT F ®7 § gHIL AT Iufers

& | T fTw ¥ I Fer fEoaw

S gEeTEd #1 QO aved & gLE,

I AN AT AT WA | I A

Y Fg1 fF 7 T FY qETGT FATAT MEAT

§, 9% TG AT gAT J@AT AT

9§ T F FIATESH TEY FLAT AT

ATA-TeATEARE #1 QST T § wa

aHgT Faar § A et S g sf

¥ e ¥ e e T F | ToR W

I &1 TH7 SO AT AR 98 A

TqaT WX HTEH, WEWAT AT #7 §4

w5 sifgar # fresr oY wfa & g

Ize F1 P wf=, SR g w1

T wAr & ®9 A A W

T W TZ F | Y FAT ATATY A
T FT GE § W A9 aF | A N
= aF Hr gEemEd #1 A B oafw

¥ g 7 a2 & | TN Teg el 1§

fasrg gaTdr gF1Y |
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A At B wg T g B oard
gfrar ¥ f=fia o gara ama &
92 fom #9z, g« qu7 g ¥ St
3 gw wfafig & o¢ gwe fFar @
I gH worqe #< fzar & fegw o
T & fo oey gord W w9 ) faw
wAgfer &1 afag € 7 faan @, gaw
W T AT A A § ) I AW qI;T
g W 3@ W oam FgfE
TWFAGL AT F GAL § AHT FATC
R Faar & g = saEi #),
HTET TAEEr 1 FAE0 WRGEl @
g ¥ wmfw s & fifa 8,
<ifai & g7 gaw & T FEg 6
Atz #T faar & 1 s & 57 Frfa
1 g ¥ | 7T 9 o famr

TAT AT gHT AT FT AT §
Ig a1 g & & 9% FHfw 6
T T qartaa fagrt w 9w
farga zgr w7 wwamaw w2 faar §
o faege fedt # foem faam & 0
7t aw fF sfree S B @ I
S g 7 w21 6y femry Avaw A
@& ¢ wfad g fagral & wF
Fgfree, A, goa ae 2 @ §
W FAR AW A ACE |

™ FA & a0 ¥ freveww
¥ qgw Wedr g f5 s oswfrew
o I9F g0 wifes 9 & 7@ v
& fr s 37T fd wf frg T
qT FT YT T FAAT HT & | AT T
T w e W & AAT W AN
FETT FT TR & | ST ST R,
aifax @g 1 ag<ar WX AN
armare o faa ooy # gfrer st
T fgza & g7 o T 9w
o W ¥ Al aee fefaat &
g1 ¥ w4 e 1w mfafim
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9z gaen far § WK W @ @R
& qoT et § W e S Wi A
gy T § ? wr ag fegm e
wagw foewet ag® ") q@a W
At a2 foar T o & avie agret
fgafafraiMrag o TR & ?
o5 aw o § 9% i wyEt aur
it wren faam S ST o faE
gz ¥ 97 g 919 UA AT At qr
AT &7 A I FEEwT AL F1 WA
w® &1 3 ¥ @ sgfren & fagr
& w5 1 mfafgar & | s\ 7
AR AN @ I A St a @ &
Wi st g fF A @t wi ¥
fau, 39 mf= #1 o & fo o= A
qoaE & Wi g & e 0 @
& T I T W FEmE
& UF WX F=fs7 & T/ 9 A1 727
Fo® oA AT 8, JAY IH A
Tt g9 mfs wae &t mfa aT
sroet, fae #1 af &= s
% gt g F & wo oo fey wrm w
g FT A9 & | ¥ 9 F quw feAr-
Afew 301 ¥ og witw s g f7 &
T gAA 1 dad W 9% fRar g
AT 7 A9, qfch qg gHAT T A1
Far 92 &, O mffar 2T fearifes
o 9T &1 N @ fEw TeEe F
g feeox & fama &1 gom o1, o
AT WIS T A T g HEI Y
TS U ATE F AANITSH AR TR
FiwE qTT ¥ Y T A A, A o4 AT
s, Wy g ¢ FAr & fenrafew
& ft a8 w A F¢ | 99 fgeme ¥
uTH HETT FY @R & fedr a9
gifsa gU | 48 9gT W& A §,
W W T a5 ¥ gW g wfe
T W T ara & it & -
9T F¢ | WifF qg g qTEar 9
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& @ faa gw & famn feelt O A
&, famn feelY avu &, faem Y T
& ot gow forr 3w & Farerelt &), <& @t
& gifes H< | g7 AW ARG T q=AE K
far & a€Y, afes wfo s awEa
N s grea e g
73R g T A @ g Al e e
AR FLRE N

o qg ¥ F Tevarfadt ¥ oft ow

ot FAT ATgar § WK o4 T AT
T & it w4 At g, frogd
fag ot a9 & 0% & aFq § I
YOATT §, AAUHTE  FiedaT d gW
F1 FT & | A 3| F q§ 48 oA
afqdt #ix syEmfagt J @€t @€ wH
& &, |fF & wzg & Fgm gt g
TR § THH AW A § ey &
' A ¥ & T § 1 W 9w
Feqt fF § ot 79 7g @ § 9
HATH W7 WA FHEA FH

g @ gy Fe Wedn g
AW ¥ qgd ¥ a5 AT AT F
qYA aE 4T A HETAA, Sl grAl &
gE FT WEE FT W &, A6A A TN
FEr @ A T99 §, 9g A A AW
o g g, 6 & wo Wiy Wt e
oE H w74 | H 3 & qam Afedd
¥ guifat s 99 o Jml @
STEAT T ATedT § e gaw wfedd
H |rer Y A" AT G A _" g
& T ToATEl W oW wvel ar wen
98T §WT § 99 ¥ qTA AW HT W ¥
fog 1 afz w9 28 v 1 G AT
@ %1 #fed W) wEret & faw
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w3 @) o= o & fr gt ogr W
uIfq®F T agd FA1 &1 A | qY
&Y St @ FY F e gATR et faard
¥ ] IEHT g T g% % [ W
% |G AU W09 § fF @
e F waey sfogw # afzr #
UF WH 9T &7 W & | T A W F
®r o A ggal ¥ &, woer Sy
9 ¥ Tg 3, | AW F
o A S a a § ¥ F fed
g9 3 ? oror oY ¥ A gy Al Ay
ot 7€ § | qF favamw § i afe At
¥ ¥ W @ avg ¥ Rt BT T
qFET q% T w19 ar e & e
T BT ) T A weE A R

st Twioy feg (semfecamr)
Wege WERY, § §49 g4 A9 F

gqaTE 2T g fF o qa www faam

¥ df e & ES, agd aHG RN §
T AT F1 WA v g i
| gAT H i 7 8 wEw g
g "gErfy g wEE W SRR
gATL 33 ¥ o gAIL IS FY HTATHEAT
oY, ST T wTATEEAT 91 | {4 wEd,
tee ok 3o wi, fR%3 F Wod
wmeen F #Y gW A Y SrdAT 7 oay
fir guTX 2@ ¥ ST W T wfed
forgti f gardy oifid &g W% gl &
¥ smafew el & gufem &
it =nfed 1 ag < {1 gRiT 7 wigaw
W1 A aTeT grir W Aa & fgE
g wull W wign & s
00, waf # g FE Wi @F
AT FO | T XF ¥ A g 0T
fraea fer o1 W W q@ T AR
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T g1 31 @ & fF ol 6R Y ag
H/OT FT AT @ & 1 9B FH AT gAY
F9T QAT Fifae 42 WA a1 wEfad
B9 AT & SraRaATL A7 ST
e #¢ @ 9, sfeT 7T o ggr
i qg= ot a1 g1t 4f I 797 ofc
T & W R, W R I A g
2 fF guma @ oy fer & 9 S
& ¥ o9 | Wi 9% A7 A §
T fAR g W T # fea R
F oo @AY TEAT 40T, WLd Aqrar
F g fgwreg & var JTT 9 A A
FOT | AT qgT 97 UF AFAIY 92 A
wer f et fefte 23w, oot v
g gw 3@y § fF mgne & swg ot
agt gut a1 fF woiw § gfaare @ fed
g | 9g 99 999 qWAT A1 Wi § 9%
AT 41 FIF gHT A A Afay “amaE
FIFEFH | T 4T | #F w9A §, 99 &Y
fae = w7 79 § 1 AT g F A
At vy § freg gt qzf=r =t &,
it f& v fagr & fasg &, faegw
faudra &1, =17 fom & oo s 7 8
f& 3 mf &1 w7 ¥ § 77 qa¢
g, 1T 9% a9 T@ Afq ¥ $3 @9
SR ? TR whw B 4T ¥ 4g 4
¢ W = w97 A, fom g W@
feg g, 9Y 9234 ¥ @99 #7@ 91, qg
“fawm #7 :

“wmes afew 2q, 7 &= T awraAy”

Y T ¥ g WY AU G | F T
g 5 oot @ & fom 9 = a7 #A
ffer o1 wrg R ag IEOR
AT @1, §39 W ST T g
21 F AreAT F1 /9 AT WA -
T @7 A gw wfww ¥ ufww mf=
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®TAT FT FHT | AT AT a7 4
WL I9 grET 4 AT 9K HTHEO
forar & oY s T 97 & W Sw gt
® qared ¥ fag 3y aga afewet §
R ag 7@ AT gFar § | wiAw gt
W e # g el # ot fF 9w @R
gt S &t g1 7= s R g

fea st ger g1

4T Tt € 9T gEet ¥ %
& g At g€ @ §, o F ot @ A
&1 7rar g e 9 @ e fnf iw
@ & | IF AW A W FT @0 AAT
q0ET | IR gHeT R WA st e A @
& 999 wifsd W7 97 FT 9T AY
§ zar &7 WK g it § 9 few
HATT { 9T T q9T 7 | AfFT T
IR www forar & fie sre 2 aren
AT & | sAfag F wwe g fF g avEy
faTT AT § ( qF AT afg At e
w1 A faw @t ag 93 fag o dhra
B | ¥ Freer g fF e ifed &
frre famr 7 ar /e # wf= snfm
grit W1 7 yi@ § mfea grt | am
@ifsr fe gt we & wfeaeat §
ar gw S9 wfsarent #Y gT FT A
AT R

“Let the road be rouzh and
dreary, And its end far out of
sight, Foot it bravely, cirong or
weary, Trust in God and do the
right™.

€ AFTC ¥ gH FU § | gA WA
TrET St @ IEEr FAv ¥ AT ew oww
et & | gl wg A F FEr T fF
BWTE TET 4TTaT &7 §e=id v | e &
STIFHE § WY drTaT F1 W g1 T
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T E THT IR ¥ 99 9 A 4 aH
TS T ATE F A | WA 2w A afAw
farer &1 w= AT sng oW & o
T F5 a6 5 & A% agT w9 57
" g, afeT T A F Agraen
¥ Fa1, & IO QO FAAT F@T §
st et & HET g daT< g g
it 2 ¥ dare g fed | ok oy
$9 &1 §h IuH JAF! GRS AG AT
Tifed | N §F § FT GFO § WD
fard @, smaRTm I &g
Y 9F ¥ g OF AT F §F § | W
AIOFI THAT F AEEHAT g, A
AR qE W g § F Aw A I A
T AFAT § | I A wh & o, S
AT "ael & Fgr O afasw faem
B wrAwEAr § a1 g7 A 0w qrw
AT TEE FA F fAd F wg9 wqa-
e =7 & dET g

% A% § #fas @wg J@ A
ATZAT | Haw AYA TG qTE M wl-
are fag 7 37 dfFdt ® wdAT S
(E

“fewgae @02 amEedr @l e,
gfwt  glafemarsEsd T |

afgafafs g8=8 graararesizes,
gqafy =35 wgaq T o

Mr. Speaker: Now, Shri H C. Soy.

Shri R, P. Singh (Chapra). Is it
possible for me to get time to speak?

Mr. Speaker: When the hon. Mem-
ber was called, he was absent.

Shri R. P. Singh: That is true,
Sir. I have been waiting here for
five days, and just for iwo minutes
I had gone out, and during that time
probably 1 was called,
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Mr. Speaker: The hon. Member
cannot choose his own time, When I
give time, he is absent. Now, I shall
consider hig case after sthers have
been exhausted.

St go Wo &7 (fagew) @ wemm
g, g7 ot A faae w1 @wg feaw
oy § guT fgame @ ant

WHEE WERd, 99 AR 9gRT
S AT gEATE #T AEEET AW
TR IE@ &Y A IR E AR I gH
w1 A F @9, 79, 99 § e Aifaers-
S # qATY FT @ &, 9 I 6r
g% 78 & @ & fF gy 2w Aify
o g # Afq gET @ | TR g
st faege @t @ fF &few Ay
IMIAET F1 gHA qgd SaET @ &
IJGFT FUTET F SATST A= & F1T07 ¥
T g Aegd A8 7 9% fF fAeam ax
W1 gAAT {1 TET 9T TEE gEE! &I
T 97 | wwrs faw 6 # oA wEw
T @ 9r I 997 A FHA AU Ag-
9 A4 fFar 0 g a@ T i
g9 T 419 & &L #1 gl §1 6g-
ga At fear o N e A g
FT60 @97 fzar |+ @t § wa 9z waw
FoT e § fF & St wE 0¥ g
¥ &Y T §, A g9 FAAT A9F 4G

gl gw S gEaeEdd #1 fAEe
IAET FTA A AT G ARl gAH WA
Fg WY 9T A ifear ¥ arg g
¥ < T Tifgy, g A @1 fE gw 9w
F1 facger @A (W A qWA F
qrq ® IuEr W fgE@ wEm ST
TET W §H I8 W1 6 /W FL)

g w4t a9 § f% ofeema &
¥ wq@ WgE A W O& Oav
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g e oma s § f& @@
Ty ara i | AafF gy ag W@ fw
foger gy mret & gl ot o gare
arg fam § ag IRl # qaE T14 2
gty fegeama & & 3 gRem S
T W AT FT g agar | gafad
W 3517 31 wer g fad @t g w1
Y g9 TE g dwT Afed | 99
faam & Wt gw & ¢0 dArd FET
=fgw |

# 79 gema #1 @vE F3or g
T F qOY I TATH A = & oy
G| a1 FT B Fare FHT FIfgH o
st ©F fgaraa wHT 9k e
®E FATC FE Tifge 0§ anos sfa
¥ @ & qqar W AR g R
EATT 2 H.TF A0 FT AT A AT
f& femma & & s FT 967 & 1
T UF GGG GIEd A aaAmr fE
HTT IT0 ¥ A T AN FTHOE
FATL T AT & TATH F g7 AH
& wrfzardr A1 A9 92TET A6 FTRT

FAH AU & AFAT B |

TF WX S § WOF @il
FT AT IAT ATEAT E | T Hear
fF & w0 F w0 F AUAT
& = aren § 6 a3
T § | | gE AT gHT

d
ot
o
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oF AT 9 | wE g g A
&8 FT @ €, BH FT 5 1@ 7 WY
a wa aifgd f§ IS F g F
qZ4 TF | FA UF WAAE AT A
GETE T A FET | F TAATAT T3
g fr fage ok 3dmr & fomr &0 §
BATY FT@HET ¥ ATHEH GTHE a4
TR ATF IW IAE W ICE |
TH 9C g UF T Afgd | 39 AT
¥ gWIt A FTOETT § TAH gH Bl
HTHTT a9TAT 9Tgd & Tafad ag sl
g fF ot A ag 19 L I 9 q8%
WETE FT WEY 7 98 TH AW gHR!
sifqarg T =rfed |

uF 0T 9 & | 39 T F =@
T E | F FAIL @ WA S 7 TI
w1 FEr a1 fF ogEra o gAwe-
o o wEswifee fawmr & 3@ &7
T A% & 9We H o & fonr-
fea2ar foam o <gr @ 1 a7 91 wed
qT & 1 S wa AT S F w,
W d feogw w § T 13
OF 31 a7 FA AT ALl &, 81 qFAv
¢ s oz + awi a% a9 | Eled
W A sy & fag g g #y
T FATD g A AAT ¥ [ Aufgw
g qFa ¥ AW AR I 8
AT gaEEd &1 AR AET FA
& Ag FTGA 1@ IF a9 9 o gH
faier =g TEAT BN | TAfEd S
AT TTHILATA WY ATBFITeET #T
<Y & I\ A7 | § 7 AT
Tfed |

W % WAET gATE ¥ i oW
usEt & wareAl A 9 WY gafes
femrma & fawm § 37 & 9 7@ "
¥ gew AH )
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& U W A w AW S
g ot ugt w2 € § 1 5w oI
F Tg A F fawmr o weTaTaE AwE
a1 wsy @, 9N wiesfas fawmr g,
o1 I A F @t o fa § 37 B
AT FL 297 Tfgd | Ffadr SHem-
#2 faumr & @ @ W faew ww
g wfegd ar 78 & v ¢ gl
g fasgw @@ T W sl
TaewdE faamr 1 St T § 7 W
S & o fewr 9@ W @
fawm & 9 @ wrdAEeET Aif
T IFTT 93 § W w15 faEw w1
TR RBEF S g g & 7 &
gamE w11

¥ WK A9 §, g 9g f fafaed
fartam & fag gat foma i w1
a1 § faq ¥ {fafmfor &1 qmm
AT § IT FgH BN & FH F W
T g aga = §

Shri A. N. Vidyalankar (Hoshiar-
pur): I have much to say, but in the
short time awvailable, it will not be
possiblg for me to say everything I
want to.

First of all, I express my full
:satisfaction that in this debate almost
all Members have lent their full sup-
port to Government While 1 am
glad on this account, I regret that
-some of the speeches made in the
House, mostly from Opposition
Benches, have not impres-
s>d me favourably. For one thing,
they lack the quality of self-restraint
-which is very essential at this moment.
In many of the speeches, snubs and
sneers were hurled at the Treasury
Benches. Things were depicted as if
the leaders of th present Geovrnment
who are bearing the burden are good
for, nothing fellows, they are very
week and will not be capable of lead-
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ing the country to victory. I feel at
the present moment such speeches are
not useful for building up morale in
this country which is very essential
in fighting this war.

In Delhi we have so many persons
coming from abroad. Also there are
various politica] lobbies. Through
these lobbies various rumours are
spread ang various ideas are being
given,

1338 hra,

a

[Mr. DEPUTY-SPEAKER in the Chair]

Some of these people try to exercise
their pulls in order to influence our
policies. We have got to be very
cautious at this moment. I would say
at present nothing should be said to
confuse people's minds. In Gita it is
said:

A qfq W I AT o /A |

At present we want to spur people to
action. If at this moment confusion
is caused and policies and actions are
criticised in a way as to create
doubt and suspicion, it would be very
wrong. Therefore, I feel that the tone
and temper of our speeches must be
changed here ag well as in public. I
have heard some speeches in public
made by members of certain parties—I
will not name them—that followed
the same line. In those speeches an
impression has been created that this
Government has not done its duty,
and that since they talk more of peace
than of war, they will not be able to
bear the burden. I think this attitude
is wrong.

Secondly, we have been very much
ridiculed because of our talking of
peace and non-alignment. Personally,
I fee' this is not a sign of weakmness.
During our independence struggle,
Gandhiji always cherished the friend-
ship of the British people. He always
talked of peace, of friendship with
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thesmmmsh but his talk was not out
Oz-wmmness, but sirength. Every-
boty selt then, we talked so because of
tt: inhereat strength that we possed.
I think that this matter of peace and
non-alignment has been very much
wismnterpreted and mis-represented,
and the idea has not been fully appre-
clated.

I am reminded that i the days of
Maha Bharata, Guru Dronacharya was
also confronted with a similar situa-
tion. He was a great scholar as well
as a warrior. So, confronted with a
similar situation, he told his oppo-
nents:

QIIRAT I ge3T: FAL A
g1 ZIMET AR FreATEfT TR g

Almost similar words have been said
by Pandit Nehru to the Chinese now.
Dronacharya said: [ know the Vedas
and the shastras. I am prepared to
talk, to talk reason, I am prepared to
argue with you. This is the first thing
I want to do. But if you are not pre-
pared to talk reasonably, if you want
to use violence, then I have got my
bow and arrow, I have got the power
to fight apainst vou. Dronacharya is
capable of both things, and he is
prepared either to talk with shastra
ar to fight with sastra.

That is our position. That is why
we talk about peace. That is why
Gandhiji said to the British people
that we wanteq their friendship, but
friendship with honour. We wanted
them to leave our country because it
is unjust to rule over another coun-
try. Therefore, Gandhiji talked, and
he talked from a position of strength
So also, Pandit Nehru says we are
prepared for talks. He also speaks
from a position of strength. There-
fore, whenever such a situation arises,
we always talk in the same way.
This is our tradition. We
want peace, but if the other
side is not prepared to listen - to
reason, we are prepared for war also.
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In our country, the Vedas say:
TF U1 X 9% 9 §¥g4El 994 98

Brahma and kshtra both go together.
We should not misunderstand or mis-
represent our peace talk. In fact, all
wars are waged for the sake of peace.
If the other party is not prepared to
listen to reason, then we are prepared
for the other thing also. Ang how
do we fight?

4 ¥ afaor g=
st ¥ "= wifa:

“I fight with the right hand, and
with the'left hand I receive the gar-
lands of victory. That is our ideal,
and with this balance of mind we
should proceed.

Perhaps nobody has reminded the
House so far that the hilly areag
where we are fighting have received
little attention by way of development
so far. They continue in the same
condition. We should pay attention
to develop them, to properly populate
them; we should open industries, de-
velop agriculture, and do whatever
we can, because the development of
the areag is very necessary. Other-
wise, the Chinese wil]l exploit their
poverty and weakness. Therefore, I
want that we should pay special atten-
tion to the hilly areas and develop
them,

Secondly, we should exercise self-
restraint in speech, action and every
mode of life. We should not believe
in rumours.

Thirdly, just as we regard and res-
pect our soldiers who are fighting on
the front similarly we should regard
and respect those soldiers who are
fighting on the home front. There are
the factory workers and peasants, and
we should take full care of them.

My hon, friend mentioned about
the pensioners and others. I might
)
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say that in the Punjab, our Chief
Minister has ordered all the Deputy
Commissioners to prepare lists of all
the residents of the districts who are
going to the front for fighting, that
these should keep in touch with the
families of those soldiers, so that if
they felt any difficulties, they should
help them. I think this should be
followed in other Stateg also.

st g (i) fet wfie
e, FAGqH § Ty ¥ & I
saEt & wfy oA wziwfr wfre
F@T F, Wt fF e F1 gEEer s

graRafa A ey gu E 1w A am

# wrAdg s A S F geEr &
3T ¥ aWdq 7§ |

7T 87 ¥ S g & @ oo
sfafem g€ &, & 97 #1 W 7 F
[ T@AT AR E | H ORI T
T (@A AAT g, A AW FT AT F qw
ME @1 IW A A" I F HEEy
& AT g A QY gAE FA %
qT § | O 91, O ATE, WO 99qT
WTE S W WY WE 9T § | wE &
1% T afear T g, o % @
weF Wz 9T 4§ 0 fergem & A
Tiq GE A AT w1 F I A
Fgar g—fow & o &f & 1 S
T G T TEAT WX FU &, qC
W 9T 3 §59 A awE ¥ w wmin
%z 9 7w T | fafaed mfsat A
I & OF 9 Fr 9 W] fis
E T A S Y, fow # @ o=
WA TEHT ® TR A E | F ART
AT FIA g W T g AR
T AR E

UF F4E F g & A adr g
§ T w0 TwEwT fag & wiw &Y
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T #1 Az wTa ¢ ) ag WA # omt
g @ | T € W 9T 9 F qO
e ¥ geETd @ A | geEAaTEl
w1 fafafeas @9 & am &7 ¥
T AR EA # | A A
g 9T W I A W9 TET FT EFT
TmEr AT g fE gmmE &1 diz A
feamm

T wfm # ox ffe g AR
FATL &1 AR WEHITT WHT 20
a9 @RI 7 a2 "9 fFan, a7 v
o fem, f& s fasft &1 &1 9%,
fet sva &1 957 /9, a1 wma & Fr
W 9T AT &1 Wi 4@ aw@w g,
FifF 57 & 2289 F1 4« fgam | 08
3z frem ag g 9% fam mm

W e & sfAee @gem, st
Y9 qUES, A § R ogETe e
T H AT TBAT F AT § | FT AT
# &1, g1 A E 9 9 T
ﬁﬂﬁtﬁﬁﬁﬁ:ﬁmm%gw
W #F fag wEw

g Sl ¥ wford 1 aeg
TG 1 g fear @, T s &
geva faam & 1 F KIS T FT @A ATy
| & 537 F fzarw framn S g
f gar agt & faudl S qg & ww
WA A A I oW W
TIAT AT | AT 9 FT aAeaTg A &
g, 7 A g A B AAE | gk

‘TE, FATL AT A1 LEYY HIT  {E¥e

Hfemrgu M ew o 95 §
§ F2¢ 2 fF ugwd, ST a9 FO
@, sfar A A faed @ 3 W
fergarit Famrfedt &1 wwTEen &1 9%,
IF TEEE § @9 g1 A% | WL 6k
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2T & aFar § @ aner o sHa
farft e aFar &1 59 30 &
fefedt &1 HFm@eT R T@H 3
faudr FT 9 & | wiw § w1 sl
®1 T T T, gL WA F AW
Ft Fey dv2ifar #§ @ 9 ¢ gwra
A AEGL A T AG, HAA TA T
AFIGE AT AT § | 9 =¥ H ammad
gE 4, 99 a9 foow gaae 4, § /=
a2 T g 4 FEr ) e gwe
HIEAT F, § 8¥3 | A Wt fger
o1, THE 4w U A | § A TAnh v
7 ¥fFT 3w & afq 9 I8 wraEem 9,
ag W WY& AT g, THET OF AAAT
TATT § | FHI FEIfAgT B & ATEH
FaTST A AT 48 § | I A
#1 feamarsr & fe¥R ¥ SgTar mam o
g9 (s Ye T dl ¥ aYraTg #7¢ faar
T 1 g 39 Wi & fgE i

Y Jeamg WY AT IHT §F WA
g T ¥ 36, gEE W &Y
afea @ T 1§ 1830 ® F FHE
¥ g AR I T o W
T § | ferg, woemm, giom w7 agi
7 fF T o gt fad § o=
& § | F ArOHT 4 A qa|mn T g
foF 9T H ST ® 91 {sye ¥ Ferg
g% @Y, SaF oF T 7 d%El waw)
F1 ¥fT ¥ 91 IaTT 497 | gATL St
& W AW agq I § W g
F1 & f #1E feama @Y A@ 2 1 F o
Tgt wTar Y qRF AT AGTT 3@ F W
g aFeE g5 | AT F AR ¥ 6
gt & TR H R AT 901 G F
EH TR B G FT A FE GEAT
et mifedt & g 1Y 7 0T sqEER
forar S gaFT G e WY & g
&Y, I1F U w1 TEF afew I
TwE AgE & 1§ 39 qifedt w oA
A 7EY =TgaT | F @Y 9 THA FT HAr
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a7 5 oo 3w & &9 ag S99 2w
8T aET & g, F1€ a2l &7 ara W
qET Fa@m, 9T K oA@ FIA GAR
gwET SO, gt g & Ay an
WU | TH WE9 FT 4@ 9% §9Ed
at form man & sfem g et 7 fredaw
F a9 foFar & 1 5 wfeeny o #1 aTardy
g vu% fau =1 T@ 98d weAmEr @0
TEATEE ATgd 7 @gd g diae wd=
& & 3791 w1 @) mAT E | fAEw qE
Fggaml ¥ FN 3G FAIE |
3% AAgE A F oan d
w21 | SfF & wear wmean § g
qr F1E "eewAfed Y a1 % & fE5A
dex a9 7 Far Sifgar aem w1 @40
FT{ FTH IAT GFAI g WS gHIL
g ®1§ mrwzafer gt § 1 gar
ST H q97 OY I § g9 §1 gaanta
& 24 g% F1 LT A IAX! AAT qH F
FTF g Toe € 1w gfan § o
wregr w1€ g T w8 | F T
g fegmmadiafs shardima
=g St a8 § | 9% g g =+,
g wT gEE @

Shri Ram Chandra Malik (Jajpur):
Mr. Deputy-Speaker Sir, I am thank-
ful to you for having given me an
opportunity to say some points in the
House. I add my support also to the
two resolutions moved by the hon.
Prime Minister, When India is en-
gaged in her planned development
schemes under the right leadership of
Pandit Jawaharlal Nehru, when her
people are living peacefu'ly and when
they are trying to establish friendship
with the other nations, just at the
moment she has treacherously been
attacked by the barbarous China, a
mighty aggressor in the present
world, This aggression of China on
us is completely unlawful. From the
Puranas we are aware of the event
that the “king Kamsa” was killed in
the long run due to his barbarous,
trencherous and mischievous deeds



1587 Resolutions re:

[Shri Ram Chandra Majhi]

with which he gave enormous troubles
to “Devaki” and her husband *“Vasu-
deva” putting them under his perso-
nal custody. Epic Ramayana gives
still finer examples in this context.
We worship Sita as the Mother God-
dess. We also worship India as our
mother:

“FAAY I qfATT iy a<aar”

In the fighting that took place bet-
ween “Rama and Ravana™ on account
of Sita's kidnapping by the latter, the
demon king “Ravana” was killed at
the end; so also the barbarous, trea-
cherous, ungrateful aggressor, un-
scrupulous China will no doubt be
defeated ultimately ang we  will
surely recover our lost territory:

gar aeifg wwen ity s
THTIMIAET  JICAT AR
afcree arar fammma @ gewar
o9 gearTat d@warfa g ga o
We believe that when the country is
in a dangerous position, when the
people are oppressed or depressed by
the “Saitans” God incarnates himself
in man, when the weight of sin was
unbehavable in earth. Though
Gandhiji has gone for ever from this
mortal world, the world will not for-
get his advice and message. We
shoulg forget the past and prepare
for the future for the defence of our
motherland. The whole country is
ready itself to meet the challenge and
will not rest till the Chinese impe-
rialism is out sided from India, We
have to work hard and do our duty:
‘Do your duty that is the best; leave
unto thy Lord the rest” We must
also take steps to train our Forces in
the use of all modern arms that we
got from other countries.

14 hrs.

Now, I want to say a few words
about my State of Orissa. The Orissa
Government have already given Rs 1
crore to the National Defence Fund.
The Chief Minister and the Deputy
Chief Minister have promised to col-
lect more than 10,000 tolag of gold
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throughout the State. Already more
than Rs 4 lakhs have been collected
from the Orissa State, and they are
going to collect more funds,

We are getting all kinds of support
throughout the country. Even the
blind and the poorest men of the
country are contributing their best to
the National Defence Fund. At the
present hour of emergency it is the
duty of all of us to forget our small
and petty domestic quarrels and stand
united as one team to drive out the
Chinese from our motherland.

We will never forget, and are grate-
ful to all those countries who have
offered their help and sympathy to
India without any hesitation.

"gEaa wqaa 97 gfieg Tefraa |
q9gTR TRy a1 faesfy @ qeas”

“A friend in need is a friend indeed.”
Doctors, engineers, technicians and
other persons who are serving in
foreign countries may please be re-
quested to come to India in this hour
of crisis and serve here. Pressmen
and representatives of newspapers,
writers and poets, may be requested
to move their pen in such a manner
as to encourage the youth and the
whole masses of the country. During
this time, we have to work hard
‘We should not lose heart.

“Standing at the foot, boys
Gazing in the sky

How can you get up boy
If you never try?

Tho' you stumble oft boys,
Never be downcast;

Try and try again, boys;
You'll succeed at last.”

FA AT gH A ARTHATHAAA G
T FT & AW IT F T AATE

Sir, while coming from Orissa to
attend this session here, 1T have seen
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two doctors. Both of them, husband a9 & 2G1 # & € #7 oqfefa 7w
and wife, are serving in the army. . :

The doctor's name is Capt. P. K. Jena fardg #17? &l r 41 wifer & AT THA AT
The lady’ doctor was also with him, fadra w1 ? famaa g S gwe & favy
Though she was pregnant, still, she T T ‘i‘é\‘ FIT% ST 1 W &

wag going to attend to work in the
Kashmir area to serve the country.
So, when all the people are going to
serve the country, and when all of us
are trying to drive out the Chinese
from our country, I definitely know
that the Chinese will go out from

o7 37 &7 40y fear w7 aranfaal
71 aga fel o= angarfedt ¥ @ aw
1 w9 faan fs <9 & gaem 7 frar
AT T ZH A ZATE ATAY F oW A

our noble country.

=t gniE W (WEAT)  SaeE
Wg1za, 3 #1 W@ AT qar eaaeAar $
Tar ¥ wéw gu AfAFt F1 F mgtafw
wfqa F@T g |

srareg foar wd F A H AT A
fager TATIATR WY @3 F1 fgern faar ar
dfeq AzE & I99 # W fama avAR
F aErsgaTdy fan 1t faer 3w
g smga & fawrs § W@ =)
ot 8 s arEETd, ofe @
a1 qEf |

o 729 & A fae dfw 2 A
i 7 g 31 gard fada Aifa 3 =a=i
Ft wf ¥ | e O AU S 7
Hifq &1 fade frar & | qwE F A€ W
o e foelt éf e & i A @Y 7
WO TTRTEY Y I F fAd g ¥ 6w
T GH AT W @fAw 12 H a0E
& FT FEI F Hagre A A AT HAT
ST A AT &) TET g WI! Ay 7
T FTAT AT £ A7) /AT H w6y
arga 1 A Teaw F AT e
2 | dfaF qzadY fazg 23 aeT HETC
F ga ATy # g qard § 1 ARy
Y &1 Wi oF Afa F faere g
fmg 5o1 aTAITE  F1 ATTHEATLARE
¥ oumar g ? amserse fFE R e
qar wafEr 1 % A & v
graaTdl g § ag 4faw fena g e 2y

s afaw Teaee &1 A= U 9d L.

& gIAT | F4T 77 AT 8 F1 AM-
geTeARe FT A7 Hro die mmEo
A oot aF Y faga argard avea &
WA 4z 99T w@Er ¢ fF e uwEr
&faw rart 1 13 2 7 fagal & 4fw
WE R | AHATIHE F aw T8
g wafe & dffw g & faams g
wi v wg & fawrs WY, mE @@
wg oiffem ¥ @ = @
TAAT AT ¥ | ATGATET & O W
T waaeE agamEt 97 fae
s feg it w46 Afy § g
9 | 3g T " g 5 asfie
T &1 W AT & a9w 43 g1 0
FRfaeel &1 70 0w @ gy g—
“qimRe oifee” @i ? uw feEw
¥ "g ¥ =fear &1 ‘9w @nw A
Tam o

FRgfre] & A9 H gATL T=77 7AT
FTET I5H T2 & | FE a7 T HAT
& w20 f& amgarfai #7 wrow
faw gz oF "=4T & | AT 9 T4,
Riscipiiescuco i S GO B
forama @ fazvm wrefaa oms ormae
u9q 1 I9 F W & fEAGed qAT
21 €7 aar sy /A &) fAsr -
fafaw, sfiae gedar ws O
mafeaa gefifafesy, sifar w16
seitfvgfaen afz faqe m=st &
frpfes famr o

W  argafaEl &1 xfaew
oy, AL LI L TR
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Ft wfaw w3t & 39 =T F Awi
% afpfirdr 77, Jowt ¥ O T
YT TG AT BT wrAta

Tl F g 918 o dle ST
¥ Jge ¥ e @iE 2 dgE aEAAe
Fgr | fbe tews & Fro 2o wwifzd
& 9@ ® a8 o1 & 9w wens
agf @ 1 Afvw gww g3 far ) wor
o fFar | 99 gy wfe dam fawe
g A T T A F g A
ar faan f wea # S Y aw W
Hifwr 2Rt | o 99 & AR a
FT GHGT FI4 F1 g | 99T TEI FA
g oAifa ger o Afy aREy HaA
SR ®T SUTET WG AEN 99Ar | U
v %) fearsm w7 &7, Fifa aqer 97 )
FIE oW 79 ¥ I F1 A2 grir 0 sfaEE
¥ wEw A FL I FH T A WA Y
gE FIW Ie0AT, WU FeAfwa faEre
*1 g, FawfE & qfeaw fzam, ar
foT Z@r @ 1 B9 99 F Y
fagara & &9 1 WY A1 @A ]

7 A gaTL F9T guaT w41 frar ?
greEE 79 & e 1 mow #
=Y T &F A F WA 9T UF
fagaam gm & 1 @ § @ @ @
fr =9 guTd S AT TTEAT it
SEFT WOAT T 4T AT & | AT AR
SqTEAT | X g ATEAT At g
AT &, sel Afud 99 § 1 FTEey
agl =rEar | WA WA ATEAT At
setEE m i ismafmagfe
W &1 gard Afg gEww ¥ oo
& M &, A € g} 1 W ag
faseaw  araErl g9 ®1 T
Fr frar & 7 W oW W 3g A Y
@ ¢ % srEadt @@ S oEEw
wTE gEEl wr 9 9 e 21 faeg
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AT W A FF WA Sifeat
#t frewmd #1 faiw frar @ 1 e
afez frar & 1 99 ®1 | g3 AR
wifed ¥ Y ? wifdd A ¥ wAan
AT FT ATAR AT WAL AT @ )
wifex 7 fom gf|m dam & o
Fr df 37 F Erigfr 7 N oY
o1 @ W gET S e R,
9 JTEAT & | @1 a9 & w4t avarew
FT g a8 FMT AT qrgar § arfw
ufiar & Saer &1 AT a9

qiffeaa 99 G491 &9 4 SR
AT § | 9T F1 qEw @4, fae
g wod @ g 5w arfee ar
| TEN | WUT EH-SA-qTiEET
&7 UF T a1 ar gAre fad gz A ar
TET & 1 g Fifw gt arfzd
qiffearT & |19 gATa 4T @ &Y |
aiffem # &% 5 97 ¥ dvaga
¥ar #Y 98 Fg ¢ weAwe fwar @
fr dwagT T & fafzw aemsa 9
gfer & 1 s oifywm fe o1 gfe
27 AT ITTL AR IRLT TN

o H Y TeE AT F AETF
e el & AT A 9Ym wHr #@y
qEgFTEA A & {94 warm aaamar
& ag ddforerd & am & e
qLE wEST HUATH W ey Ar O
faesw A& 41, AT aE WA @\
T HATH { gATE T A AT F7 faeww
WE g F A d e A
HIAET GT A | AGE A F Aqged F
IR FTATA | A I T
oo faa@ & | F dxae & g w5 g
fe ag 37 &1 &9 sEw o gR=]
a2

Shri Brij Raj Singh—Kotah (Jhala-
war): Mr. Deputy-Speaker, B5ir,
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much has been said on this topic in
this House; and there is a grave peril
that our country faces today. So, I
feel that this is no time to go into the
post-mortem of our various policies
It is a very serious situation that we
are faced with and this is a time for
work and for less talk.

I feel that whatever is sail in this
House must be very carefully weigh-
ed, for all words uttered here go out-
side, which may be detrimental to our
security. :

It is a very good thing to hear the
Prime Minister's statement that there
will be an enquiry held into the de-
fence department. This is not the
time to hold it, but whenever it is
held, the jawans and the defence per-
sonnel who are directly concerned
should also be consulted.

Regarding armg preparation, I will
say that it is time for us to get all aid
from whatever quarter we can. We are
thankful to those countries, especially
the USA, UK, Canada and France
who have rushed to our aid in this

hour of peril. But it is time the USSR .

also brought tg life in a more practi-
cal way the various gestures and over-
tureg that they have been extending
to us over the past decade. I am re-
mindede of a saying that goes—“the
hands that help are holier than the
lips that pray™.

Regarding increasing our armed
forces, I would submit that it is time
that we increased our army and built
up air force capable enough not only
of protecting our borders and our na-
tion, but if need be, bringing terror
into the enemy's heart. We need mis-
siles and all other such weapons sys-
tem. Sophisticated weapong cost a lot
of money, but we should have them if
we are to fight the enemy, who is
ruthlesg and barbaric. Special equip-
ment is needed for our forces, to fight
in regions where the altitude is very
high. The normal trucks, tanks and
all the rest of equipment are normal-
1y meant for fighting in plains. We
need to make a sperial effort to see
that whatever equipment we have to
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bring in has to be suited for that pars
ticular altitude. -

I would also refer to our second"
line of defence. It is necessary that we '
must have 3 single organised unit'
under a central command. Ip this
emergency, instead of proliferation of
control, there should be a tendency to
have all the strings in one hand, since
we are facing an enemy who is highly
ecentralised and who believes in cen-
tralisation in its extreme and we have
been preaching decentralisation for the
last so many years. I am referring to
the various organs like NCC, ACC,
Territorial Army and the National
Volunteer Rifles, which hag been re-
cently formegd.

Regarding the formation of our Na-
tional Defence Council, I feel it is a
very good move. But from the com-
position of this big body, it seems that
it is meant only to give directives and
make the people understand the emer-
gency. I hope that this newly consti-
tuted body will not only prepare the
nation for the emergency, but will give
effective and firm contribution to our
defence policy.

I would now refer to the strategie
importance of our lines of communica-
tion and roads in our border areas. 1
will specially mention that these roads
should be in a good position and built
to take heavy traffic of military vehi-
cles. They should not crumble to dust
with the passage of just one single
convoy. I am particularly referring to
the Hindustan-Tibet road.

Keeping roads free of civilian traffic
in timeg of war is a very important
measure that our Government needs to
go into. T wil] remind the House that
France in 1940 was chocked of all

operations, lbecause there was
operations because there was
so much influx of civilians on those

roads that essentia] military operations
were nt possible,

I would also recommend that onr
telecommunications and all means of
communication from our commands
must be always working. The serurity
of our defence installatinns must be
guarded. Bridges, dams, factorles and
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put under air raid protection,

Regarding this talk about limited
warfare, I have heard it with regret
and remorse. We have started taik-
ing of a limited war even before we
waged it. We have been driven to
war, not by our choice. for everybody
in this world including India de-
sires that bloodshed shoulg be obli-
terated. India had been so much
enthused by its dedication to the dove
of peace that it has made uz un-
familiar with the outside world and
with the horror and realities of war.
it is only now that we are realising
this error after Messrs Mao, Chau and
Teh have roasted that dove in cold
blood. I dp not want to sound an
alarmist, for oun alarm bells never
rang when the yellow thug entered
our backyard. Nor do I share ine
opinion of those sabre-rattlers that
we have no sabres,

I will touch on another very im-
portant point. That is regarding the
military intelligences When we are
fighting the enemy, it is imperative to
know what we are fighting and
where. An army that fights a war
without an intelligence system iz like
somebody groping under the dark
We must know from where the enemy
is going to strike, with what force
and when he is going to strike. Un-
less we improve our military intel-
ligence and be in a positipn to moni-
for all the radio broadcasts—the vari-
ous army broadcasts of the Chinese
communists—our army will not be in
a position t> fight where it is needed
with sufficient force.

Finally, I have to sayv that we must
pe verv carefu]l about our instaila-
tions and guard them from sabotage.
We must look at the war in its real
gense and not take things as they
are normally done. We are in a state
of emergency and things should
show that we are really at war and
not like what we were all these days.
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There was much talk about non-
allignment. After much thinking I
nave come to the conclusion that
whatever impediment you may put
on 1t. India, when faceq with fight-
g the forces of evil. will always
align herself with forces of good. For,
no price is too high to pay for de-
fending freedom.

Bhri Subbaraman (Madurai): Sir,
t thank you for the opportunity givei
to me. I join with the previous
speakers and pay my humble homage
to all the jowans who have laid down
their lives in defence of the country.
While supporting the motions mov-
ed by the Prime Minister, I would
iilke to say a few words. The reac-
tion of the Chinese aggression on our
anil is the same throughout the coun-
try. There is spontaneous indigna-
uon and awakening in the innermost
villages as in the farthest parts o
the country. The response to the ap-
peal and call of the Prime Minister
tn repel the aggressor from all the
State and districts is heartening.

The whole country has realised that
it is a great danger to our country,
w democracy and freedom. So, all
dissensions which were weakening
the very foundation of the counuy
mnce some years have disappeared
and a new and proper attitude has
risen among all the people irrespec-
tive of caste, creed, language, re-
gion, ete. The change has come to
vs as if in a magic. So, in 3 way
gond has resulteq out of this evil
We find enthusiasm everywhere. Man
and women, young and old, children,
students, workers, learned professions,
Gnvernment servants, ete. are all pre-
pared to do their utmost for repel-
ling the enemy from our countuy.
This eagerness should be properly
utilised to the best advantage of the
country, The enthusiasm among the
penple is the most essential thing for
success in our efforts.

But that alone would not take us
far anqd long, as the war that is thrust
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on us would be a long drawn omne.
it should be sustained. Therefore,
all steps should be taken up so :hat
our enthusiasm and determination to
fizht the aggressor do not slacken
even a little.

All our attention should be con-
centrated in our efforts to drive out
the aggressor at the earliest. Other
things should wait till then. Deve-
iopment of our country should, of
course, be continued and carried on.
But whichever is not wurgent and
essential in the perpective of our
efforts to throw out the aggressor
shoulq be postponed.

The strictest economy should be
adopted in all departments of the
Government. Austerity measures in
our conduct and life as in the Gov-
ernment should inspire the general
public to follow.

It is very difficult to imagine how
the war will turn itself. We should,
therefore, be prepared to face worse
situations and far greater sacrifices.
We must steel our heart for any
suffering. All our villages should be
self-sufficient,. We have been pro-
pagating this idea since years. But
this has become our utmost necessity
now. More encouragement shouid
be given: to the villagers to grow
more food, raw materials andi other
necessities; of life. We must keep
aside all other things and enable ogur
leaders and officers to concentrate on
our defence efforts.

Law angd order should be maintain-
ed by us and the police should be
relieved of their normal functions.
They should be spareg and relieved
for purposes like second line of
defence.

Sir, a righteous man suffers for the
cause of his ideal and principles. So
also has our country to undergo
sufferings now. We preach peace.
We went to distant parts of the world
to bring out settlement ang peace
whenever ang wherever there was
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clash.  We have not joined acy
power bloc. Besides, we were very
friendly with China and took up her
cause in the United Nations, Such a
country as ours has been betrayed
by our neighbours, the Chinese, aad
aggression made on our country ny
them, It is, therefore, argued that
our country has to give up the policy
of non-alignment. But this non-
alignment has brought ug support and
appreciation all these years, The
military and moral aid that we are
getting now id only due tp that.
Moreover, we are not expected by
those countriee giving aid to us to
change our policy. While that is so,
there is np necessity top revise it now.

Another thing that is said is, we
are poor and therefore we should get
armg free as we cannot afford to pay
for them. That is not a right atti-
tude, I woulq like to submit, Though
poor, we must first exhaust all our
resources to throw out the enemy.
Only with the utmost sacrifice on
our part we will deserve the freedom
we enjoy. It is for the rest of the
countries then to pffer their maximum
help to us. The fight is not only for
our country but it is for others also.
and for peaceful co-existence.

One has tp admit that it is only
with arms that we would be able to
resist the aggression in the situation
in which we are placed now. It may
be frightening to imagine the cost
that we have to bear to effectively
arm ourselves and push out the power-
ful enemy. But whatever it may be,
we must be prepared for it, Resist we
must, in whatever way it is possible
for us. Inner strength and self-re-
liance are the first requisites for any
resistance. They  shoulq be deve-
loped. Besides, all the training we

had under Mahatma Gan<dhiji's
leadership and guidance shduld be
fully utilised.

The present situation requires

every one of us to do our duty with
patriotic spirit behind it. In whatever
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position we are, whether we are
peasants, workers, landlords, indus-
trialists, merchants, doctors, engineers,
lawyers, teachers or government ser-
‘vants, all of of us should work hard and
produce more and more. We should
waste less and work efficiently so
that defence efforts do not suffer .he
least. By this we give strength and
courage for our army and jawans to
fight successfully. We would be fail-
ing them and, consequently, our
country, if we do not carry on our
duty with a patriotic attitude. When
our jawans are giving their lives, we
must at least - do our duty most
sfficiently. This is also the only thing
every one of us can do to throw out
the aggressor.

Shri Dafle (Miraj): Sir I thank you
for giving me an opportunity to say a
few words on this grave occasion.
While, Sir, I stand to support the
resolutions moved by the Prime
Minister, my first words must be for
our jawans who have laid down their
lives in honour of our motherland.
‘“To them, Sir, I pay my homage with
the deepest respect and gratitude.

Sir, the Prime Minister has rightly
told us that this is a grave occasion
in the history of our nation. The
invasion by China is a wvery very
serious matter which will have a
tremendous effect upon our pational
life and existence. In this nuclear
age, Comrade Mao has developed his
own theories about war and conquest
of territories. It must be remember-
ed, Sir, that he and some others, who
have used these theories, have been
found to be dangerously near success.
In all that we do, therefore, Sir, it
would be incorrect to under-estimate
the magnitude and gravity of the im-
pact of the invasion upon us. We had
other people’s examples before us, and
in that we were forewarned. But, it
is never too late to mend, Sir, because
in our beloved Prime Minister we
have a dynamic personality who
could rise to the occasion and who has
the solid will of the people behind
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him, and there is no duobt that he
will lead our nation to a triumphant
success.

It is of supreme necessity, therefore.
Sir, that the people of our country
are made to understand our enemy
first and his intensions. Indeed it is
one of the first and most important
principles of war to make people fully
realise and understand the aggressor.
Both the battle and the home fronts
could not be effectively built up with-
out this. Given the tools, weapons,
helicopters and planes and the right
leadership, our armed forces sre quite
capable of driving the invader away
from our soil on the batiie—front.
But, I submit, they egually need a
powerful and well-organised home-
front that will sustain their moral,
courage and bravery. Being an ex-
serviceman myself, Sir, I know from
personal experience what s home-
front means to a fighting soldier,
especially in a long-drawn war. It is
imperative, therefore, that we quickly
build up a powerful and surcharged
home-front with expert advice. This
is all the more necessary because we
have to protect and preserve at all
costs our own democratic system of
life against this invasion.

Civil defences, propaganda, econo-
mic measures and controls, food sup-
ply and mar:;halling of the industries
for defence purposes constitute the
bulk of the home-front. Various
measures with regard to these have
already been suggested by my hon.
friends here. I shall, therefore, not
repeat them.

As regards propaganda—this is very
important—I submit that we have yet
to do quite a lot. The propaganda
machinery should be carefully geared
so as to be more effective both for
internal as well as external service.

On the diplomatic front the nation
trusts the Prime Minister to do the
needful. Our non-alignment policy is
sure to prove successful. We read
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in the papers about the approaches
and moves made by different Heads of
States. We are most grateful to the
U.S.A, UK and Canada for the time-
ly assistance which these countries
have rendered us in our hour of need
with the full appreciation of our non-
alignment policy. I hope that they
continue to do so according to our
needs. And may I submit, Sir, that
we should not hesitate to accept it
whenever we need it so long as the
national] emergency exists,

With regard to our two most im-
portant strategic neighbours, Pakistan
and Nepal, an understanding appears
essential in the present context of
things. Both these countries face the
common danger along with us. With
all cordiality, therefore, they should
be made to gee through it for our
mutual benefit,

Qur friends here from Assam and
NEFA ye..erday have given us an
account of ‘"eir respective areas and
the wonderful morale of our brothers
and sisters there. Nothing is more
heartening thaa this news, Sir, as it
comes almost from the battle areas. I
marvel their courage and express my
gratitude to these people. It may
perhaps be fitting, Sir, to put an Army
man as Governor there at this junc-
ture. Such an appointment will boost
the morale of the people as well as
assist the Army Commander there.

About our Indian communist
friends I wish to say one or two
words. In Maharashtra we had
enough experience of these friends. I
am glad they have now fallen in with
the national line, Whether this re-
solve of theirs is due to the force of
circumstances or is genuine ig yet to
be seen. They are a shrewd lot, Sir,
and therefore require to be watched
«carefully.

One last word about the sittings of
Parliament 1 would like to suggest
during this emergency. Except for
the Budget Session, I think it will be
advisable for the Parliament to meet
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at least for about a week or for tem
days every month, so that the Mem-
bers may be put to know what is hap-
pening and might suggest certain
things from time to time and keep in
touch with the capital. But [ leawve
that matter 1‘ you, Sir, for your dis-
cretion.

Once again I support the resolutions
that have been moved and I thank
you for giving me this opportunity te
speak.

&t Sty (e ) : JUTEH wEEd
wrdm qfw o i owrEe &
gy § gwod Wi faae v &

afel frEm i’m‘lﬁlﬂﬂﬁ
U §H, gATA AW W W H Y
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ot s (A2 ;AT 99
oW W, T 8T § A1 g
T ST A ST AT AR & @
T ¥ I YT T ARET FW FC
# wod fa=Tdl #t @A # 5Ee F@r
g1

qT &1 5 ogaw &t qfdfeafa
HFeraeqT g g WY Ay § o
7z 3 aon frew ¥ 3 w2
TR F a7 FFAT T F AT
ST & waq gfafafaadt gro 7 e
aifggriz ar fae= gwmsl &1 e
gwrem afed foem a1, areE, d= e
o g g9t & o weT gl #
AT FH FCT ATEA (647 | A9m@T
T FF T T F e Tl W Faw WAy
fawm & g1 g1 T

0¥ Tug @ aFaAm 9T 9%
7 droy fang oo st o=
TErex gae fFar 1 2 ST E T
AT FaT Hifaa gt 32| uE S|
#H et Y | T 9 gwer fr, g |
T WY 9% WY &, O u=
TG AT F AHG AT Go AIIELATST
ot ¥ *2, A7 74T 9, WY 9, WK 99,
T I3, T AR [, T A0G G
T qAT, TG F TIA WINE FT{AT FT
T AW ¥ 7 F 9 " &6y
AU, 7 g9 AT AfAEH T &T
Wmaat & fedd | a8 3w &
HIT & HTEGT § |

S FEI, T AT Gt
7 ¥ GHG AT 1 qeeq Afq F1 99 f
F U ATHIEAT F7 A Afy afmdw
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WA | AT TH F @gd H aml
FT AT gEEA FT gH HEET § qaT
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FT 9ifgd | wrfE A aEr-
T 9 FT FAE @AT fAaea Hews
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SEATE FT §F 99 |1 HG< FTAT AT0EA,
#feT § W Fegfe Wl ¥ 9
STEAT FTA7 AgA g fF oWy
¥ IR S e wfEw #7 § It
g Fmaffag &% 1w § 097 49
a1 S &7 FwE arfad g S,
WHAE T A2 F fEaw
FAT S1EaT E fF 3 o w9 o
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ot fagamrg qewm o F ot =
FEATE | WAT T ITEw §

oW wgEd o @, ot
qAHR"E  STE |

ot gewiEm Wy (TiE )
IR HERY, § WY &1 IgETS
Zan g & o9 7 & A1 a1 w7 79|
fear &

T OTEE & AT 99 AT £ |
AT &1 & S AAAT T AT AFEAT
W g4 F9 9@, F IT F AfHATE
FET E AR ST A AT st
afta FTa1 § | FATL ST A AT
agl 9T 9% @ §, 9 gATd 9w &
F oW ol & oAW ¥ 4% 1@
2 & g4 AW A WA F wORAO &
qFaT 41 § fag a1 32 freag fran
g W W F fad 7 97 AgEa AR
HEAW ¥ g E, 9% fA4 ¥ W A
TaaR 3 g+ o & A dEe
T H AT WIE 41 & W1 g9 &1
gfaare dmeg W & 9 &t ot &
woEE 3@ g 0 oW fer fafa &
TUT  HEEAT #YAT 8, I FI SATAT
YeqATE AT AMEE | UF FErET & —

“He gives twice who gives
quickly, but he gives many times
more than twive who gives

warmly, affcctionately, with deep
feeling, straight from the heart.”

zw fog e 3= & 2oy wgE %7 &,
T &1 F giiw aeETE FATE |

fam 999 21 F1 gATL W9 FAT
¥ ggma s sgfa g F
F fod ga forg, 57 & & Yo 3WT A
I oA FT IO fFAT 1 I B
gaR Zam g 1 fa 2w A g
& F1 I A9 o &, =t 0% form
gt TEEES FTAg AW g fR A
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[ qeefeTE aTea)
I I & miwwfal & ow 9@
sk I §1 3@ Ak ¥ e ¥ 67
AR &F T I 2 FT qAE F |

M F gwa F At ¥ AT Ao
wa & fr ag 9 Y T T IR § )
qW ¥ EN AN AN WA A A
mit qarm & 5 we #1E W FW
& 9T EHAT FTAT §, AT IW T AAA
T AT Y1 T e A d
3, ot fF ddifegw &1 o i wf
ey ¥ fgzee sTgEm 1w -
sfw, w7 doresr & TE-AH 9T
XAAT AT £ ATHAR 7 @ gEE T
SR T ) 99 & 918§ goew Y
T OT A, B H WTOR ATAY T
g § |

“Engels, co-worker with marx,
observed:

“The general war against
Napoleon was the return blow
of the national sentiment of all
the nations which Napoleon had
trampled under foot'.”

wq *E @ T 9T FEET FIA 8,
@I T A T owE &1 dumE
fer 2T &, 91 fF gwenm wO A
FT GW FT AT &

e § g Cfawfam ae”
o7 gz IEIEIEE FT AT A,
@t #fm 7 s\ 1 fadw feam

“Trotsky raised the slogan for a
‘victorious march’ of the Red
Army  through Europe and
developed the theory of ‘“Perma-
nent Revolution”. This was op-
posed by Lenin who was the first
to enunciate the theory of peace-
ful co-existznce between States
with differcnt social systems. It
was clear to him that any attempt
to impose revolution on another
country would indeed provoke the
resistance of the people, apart
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from the physical difficulty involv-
ed in such a foolhardy venture'

T & A, W o7 aga @ A g,
o & & 9 7 e g1 wfew
¥ 3t 3 o §—

“It showg the farsightedness of
Lenin that he did warn against
the danger that under the excuse
of spreading socialism there might
come up on the part of the im-
posing State what he termed sel-
fish interests and attempts to ride
on somebody else’s shoulders.”

FE< FA A BT 7 oAt W
oEr 21

Fq WY AT ILIA AL AW 9T
FAEET ATEAT ATES & AT ATEA w7
ST FIA & a1 IET fruewm agt aw
g & fF w7 A &Y | 2ET aEar
2 AT T, AT T AT Gew A
TaTar 2

15 hrs.
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@€t {Sr wrar & sawr fE g, gwe
g1 & A & W oawer # oge
T FY 2fi &Y @ afFR S o
# T & ofe T § f owe
#2310 &1 ot I forw fRaT 3, e
s wawa § fF 99 7 geen Fear @,
FHY AR AT qfw 97 Fea fn
t o E% frx w1 9g & afer
¥ A 1 wifmm A &
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Shri Balgovind Verma (Kheri):
Before I proceed further, I would like
to pay my homage to those valiant
martyrs of ours, who have leid down
their lives for the sake of our Mother-
land, and I would also like to pay may
tribute to those who are standing
face to face with the enemy in order
to get him out. Through this House,
1 also want to tell those jawans on
our frontiers that they should not
think that they are only mercenaries
fighting for the sake of a few chips,
but they are our flesh and blood, and
they are the noblest part nf our lives,
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and that we solidly stand behind them.
It is our sacred duty to see that the
families of these jawans are well
looked after. and that they should not
be allowed to think that after these
jawans there will be nobody to look
after them.

The fact that China has invaded our
territorv has shocked the conscience
of the peace-loving people of the
world. To some extent I think that
this invasion is of our own making.
Had we not recognised the suzerainty
of China over Tibet, China would not
have dared to look at us. Moreover,
when China oeccupied a portion of our
Ladakh, we kept silent, and then we
tried to golve this matter by peaceful
negotiations. This wag taken by the
Chinese as a sort of weakness in us,
and that is why they have dared to
cross our frontiers,

Now that this crisis has come, we
should be prepared to face it and face
it with firm determination. We should
see that these invaders are thrown
out, and thrown out in time. I think
that this crisis has come to us as a
blessing in disguise. Now, the whole
nation is standing as one bchind our
beloved leader Shri  Jawaharlal
Nehru, and this is a unigue oppor-
tunity that we could never think of.
We hope that this upsurge which is
found in the people in abundance will
be kept alive for, all times to come.

The enemy that we are faced with
is a treacherous one. He can use all
those methods and devices which we
may not even think of Therefore,
it has become our imperative duty to
see that all the wings of our Armed
Forces are strong. We chould see
that our aerial power is really of such
a tvpe that it may strike the enemy
in his entirety. We should see that
our aerial power is superior 1o that
of the Chinese, because the Chinese
may attack us at any time, and we
cannot believe them. They are wvery
treacherous, and, therefore, we have
to be on our guard.
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1 would like to say one ihing more,
namely that if we want that this
menace of the Chinese should be
minimised, if not today, at least
tomorrow, we shall have to destroy
their bases in Tibet, and that is of
paramount importance.

The time has also come when we
should try to befriend the Kuomintang
Government, that is, the Government
of Chiang Kai-shek. This Govern-
ment is in close terms with the USA,
and, therefore, we shculd rather
request the USA  Goverament that
they should ask the Kuomintang Gov-
ernment to invade the maialand

ot ®EiaR W (FEEE) 9
HTRTT T AFAEA AT3T FY AGL AT
g W7 ST H FF FT T A

Shri Balgovind Verma:.... They
may accept it or not, but the time is
such that they can take advantage of
the present position, and if they
invade the mainland, they are sure to
come out victorious, because another
front will be opened there and the
Chinese will be diverted towards that,
and that will be to our advantage as
well, Therefore, I say that we should
ask the Kuomintang Government
that they should see that they take
advantage of this most opportune
moment.

Many of our friendly countries of
the West are giving help to us at this
time of crisis, and we are very grate-
ful to them, and we hope that they
will be coming forward to help us in
a greater measure because this war
is not between China and India but
it is between communism and demo-
cratic people. Therefore, the greater
they help us, the better it will be, and
it will also be in their interests to do
s0.

I would suggest that our Prime
Minister should appoint roving
Ambassadors and also send personal
emissaries abroad who may visit the
Heads of our friendly countries
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abroad, and post them with the latest
developments that are taking place in
our country, because that is most
urgent, If we do everything through
our ambassadors, sometimes it is late.
It is time that we keep cur friends
informed of everything that 1s taking
place here every now and then,

I may {rankly tell you—whether
we may accept it or not—that if we
have to dea] with the Chinese pro-
perly, we have to do certain things. I
think the time has come when the
Dalai Lama should be recognised as
the head of the Government of Tibet.
We should not be content with throw-
ing the invaders out of our soil, but
we should also keep the invaders from
Tibet in order to make it a buffer
State so that this menace may not
recur,

I am coming from a district which
is on the border, the district of Kheri
which has a border with Nepal
Conditions in Nepal are not very good.
We should nol be complacent about
that side. We have come to know
that thousands of Chinese are there
on the soil of Nepal. The Nepal
Government is removing the posts
which were there from time immemo-
rial. We do not know what their
intentions are. Some trenches are
also being dug. Therefore, [ cull upon
my Government to be very careful on
that side.

One thing more. ... ..

Mr, Deputy-Speaker: The hon.
Member should resume his seat.

Shri Balgovind Verma: You have
got sufficient time. The Prime Minis-
ter-is replying only at 4 p.m.

Mr, Deputy-Speaker: There are
other Members also wishing to speak.
Shrimati Kamala Chaudhuri.

sidt wwer Wgd (ggE)
IS AEIed, WO WAL ¥ TH g6 §
1 wgeaqW yee Sefewa fRam @,
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Shri Bakar Ali Mirza (Warrangal):
Md. Deputy-Speaker, we are at the
grim period of our history,
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[Mr, SPEAKER in the Chair]

We had had some reverses but I do
not thing there is any reason for
disappointment because war is decided
not by the first few reverses but by
the last battle and for that we have
to prepare. While thinking of
reverses we should not forget the
battles that we have already won. In
the domestic front the mnaticn has
risen as one man forgetting all isms
such as linguism, communalism and
stood up as one man  before
the call was actually made.
1 think it must be a unique experience
even for the Prime Minister to find a
response t0 his call before that call was
actually and formally made. Such is
the temper of the country. If 440
million people are of one mind and
have one purpose, I do not think that
there is any weapon of war that has
been discovered which can pierce
through this solid wall of human
beings, 440 million thick. The workers
in factories did not wait for the reso-
lution of the INTUC or the AITUC.

Shri K. N. Pande (Hata): They

have passed a resolution. (Interrup-
tion).
Shri Bakar Ali Mirza: I know

before the resclution was passed by
the INTUC, the workers in mv consti-
tuency had already offered a day's
wages. They had already decided to
work on the Diwali day; that was
before the INTUC’s resolution. I am
not trying to bring about any conflict
in respect of the AITUC or the
INTUC. My point is there was a
feeling in the country, a zense of
danger to the whole nation, and the
nation has instinctively got together
and hag risen like one man. That is
a very great gain. That is one of the
battles on the domestic front, that we
have already won.

Then, look at the world opinion.
Nearly 40 nations—have supported us.
(Interruption).
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An Hon Member: More than 40.

Shri Bakar Ali Mirza: Now it is
more than 40. It is not mathematics.
More than 40 nations on both sides of
the curtain have supported us. We
have to remember that we are a non-
aligned nation. We cannot claim by
right the support of any nation. There
is no peace treaty or a treaty for
defence. Our whole policy was based
on the fact that every issue will be
decided on its merits, and so many
nations have come forward tc support
us. That is not only an aid to support
us but also a free judgment of the
world that our cause is right.

This i a wvery, very great thing.
Some people say: “non-alignment has
failed.” But what would alignment
have done? Look at *he aligned
nations. Take any nation you like.
If they were faced with the same
situation, will they have the self-
confidence that this country today
passesses in spite of its keing not
prepared? There was a lot of talk
about our being unprepared. Was
France with her Maginot line bristling
with cannons, steel and cement-
concrete, prepared? Was the United
States of America at Pearl Harbour
prepared? How can you prepare for
war when your whole objective is
peace? If you want to perpare in the
military sense, you have to have an
army on a two-Power basis.

We have also to take into account
not only China but also Pakistan.
The moment you have done that,
suspicion would have been aroused
and the policy of peace would have
been negatived at the very first step.
Even today, when we are faced with
a war and we are getting ammunition
from abroad, there is suspicion in
Pakistan that the balance of power
may shift. What would have been
the c2r if v had made preparations
wvears ago? So, the very fact that we
were not prepared is a reason in sup-
port of our policy of peace.

Battles are not fought just by gu.ns{

L [ JR T =d mimbissssmmmns  Sms
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that support any army. Even those
Nazig or any other armed forces, if
they had no ideal, before them they
had created an ideal. Today, we are
fighting for the freedom of gur land.
Lot us restrict ourselves to that, Let
us not create a war psychosis. Our
objective is to clear a foreign nation
which has invaded our land and we
want to clear our land from the in-
vader, That is our objective. We do
not want to create a war. We do not
want to create a new front and new
wars. That, I think, would be a com-
pletely wrong and futile policy. War
itself is wrong. The war is forced upon
us, just like we have to light a fire some-
times to quench a fire. That is what
we have done. Therefore, 1 would
like the House to apreciate that it is
all right to fight for your countiry for
its independence, but do not become
warmongers, or do not idolise the very
thing which we hate, that is, war.

Mr. Speaker: The hon. Member's
time is up.

Shri Akbar Ali Mirza: Two or three
minutes more, Sir. There have been
talks about non-alignment. Shri
Ranga says that “you must align with
the western bloe” Shri Hanuman-
thaiva wanted a reorientation. Shri
Tvagi says, “vou do not regard this
as a sort of religious dogma.” Shri
Morarka says, “friend in need.” Sup-
pose, Pakistan, instead of China, had
attacked India. What would have
been the pattern of your friendship?
Our strengih is that which the fight
is on this curtain or that, we all stand
for righteousness and we get support
from both sides of the curtain.

Further, there is the talk about at-
tacking Tibet and attacking some
bases and so on. It is the opinion of
strategists that whichever power
holds Tibet holds the hearts of Asia.
Tibet is the biggest natura] fortress in
the world. It is considered to be the
roof of the world. Therefore, operat-
ing from there, if you lose a few vil-

-~ here and there. whv should
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there be such a panic? Why should
there be comments? Why should the
Defence Minister resign? “The policy
has to be chanpged” The leadership
is questioned because a few villages
are gone, when they have got a strate-
gic advantage. That is a Wwrong
policy. We have to build the morale
of the country. and for that everyone
of us has got a responsibility.

One word more and I have done.
ang that is about the communist
world. People talk about Russia.
They think you wil] remain unaligned,
but once vou are in war with any-
body, yvou want the whole world tc
line behind in your support! What
reason is there? Russia, in spite of
her position in the world, has come
to our aid.

Mr. Speaker: The hon. Member's
time is up.

Shri Bakar Ali Mirza: One minute,

Mr. Speaker: That is lengthening
the debate.

Shri Bakar Ali Mirza: International
communism is like Pan-Islamism in
the 19th century. It has played ou:.
It is not international conspiracy as
Shri Kamath thinks. It is cracking, We
have to see that we gain friends and
do not lose friends. You attack here
and you attack there and create ene-
mies; that is a very easy thing to do.
But it is more difficult to gain friends.

With these few words, 1 support the
resolutions.

Shri P, R. Patel (Patna): Mr Spea-
ker, Sir, In supporting the resolutions,
1 salute our brave jawans who are
fighting the enemies for the honour
and integrity of our couniry. I also
respectfully pay homage o our brave
jawans who have sacrificed their lives
in fighting against the enemy. They
shall never be forgotten by us.

China hag committed aggression on
us. The aggression is not only a dan-
ger to our freedom and democra.v,
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but is a danger to al! na:iions of As.o
ang Africa. I hope Nepal and Pakis-
tan wil] realise the grave vellow dan-
ger and join with us to safeguard not
only our freedom but alsv their frec-
dom.

Raja Mahendra said recently that
Nepal ig a calf between two fighting
bulls. I wish him to search his heart
and he will find that China is a tifer
which would devour the calf without
mercy. India, though a buli according
to him, has blood relations with the
calf. China signed the Panchshce.
agreement on 29th Apri] 1454 and prao-
mised us to respect our country’s inte-
grity ang freedom and not to commit
aggression. But before tho ink was
dry, on 1Tth July 1954 China ut a
claim on our Bara Hoti and then
claiming to be our friend swallowed
part by part, some 14,000 square miles
of our territory in Ladakh from 1Tth
July 1954 to 12th July 1962. We took
some eight years to realis- the Thinese
treachery. It is very painful. Panci-
shee] was a Prapanch sheel to Chinese.
They used it as a shield to do meanest
treacheries—Prapanchas.

The recent aggression by the Chinese
on our NEFA border has done in a
way a service to us. It has roused the
people, one and all. Every Indian is
determinedq to drive the Chinese out
of the last inch of our territory.
Even children and illiterate farmers
are awakened. Everybody is contri-
buting his mite for the defence of our
country and freedom. Rivers and
rivulet: of cash and gold are flowing
to Delhi. Our people were never
found so united and determined as
they are now.

Some hon. Members assailed owm
non-alignment policy. 1 fai] to under-
stand  them. Our non-alignment
policy is known tg the world. Yet, at
our request, we got arms and ammu=
nition from USA. Britain and other
countries, Our non-alignment policy
has not created any hurdle in getting
arms and ammunition from whatever
country we choose,
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Before us to day the only questicn
ig to drive out the Chinese and for this
arms, ammunition and asistance from
whatever corner are welcome. My
country is grateful to USA, Britain
and other countries who have supplied
us arms in time quickly without any
conditions or strings. I hope they
will supply us more and betler equip-
ments.

Today is Panditji's birthday. I wish
him excellent health and vigour. He
is our leader and the whole country
is behind him in the task of driving
out the Chinese. He, under the
leadership of Mahatma Gandhi, led us
1p independence and after that he has
served our country and democracy to
the best of his ability. I am sure, ir
this cris s, he will lead us to complete
victory. Thae peole of the whole coun-
try, one and all, arc out to make any
sacrifice for our freedom and demo-
cracy under his leadership. I am not
for personality cult, but I feel he is
the man in this crisis to lead the Gov-
ernment and the country.

The Government have issued white

papers on Indo-China borders. The
Parilament has discussed this matter
very often and we have endorsed the
Government's stand on this matter.
Every Indian is agreed that our bor-
ders on Ladakh and NEFA are well-
defined and established since centuries,
No Indian can have a different  iew
of his own on this matter.

On 8th September, 1962 the Chinese
crossed our NEFA border and com-
mitted aggression on our territory.
On 20th October, 1962 the Chinese
made crue] attacks in Ladakh and
NEFA. Our Government took a very
serious view and the President dec-
lared an emergency on 26th October,
1962. Shri Malaviya, the hon. Minis-
ter of Mines and Fuel, saw Premier
Khrushchev in Moscow on 27th Octo-
ber 1962 and thereafter when he was
questioned by a correspondent on the
Soviet statement in support of the
Chinese cease-fire proposal, he is re-
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ported tp have said, “I have my own
views on the Chinese aggression.”
How can a Member of our Government
have his own views? I would like to
be enlightened on that point and I
would like to know his own views
and how they differ from the Govern-
ment's view,

You know, Sir, generally I speak
on agriculture and agricultural eco-
nomy. 1 take this opportunity to ask
the farmers of the country to forget
their price question and other ques-
tions and put in all their efforts to
double our agricultura] preoduction,
hive extra summer and winter crops
and put more lands under cultivation.

In the end, I would say that the war
with China will last long. It will be
a very expensive and painful war.
We have hard times to face. Every-
body must make economy in his bud-
get, spend less and every month con-
tribute something to our dofence fund.

We members of Parliament and
State Legislatures are the leaders of
the nation. We have to set an exam-
ple to the nation. 1 suggest that our
salaries be paid 50 per cent in cash
and 50 per cent in defence bonds.

Shri 5. N. Chaturvedi (Firozabad):
Sir, the Chinese aggression on our
country is one of the major perfidies of
history. No country has so assiduously
tried to cultivate the friendship of
China and none was so treacherously
betrayed as India. The perfidy of the
enemy was matched only by our own
credulity and guillibility. Five years
of misrepresentation, slander and
false propaganda and furtive and then
open aggression on our territory did
not open our eyes to the character of
the enemy we had to deal with. It
needed the shock of invasion and the
sacrifice of hundreds of precious lives
tc wake us up to this harsh reality.
I am afraid that certain illusions still
persist in our mind.
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Mr. Speaker: Order, order. 1 do
not know whether the reporters can
hear the hon. Member, but I cannot
listen to the speech that I want to
hear. I am listening to other voices
all right. Should we presume that
we cannot exercise restraint? Should
I stop the proceedings?

Shri S. N. Chaturvedi: ! am afraid
certain illusions still persist. One is that
China will see reason and withdraw.
Otherwise, there is no point in offers
or negotiations at a time when we
are in retreat. The time for reason-
ableness and genersoity will be when
we have beaten back the invader and
the enemy is on the run.

1t is also our hope that China's
admission to the United Nations will
cure her of her distempers. The
membership of the United Nations did
not cure either Pakistan of her hatred
towards this country or Portugal of
her colonial oppression or South
Africa of her racial hatred. Member-
ship of the League of Nations did not
prevent Italy from invading Abyssinia.
A country or nation which has no
faith in the principles of the UN Char-
ter will either try to exploit it for
its own ends or to wreck it. The
present Chinese Government intoxi-
cated with power, will understand no
other language except of superior
force and that alone will deter her
from her mad course of expansionism.
China dare not invade Formosa or
press her claims on Mongolia.

16 hrs.

We must also get rid of the delusion
that our effort to limit and localise
the conflict will induce China to do
the same. Let her suffer her first
reverse on the ground and air war
will be let loose upon us. Let us,
therefore, prepare for the worst and
put aside our inhibitions in this res-
pect. Weakness offers as great a
temptation to war as overweaning
power. We must, therefore, grate-
fully accept all the friendly aid that
15 coming to us as well as develop
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our strength and resources to the
utmost. There is a feeling in the
countries which are giving us aid that
it is not being properly appreciated.
1 think that impression must be
removed. We need fighters, bombers,
heavy and light artillery and other
armaments. Because today there is
a lull on the fighting front we must
not be lulled into security and permit
any relaxation of our effort.

Sir, it has been said in this House
that democracies inevitably lag
behind dictatorships in war prepara-
tions, This is not borne out by current
history. The American example
refutes it. It was lack of foresight
alone that accounted for it in the past
and the democracies had to pay a
heavy price for it. Eventually they
had to arm and equip themselves on
a far greater scale than before, but
after their countries had been devas-
tated and thousands of lives had been
lost. We are 2lso doing that now
which, if done earlier and in time,
might have effectively checmated
and repulsed the Chinese invasion, if
not averted it. It is not wisdom after
the event, for we had ample warning
of what was coming, only we did not
need it. How else could we have
been taken by surprise? Why could
we not know what was happening
across the Thagala Ridge or of the
massive concentration of forces in
Tibet? Was it that our military
intelligence failed, and was there no
proper assessment and appreciation of’
it or was the advice of the military
command not accepted.

Same about production. Why was
it that our factories were engaged in
the production of other non-essential
articles for civilian use when the army
so sorely stood in need of automatic
weapons and munitions? The exit of
the Defence Minister does not dis-
pense with the need for an enquiry,
for he has only paid the penalty of
his high office in conformity with
established democratic conventions.
The probe will have to be applied
deeper, not for search of scape-goats-
but to fix responsibility, plug loop-
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holes and root out complacency. I
welcome the assurance of the Prime
Minister that this will be done.

We have to learn lessons from our
failures, for history has repeated
itself. This is not for the first time
that we have suffered reverses not
for want of bravery or valour of our
soldiers but because of the superior
technique and weapons of the enemy.

The hordes of Central Asia are
again on the march and we are con-
fronted with the organised might of
a dictatorship based on terror and
reeking with  blood. “Virtuous
motives trammelled by inertia and
timidity”, writes Mr. Churchill, “are
no match for armed and resolute
wickedness”. Eternal wvigilance and
full preparedness is the price of
liberty and wigilance is as much
needed on the diplomatic as on the
‘battle front.

Sir, it has been suggested by some
hon. Members that we should at this
juncture try to conciliate Pakistan. I
see no good coming out of it except
humiliation or incresscd teonsion. Let
us not commit the same mistake in
regard to Pakistan that we have com-
mitted in regard to China.

Others have guestioned the wisdom
of our policy of non-alignment. I
think it has stood the test of time and
is now understood and appreciated.
By seeking aid and support from all
.countries with which w~ had friendly
relations we have put their friend-
ship to test, and are potting to know
who are with us and who are not.

Non-alignment is not neutrality.
Our leader has taught us to align
ourselves with justice and right
against partisan might and that is
today our fountain of strength. To
this noble and high-minded policy
there has been one exception, and
-that is Tibet. We not only acquiesced
in the rape of Tibet but failed even
to raise our voice in the TUnited
Nations against the violation of human
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rights and cultural genocide perpe-
trated there by the Chinese Com-
munists. It seems as if our present
travail is a retribution for that sin.

Even so, the invasion has done us
one great service. It has united the
nation as it had never been united
before. This is a source of great
strength and augurs well for the
future. We have only to discipline
and properly channelise this emo-
tional upsurge of the people. We have
to harness and conserve the energies
of the nation for a protracted war
and not let them be wasted in angry
and loud denunciations and burning
of effigies and tall talk. The soldiers
have consecrated by blood their
loyalty and devotion to their mother-
land. Tt is now for us who are in
seats of power to give a good account
of ourselves and prove worthy of the
heroism and sacrifice of our jawans
and the abounding and spontaneous
support of our people. Let us dedi-
cate ocurselves to our tasks in the
faith and confidence that our cause is
righteous and it shall triumph.

The Prime Minister and Minister of
External Affairs, Defence and Atomic
Energy (Shri Jawaharlal Nehru): Mr,
Speaker, Sir, since I had the honour
of moving this resolution we have had
a long debate in this House, almost
perhaps a record debate in this House
and perhaps in other parliaments also.
I do not guite know how many Mem-
bers have spoken.

Mr. Speaker: 165.

Shri Jawaharlal Nehru: 165 Mem-
bers have spoken. While it may have
been raid that perhaps a very large
number of speeches rather take away
from the pointedness of the question
before the House and our minds wan-
der into details, yet T am glad that so
many Members have spoken because
the point that stands out is this not
that they have not made various sug-
gestions, various criticisms, but that
fundamentally and basically every per-
son who has spoken in this House
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has gpoken in the same refrain more
or less, and that our Members have
reflected the mood of the country.

I have put forward a longish reso-
lution before this House, and it is
clear from the speeches made that the
resolution as it is is welcome io this
House and will be acccpted as it is.
But I have almost felt that it would
have been, shall I say, suitabla to add
a small paragraph to the resolution
thanking the Chinesc Governmeut [or
talting some action against us—which
of course, we have resented—which
has suddenlv lifted a wveil from the
face of India. During the last three
weeks or a little more we have had a
glimpse of the strength of the serene
face of India. strong and yet calm and
determined. that face, an ancient face
which is ever young and vibrant. We
have not had seen her face but rather
tkis House saw a million faces repre-
senting that face of India or Bharat
Mats

That has been an experience worth
puving for all of us and it has been
cur high privilege to share in that
emotion and expcrience. Whatever
the future may bring, [ do not think
we shall ever forget this powerful
emotional upheaval that India has had
in which we have all shared—I rep-at,
all of us whatever party or group we
mav belong to. Any person who gives
thought to these matters will realise
and. T hope, other countries also rea-
nse—I hope that even the Chinese
Government realises that—what this
signifies. because it seems o me obvi-
ons that no country  which evokes
that feeling in a moment of crisis can
ever be suppressed or defeated. In
fact. many countries of the West and,
i hope. many countries of the East
also realise that today. They are sur-
prised that such an amazing upheaval
should have taken place among our
feelings that all our petty controver-
mes which seemed so big to us sud-
denlvy become of no moment and are
swent aside before the one thing be-
fore us, that is how to meet this cri-
sis and emergency, how to face this
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wnvasion angd to repel it. That is the
major issue.

We may—I am going into that a lit-
tle more later—have failed here and
there. We might not have been quite
prepared to meet this invasion. OQur
mentality may be built fowards peace.
Although we prepared for any such
emergency, nevertheless it is true that
thes mind of the people and of the
Covernment while preparing  sought
pe2ce all the time. [ am not sorry for
that. I think, it was a right urge and
1t iz that right urge that has Jed to
this enormous upheaval in the Indian
mind

Much has been said about our un-
preparedness.  In somg degrees mainy
non. Members have referred to it. 1
shall deal with that matter presently,
I do not seek tp justify any error that
we might have committed, but I do
think that many hon. Members have
done an injustice, not to any Minister
of others, but to our Armed Forces
as a whole in making various charges.
I hope to disabuze their minds by stat-
ing some facts. The one real fart. a2
T said, is that our whole mentality has
been pgoverned bv an approach to
peace. That does not mean that we
did not think of war or of defending
our country. That, of course. we had
always in mind. But there is such a
thing as being conditioned in a cer-
tain way and. T am afraid. cven now
we are conditioned somewhat in that
wav.

Shri Anthony said—I am not quite
sure of his words. but he said some-
thing to the effect that now we
must . , .

An Hon. Member: Brutalise,

Shri Jawaharlal Nehro: I had an
idea that he used the word blood-
thirstv’—I am not sure, Anvway, he
said that our nation must be brutalis-
ed: that Jawaharlal Nehru must be
brutalised. I hope that our nation,
much less my humble self. will never
be brutalised because that Is a stronge
idea that one can only be strong by

T e gy —
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pletely. Our strength lies in  other
faciurs. Brutality 1s a thing which we
have assuciated with certain  move-
ments which we have objected to or
rejected. By becuming brutal and
thinking in those brutal ways we lose
our souls and that 1s a tremendous
luss. 1 hope that India which is essen-
tially a gentle ang peace-loving coun-
try will retain that mind even though
it may have to carry on war with all
its consequences to the utmost

There is a definite distinction bet-

ween being strong and being brutalis- -

ed. ] peed not mention an instance
which has Jent prestige to our history—
the instance of the long period when
Gandhij: was controlling the destinies
of our movement for freedom. No man
can say that Gandhiji wag bruial, He
was the cssence of humility and of
peace. Ko man can say that Gandhiji
was weak. He was the strongest man
that India or any country has pro-
duced. It wag that peculiar mixture
of strength with sacrifice to the utter-
most, yet a certain humility in utter-
ance and a certain friendly approach
even to our opponents and enemies,
that made him what he was. Those
of us who were privileged to serve
with him and under him dp not claim
of course, to be much better than we
are, We are humble folk who can-
not be compared with the truly great,
but som:thing of the lesson that he
taught came down upon us end we
learnt it in a small measure. In the
measure we learnt it we also became
strong though, I hcpe, not brutal
So, I would like to stress that T do not
want t1 become bruta’; I do not want
that asp-ct of the cold war and the
hot war which leads to hatred and dis-
like of a whole people and looking
upon them is something below nor-
mal.

Some of us who are old remember
the First World War and the tremen-
dous propaganda in it against the
Germans. I do not hold any brief for
the Germans—I think, they were
wrong in the First World War and,
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I think, they were wrong in lhe Se-
cond World War—but the type of pro-
paganda against the Huns ang all
that, against the whole people, not
against an individual, wag shocking. I
have no doubt that the same type of
propaganda was being carried on in
Germany against the Western allies.

Wars are terrible and millions of
p2otle die; much destruction ig caused,
Yei, after all, death comes to all of
us and if it comes a little earlier than
otherwise in the great cause, it is not
to be sorroweg for. We have to face
it a5 men. Death in a good cause is
not a thing to regret, even though we
may regret the parting with of our
colleagues and comrades. But bruta-
lity is something which degrades a
person. Death does not degrade a
persnon. Brutality and hatred and the
offspring of these things do degrade a
nation and the people. So, T should
like to say right at the beginning that,
I hope, no such emotion will rice in
our country and, if it does rise, it will
be discouraged. We have nothing
against the Chinese peonle, We re-
gret many things that their Govern-
ment has done. We think that their
Government hag acted infamously to-
wards us. We regret.many things that
their G-vernment has done in their
country. We cannot help them. Anv-
how, we must always distinguish
between the people of any countrv—
much more so of a great country,
great in size. great in historyv—and its
government and not transfer somehow
our anger and bhitterness at what has
been done by the Government, to the
people,

Perhaps, if T understand. many
Members. sometimes, listen to broad-
casts from Peking. T have not done
o at anv time. Thev have told me
of the constant appeals that Peking
broadeast makes to the Indian peovle,
Tt distinguishes the Indian  people
from the Indian Government or the
Indian Parliament, It carries on
propaganda that the present Govern-
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ment are just some reactionary people
who are sitiing and crushing the
Indian people and making them do
things 2gainst their will. I am sorry
if they are so utterly mijstaken, be-
cause even the blind can see that all
the Indian people are one today, It
dozs neot require much perspicacity.
But, 1 want the House te note the
reason for their propaganda, that is
trying always to distinguish between
the Indian people and the wvarious
governmental agencies and  parties.
There is something in that. We must
not lump together the Chinese people
and the Chinese Government and
everything that is in China together.

1 cannot say how the Chinese people
feel now. because they  have no
chance to express their feelings. Even
if they had a chance, their minds are
so conditioned by constant propaganda,
by one-sided news that they are
likely to fee] one way even though
otherwise they might not have done
50, We should always distinguish
between governmental action and the
people as a whole. Therefore, I have
not liked some poor Chinese shop-
keepers, some restaurant-keepers be-
ing attacked in Delhi or elsewhere as
if they were the symbols of the attack
on us. Perhaps some people thought

so. But, it was wrong for them to

think so. It brutalises us and gives
us a bad name. I should particularly
like to lay stress on this aspect be-
cause it does not add to our strength
in the least; but, it weakens the ner-
wvous energy that we posses by using
it in wrong directions,

War in these days is something in-
finitely more than it was in the old
days. When I say old days, I am talk-
ing about India. I am not ta'king
about the Great wars and »ther things,
War involves not only courage. It
tends to become total war in which
every human being, man, woman, and
perhaps child, somehow helps or hin-
ders, may hinder; and the total energy,
nervous and otherwise of the nation,
is inwvolveq in it, organised and mobi-
lised.
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We have seen in these: great wars
that have happened in the past, in the
First World War and the Second, very
powerfu] nations, very brave nations,
armed to the teeth with the latest
weapons, contending against each
other, killing millions on either side,
yet carrying on, but ultimately the
whole nervous energy of the nation
collapsing, Perhaps if the one which
collapsed could have carried on a
little while loager, the other would
have collapsed, as Mr. Winston
Churchill said at the end of the First
Worlg War. It was the sheerest fluke
that we won, the sheerest chance,
sheerest fluke, Because both sides
were determineqd to carry on, ‘They
were trained people in war and they
had strength and determination. Ulti-
mately, it becomes a thing of the
whole basic energy of a nation collap-
sing, however it might be, It so
happened that the Germans collapsed
a little sooner. This is what Mr.
Churchil] said. Perhaps, if they could
have carried on, the decision might
have beep otherwise, So also in the
Second World War., Throughout the
War, it almost appeared, except to-
wards the end, that Germany might
win, Yet ultimately, the other people
won. So, we must realise that it is
a question not only of a few weapons
here and there, but of thisz eatire
energy of the nation, the mind of ths
nation being concentrated to achieve
a certain objective and holding to it
whatever happens and not wasting our
energy or frittering it on any minor
things, minor expressions and minor
disputes.

I hope, of course, that we will
mpbilize the nation, We wil] profit by
many of the suggestions made in this
House and other suggestions that are
continually coming before us. But,
even if we make mistakes as any
person is bound to do, the real thing
that counts is not an odd mistake
leading to an odd reverse, but ulti-
mately keeping up this united front
and united nervous energy of the
nation to face this crisis.

The fact of the matter is that be-
fore these 33 weeks, before the 20th
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of October, it was not realised by the
people at large what dangers possibly
might confront us. They thought of
frontier incidents. Hon. Members in
this House criticised us for not taking
steps in Ladakh to drive them out,
not realising that it is not such an
easy matter, Perhaps they realise i*
a little 'more now that these things
are not so easy matters, that they re-
quire not only the strength of a
naticn, but properly utilised, properly
directed, enomous field of preparation
and consideration of military factors.
Where these factors are against us,
naturaily we suffer a reverse, it does
not matter what your strength is
Cnr- jawans were very strong,

1 might mentipy just for the infor-
mation of (e Heuse that it was not
today, bui some years back—by some
years, I 'mean a coupnle of years back—
that is, after th. C...nese started nib-
bling at our territory in Ladakh, that
we had befors us the question of
N.EF.A. We considered it, what we
should do if they attacked. We hoped
that they would not attack there,
Certainly we hoped, we expected that
they would not attack in such large
numbers as to bring about a regular
invasion with several divisions, which
they did. Nevertheless, we had to
consider if they did, what should be
done, The advice that we received
thep wag that it wil] be disadvanta-
geous for us to try to hold to the
exact frontier line, the McMahon line,
but that we should delay them, we
should harass them, we should fight
them a little but the rea] defence
line should be lower down wherever
a strong defence line could be made.
Partly because to the last moment we
did not expect thig invasion in over-
whelming numbers, partly from the
fact that we disliked it—I frankly
tell vou that we disliked the idea of
our walking back in our own terri-
tory, whatever it was—we faced the
Chinese there under vory disadvanta-
geous circumstances from g military
point of view, In addition to that,
enormois numbers came over. Tt is
no criticism at all of our officers or
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men that they were somewhat over-
whezlmeq by this deluge and they had
to retire to .more defensive positions.

Shri Frank Anthony, I think, said
that we have been enabled to put up
some kind of line of defence, because
we have received arms from abroad.
Now, we are very grateful for the
arms and material and equipment that
has come from zbroad, but that was
not correct then; no arms which were
breught had reached our troops by
then; they are gradually dribbling
in and going there, but by that time
when we achieved the preseat posi-
tion, these arms which were brought
had not been given and had not reach-
ed them. It was with the existing
equipment that they brought the
Chinese advance to a standstill.

So. the real reason, the basic reason
for our reverses in the early days of
this campaign was the very large
forces the Chinese threw in; in a
restricted sphere or field, they out-
numbered our forces, by many many
times. Even the question of better
arms did not arise. They had slightly
better arms, but that question did not
arise so much. They had better mor-
tars to hit at some distance. They
still have them, but they had stopped.
That was the main reason, and there
was nothing that we could do about
it, because the geography of the place,
the wilitary appraisal of the place was

. against us in that particular area.

The only fault we made, it may be, if
it is a fault, was even to stick out
where the military situation was not
very favourable. It was not that we
told them to stick out; it is folly for
any politician to say so. But our
soldiers themselvegs have a reluctance
to go back, and they stuck on at con-
siderable cost to them,

I referred to the great unity in the
country, which is a wonderful factor.
It is not inity of parties sp 'much as
the unity of hearts and minds. We
can see that in the thousands of faces.
When I talked about the face of India,
I really should have talked about the
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million faces of India, beccause they
al] bear the same impress today, what-
ever community or party he or she
may becloag to. ’

And 1 should like to say something
even about the Communists. Now,
the Communist Party's manifesto as
a manifesto was, I think, as good as
it has been drafted by any non-com-
munist. People may think or say that
1t doeg not represent their real views,
but because of pressure from outside
they did it. Let us suppose that it
did not represent some of their views,
some, no doubt. Some there are in
the Communist Party who even ob-
jected to this manifesto, and were
overruled. Even so, the fact that
conditions in the country were such
that they decided to issue that mani-
festo is a factor of some importance.
It shows how these conditions mould
people’s minds in India, all of us, to
whatever party we may belong to,
even to a party which for reasons
known to Members was inclined in
the past to favour somewhat the
Chinese, because they are also Com-
munists. Even then, they stood out,
and stood up four square against this
attack as any hundred per cent
nationalist would do That is a good
thing, Why should we not take full
advantage of it instead of deriding it
and seeking causes why they did it?
After all, there are some leaders
among the Communists, and they
sometimes quarrel amongst each other
about ideoclogies, theses and what not,
but the large aumber of ordinary
workers or others who may belong to
the Communist Party are simple folk.
They are attracted by something in
it, and those simple folk are affected
just as they are affected by the situa-
tion which affects every Indian; they
have alsp been aflected by this mani-
festo of the Communist Party, that is,
the ordinary communist members. And
that is a great gain, They should
be affected in this way. Why should
we lessen the effect of that by telling

them that it is & wrong manifesto? |

So, I welcome that manifesto, and we
should take full advantage of it in
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forging the unity against aggression
that we have in fact forged.

Then, I do not wish to go into the
hundred and more minor criticisms
and suggestions made in this House.
All suggestions made by hon, Mem-
bers will be carefully examined. Some,
as I said, were made because of not
knowing that the thing had been
done; some perhaps we cannot adopt;
others we may adopt.

I should like rather to lay stress
now on the general question of our
preparedness, because hon. Members
seem to think, some Members, that we
sent our soldiers bare-foot and with-
out proper clothing, to fight in the
NEFA mountains. It is really extra-
ordinary to say that they were al-
most unarmed, and bare-footed.

Some soldiers there were stationed
there. (Others were sent rather in a
hurry in September. OQur time for
issuing winter clothes is September,
about the middle of September. When
they were sent, they went there, of
course at that time in full uniform,
full warm uniform, woollen uniform,
and every man had two boots, good
boots, As they were going, they were
given three blankets apiece, Later on,
it was made into four blankets; now,
they have been issuing four thick
army blankets. But these blankets
tock up so much room, and as they
were going by air, the people decided,
that is, the officer in charge, and the
men thmselves said ‘They take so
much room, and, therefore, send them
later on to us'. It was not so very
cold then. So, they took, each one
of them one blanket, and left the
others to be sent later on. That was
a little unfortunate, because sending
them later, as we did, meant air-
dropping them. And air-dropping
was a hazardous business in those
days. Apart from the fact that the
Chinese then could fire at them, air-
dropping in those wery precipitous
areas in the mountains could not be
accurately carried out. Often, they
went into the khad, into the deep
ravine below, and it was difficult to
recover them. So, we lost a good
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deal of our supplies, many of these
blankets and other things.

Then, we even went further. We
provide for high mountain altitudes
snow-boots; they had good boots, they
had two boots apiece; they had snow
boots; these boots had been provided
to these soldiers of ours who were
permanently located there. The
others that were sent were all in
Assam; they were not here; but they
were in Gauhati and other places,
But, again, the difficulty arose of
sending them by air.

Broadly speaking, I would say that
all our Army in NEFA was well-clad,
and well-booted, but towards the end,
that is, towards the end of September,
realising that the Chinese forces were
increasing very rapidly, we decided to
send more troops quickly. These
troops were sent in & hurry. And
sometimes, it so happened that troops
that were being sent somewhere else
were diverted to NEFA, and these
troops certainly had not the full com-
plement of winter clothing then. Of
course, it was decided to send them
later, Except for these troops that
went later and which did not have the
full complement—and subseguently it
was supplied to them—all others had
the fu’l Army complement, and many
of them had snow-boots also. In
any event, everyone had good stout
Army boots.

Some people have heard stories of
frost-bite.  All the cases of frost-bite
occur naturally due to the cold and
due also to the high altitude. I do
not quite remember the number, but
I have an idea that out of a large
number of people,—I do not quite
know,—about two or three thousand,
the total number of frost-bite cases
was only a handful. Even the cases
of bronchitis, pneumonia etc., were
only about forty, which is a very
small percentage considering the con-
ditions there. Of these too, we may
gay that more than half was due just
to the altitude and not to lack of foot-
covering. This occurred not to our
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but most of this occurred to people
when on the 20th O:tober when this
fizrce onslaught of the Chinese came,
our forces in that ‘particular place—
one or two plaves there—were dis-
persed. They could not return to the
base of their army. They dispersed
and for s.me days, they wandered
about the mountains and ultimately
returned. That was also the reason
perhaps for people saying that the
casualties were very heavy. Of
course, large numbers of our forces
had not returned in order; they were
wandering about the mountains, re-
turning a few days later. 1 think
these persons who returned a few
days later were over 1,600. During
these few days, these persons, natural-
ly, were not well-protected. When
they were wandering, they did not
have the facilities of the army
blanksts and other things they would
at the base camp. They were not
carrying them. They were wander-
ing in high altitudes and they suffer-
ed a great deal. ‘That was where the
frost-bitz cases chiefly occurred, along
with lack of other comforts. When
they came back, they were put in
hozpital, and they are doing fairly
well.

So I would submit to the House that
it is not correct to say that our
people ware not sufficiently clad or
suffizient’y booted. It was an un-
fortunate thing that this was the time
for changeover from summer clothing
to winter clothing. Suddenly a small
number of our army which was in
summer clothing at that time was
diverteq to the east without coming
back to their base, and the winter
clothes took a little time to reach
them. As regards boots, they had
very good boots. Even snow boots
were supplied. Some people do not
have them. We do not supply snow
boots to large numbers, to everybody.
We do supnly them to people in these

high altitudes.

Apart from clothes and poots which
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our army is not clad for the winter.
They were clad, for instance, in the
special clothes, but normally our army
is not clad for the severe winter. They
have got all kinds of winter things, but
not for these very high altitudes and
the cold winter there.

It might interest hon. Members to
know that in Ladakh, round about the
Chushul area, the temperature at pre-
sent is 30 degrees below zero. Such
is the ferocity of that climate. Ordi-
narily, it does not matter how many
clothes you may have in a temperature
30 degrees below zero at an altitude
of over 14,000 ft, unless you are used
to it.  Now, learning from experience,
we have provided, in addition to all
the other winter materials that our
soldiers have, thick cotton padded
coals and trousers. They are wvery
warm. They may not look so smart
as with the other clothes, but they are
there. We started providing them
these within a few days of the 20th,
as s7on as we felt that they ought to
have these and it became colder there.
We have been sending these cotton
padded coats and trousers at the rate
first of 500 a day and later at the
rate of nearly 1000 a day.

The other charge made is about
weapons, that they did not have pro-
per weapons. Now the soldiers,
jawans, who went there were supplied
with all the normal equipment, that is,
303 rifles and the normal comple-
ment of automatic weapons such as
light machine guns and medium
machine guns. They did not have
semi-automatic rifles because our
army does not possess them. I might
point out that many up-to-date armies
in the west do not possess them yet.
Even in England, the changeover to
semi-automatic rifles has just fully
taken place. It has just been complet-
ed; it took about four or flve years; it
has just been completed, this vear, a
few months ago. It is a lengthy pro-
cess. And the British Army is rela-
tively smaller than ours.

For about four vears now, we have
been considering and discussing this
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matter. Various difficulties arose.
Points of views were different. The
eas.est way is always to order some=-
thing—ready-made articie.  But the
easy way is not always a good way.
Apart from the continuing difficulty
wg have to face, that is, lack of
foreign exchange etc, it is not the
way to build up the strength of a
nation. If we get something today,
we have to get ammunition for that
all the time and we are completely in
the hands of some other country.
And specially if we have to deal with
private suppliers in other countries,
the House knows that the arms
racket is the worst racket
of all; because you need something,
they make you pay through the nose.

Spo we were very much against get-
ting it from private suppliers outside
and we thought that we should build
up our own arms industry to manu-
facture semi-automatic rifles, These
arguments, specially in peace time,
take a long period to determine. Of
ccurse, if we had this crisis before this,
we would have functioned better. But
it took about two to three years to
determine what type to have Ultima-
tely, we started the first processes of
manufacture and we have just arrived
at a stage when within about three
weeks or four weeks—in fact. some
prototypes have been prepared—they
will begin to come in in larger num-
bers and will jncrease in numbers in
another month, two months and three
months to a substantial quantity.

It is not a question merely of semi-
automatic rifles, As I have said, we
had automatic machine guns, LMGs
and MMGs—Ilight machine guns and
medium machine guns. Every regiment
had its complement of these, Certainly,
thev did not have semi-automatic
rifles for the reasons 1 have given,
namely, we wanted to manufacture
them ourselves and this changeover
to automatic rifles has been relatively
a modern development. As I said,
even in England, it is a recent thing.
But this outlook of ours, about manu-
facturing things ourselves rather than
buying them, covered our whole
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approach to this question. We are
manufacturing a great many things in
arms today which we did not previou-
sly. I chall give you some figures. The
first pressure upon u; is always that
of finance, that is, foreign exchange.
We could n>t really afford it. Do not
compare that situation two or three
years ago with the situation today
when we have to meet a crisis. When
we meet g crisis like this, it just does
not matter what happens. We have to
face it. We have to buy it here and
there; we have to get it from wherever
we can, That is a different matter.
But normally, the whole approach was
to make them ourselves.

How did we make them? The usual
thing was that we bought some with
the proviso attached that the persons
we bought it from would give us the
licence and the blueprints to manu-
facture it here. So we bought some
to begin with, and then started with
the blueprints and the licence we had
got to manufacture it, and supply it
with everything, whether it ig tanks or
other things.

Also, it is all very well to build a
factory here and there, but really you
want to have a strong industrial back-
ground. You cannot, out of a relati-
vely agricultural background, suddenly
put up a highly sophisticated factory.
All this time the ork we have done,
not in the Defence Ministry, but all
over the country, in our First Five
Year Plan, the Second and the Third,
has been meant to strengthen the na-
tion by making it more modernised,
more industrialised and build up this
base out of which you can produce
the things you require. 'PEI:hap's some
hon. Members will no doubt realise
this, some may not. You have to have
8 strong base, industrial base.
You have to have indeed not only a
strong base, you have to have a lite-
rate people, People may think for the
time being that eucation can be stop-
ped. Education is essential for a real
war effort. It is essential because you
want every soldier today to be a bet-
ter mechanic; he has to be educated as
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much as possible. S»3, it all goes to-
gether. The whole basis of our Five
Year Plan was to better our people,
to raise their level and all that, but it
wag essential to make India stronger
to face any trouble that arose, whe-
ther it was invasion or anything. And
we are in a much better position to-
day to face this trouble than we were
ten or twelve years ago, there is no
doubt, because of the growth of our
industrial base in the public sector
and the private sector, both, If
we had to ‘face this business
ten or twelve years ago, our
army was the same as today, a
very brave army, but it had no indus-
trial background, and it would have
been very difficult for it. We had to
develop that industrial background
as fast as we could. Now we have at
least a base to develop, and I hope,
therefore, that no conflict will arise
in any person's mind whether we
should go ahead with the Third Five
Year Plan or devote ourselves to the
war effort. That is part of the war
effort—I do not say everything in the
Third Plan; some things may be avoid-
ed. slowed down, even dropped if you
like. But take agriculture. It is the
base of all industry. It is only on a
strong agricultural base you can build
up industry. The industrial base is
the foundation of any war effort. So,
the two are connected, intimately con-
nected.

Education again. We want today, we
shall want, not only a widely educat-
ed mass of people, but vast numbers
of technically trained people. That
comes in. Power is essential for in-
dustrv, and so on. So, really. all the
major things that we want were in the
Five Year Plans, and are required
today.

But the point I wish t» lay stress
on is this, that all our thinking in the
past even from the point of view of
the army has been concentrated on
industrialisation. on making things
ourselves,

Today we are getting large numbers
of arms and equipment from other
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countries, and we are very grateful
to the United Staies, to the United
Kingdom e:pecially. and other count-
ries. But please remember that this
kind of thing, and this kind of res-
ponse, could not have occurred in
peace time. Obviously, it is when
danger threatens us. just as we feel
1n a particular way, cthers feel too,
and they think, as they rightly think,
that  this is not a mere
matter « of India being invaded
by China, but it raises issues of vast
importance to the world, to Asia, and
realising that they do it, they help us;
that is, they feel this involves many
issuez in which they themselves are
intensely interested. Thig eould not
have happened in peace time.

ISome one asked us: we could have
bought some of the things at a very
heavy price. Today I hope we get
them on very special terms whatever
the terms are, they are being worked
out, but it is understond special terms,
not to put any heavy burden on us
today. That kind »f thing could not
have taken place then, We would have
bought these things, or even one-tenth
of what we are buying, at a heavy cost,
which would have made our Finance
Minister shiver. But apart from that,
in any long-term view, it was a wrong
thing. The thing is to make them our-
selves,

What has China done? The main
differencr—there are many differences
between China and India, but one
difference is that first of all they start-
ed about 20 years before the success
of the revolution there, they were
fighting all the time. They had a
heavily trained armv fighting in the
mountains, They are especially good
at mountain warfare; lightly clad with
a bag of rice and a bag of tea in their
pockets, they march on, with np ques-
tions of supplies or anything for days,
with cotton-padded coats and  trou-
sers. They were highly trained in that
warfare. But what I am saying is this,
that they concentrated right from the
beginning, apart from other develop-
ments in the country, on the develop-
ment of armaments maufacture. They

KARTIKA 23, 1884 (SAKA)

Proclamation of 1662
Emergency and
Aggression by China

got a good deal of help from the So-
viet Union! vast numbers, thousands
of pe.ple set up their armament indus-
tries. We, although we did go on with
our armament industries, did not con-
centrate on that, certainly not. We
th-ught: better build up the whole in-
dustrial complex of India, and out of
that other things would also be built
up, Newvertheless, we did build up, I
think fairly adequately, our arma-
ment industry, not as much as we
would have liked. It was being pro-
gressed. “

I shall just read out to you some
figures of our ordnance factories pro-
duction. In 1956-57, the issues to the
army from the ordnance factories
amounted to—I cannot tell you the
details, it is not right for me to tell
you, I am only telling you how much
they cost.

Some Hon. Members: No, no.

Shri Ranga (Chittoor): We know
the results anyhow. We do not want
all that, it will only help the enemy.

Shri Jawaharlal Nehru: Tt has
grown about 500 per cent. T do not
mind telling you. I am not going to
give you what they are making, but
the issues to the army in 1956-57 were
Rs. B:64 crores: civil orders Rs. 3'52
crores: Air Force and Navy Rs. 1:83
crores. In 1957-58. issueg to the army
Rs. 12:78 crores; civil orders Rs. 3:27
crores; Air Force and Navy Rs. 2
crores. Then the figure for the army
gres up to Rs. 12, Rs. 14, Rs. 19, Rs 24
and in 1961-62 to Rs. 33} crores, and at
the present moment it is estimated at
Rs. 60 crores.

Much has been said about civil
orders, that we make thermos flasks
and the like in ordnance factories. It
is very unkind, that kind of criticism.
without knowing anything. Most of the
civil orders are for railways and the
Government. A few things are made,
some things like thermos flasks, simply
because in the process of manufac-
turing other things, some things are
manufactured which can easily be con-
verted into thermos flasks etc, and
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there wag surplus labour about. You
will see that civil oraers have nut
progressed much. They have become,
from Rs. 3} to Rs 6 crores in these
eight years, while the issues to the
army rose from Rs 8 to Rs. 60 crores.
It has advanced much more, again
with tae difficulty of trying not to im-
port machinery as much as possible.
We did import some. Again foreign
exchange, that awful thing stares us
in the face. And the result was that
much of the machinery used was re-
vamped, reconditioned machinery,
which we got from old stocks; and
our engineers are good men, they
made it suit their purposes. Of
courses, it is far better to  get new
machinery. We are trying to get new
machinery. But it is remarkable
what thye did with the material they
had before them and I should like to
pay a tribute to the men in charge of
our ordnance factories, not only be-
cause they are thoroughly competent
but, what is more, they are filled with
a certain enthusiasm, They are patrio-
tic and they want to show rosu'ts.
They work night and day and at the
present moment they are working 24
hours a day in the factories.

17 hrs,

I should like to mention how pres-
sure of circumstances makes one a
hard realist. The food we supply to
our army, though good, is complica-
ted and not easy to throw about or
be supplied from above. In the last
two or three weeks both our Armed
Forces food department and Defence
Science Organisation as also the Food
and Agriculture Ministry have been
experimenting with foods which could
be concentrated foods and which eould
be carried about easily in your pocket
also and which should be enough for
several days. Only this morning 1
was looking at an exhibition, demons-
tration rather, in the Defence Minis-
try of these foods, quite a large
number, very attractive and wvery
palatable. They looked palatable. 1
did not eat them. There are all kinds
of preparations of gur and nuts. They
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are excellent preparations, I may also
tell the House that gur 1s a good thing
for high aititudes. We are making
very giod progress. We have in fact
sent these things to the front tg find
out the reaction of the soldiers to that.

Some hon. Member asked a question
about the newspaper item about our
soldiers getting notices from courts
or some such thing. I do not know
that. Anyhow, we have immediately
taken action to stop any such thing
happening and every such thing will
have to be postponed for the dura-
tion of this emergency,

Some people criticised our diploma-
tic missions abroad for not doing as
good a job of work as they ought to
in puttng our case and countering
the Chinese propaganda. My infor-
mation is that our diplomatic missions
abroad, by and large, are doing very
good work. But another country’s
out ook is not determined solely by
what we tell them. There may be
many factors—maybe, sometimes fear,
sometimes ‘other things. I think our
missicns abroad are doing well and,
what is more, their work is being re-
warded. The first reaction of many
countries, many of these Asian and
African countries, was regret - and
surprise at what had happened here
and they hoped that it would be
quickly ended by some cease-fire and
compromise and all that, because they
found themselves in a gifficult posi-
tion. Gradually this surprise is
giving way; it has given way in the
case of the UAR and even Ghana
which took up an attitude to our regret
originally and later supported the
U.A.R, making some suggestions to
the Chinese Government. It was very
near to the suggestions we made about
the cease-fire business. So, I do not
think it will be right to criticise
our diplomatic missions abroad. You
must remember that these countries
have their own diplomats too here who
report to them, and most of them
have got their newspaper correspon-
dents. There are many ways of get-
ting news about what iz happening.
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This question comes up in various
ways—about Pakistan and Nepat It
is difficult for me to say anything
definite. But about Nepal I should
like to say that latterly the attitude
of Nepal has been relatively much
more friendly. Naturally, we have
always made it clear—it is unfortunate
that they thought that we were crea-
ting troubles—we have made it clear
right from the beginning that we do
not want trouble in Nepal. Apart
from the Chinese invasion and the
trouble there, they are largey inter-
nal. Anyhow, now, I think they be-
lieve our word and are very friendly
and I hope that our relations will
continue to be friendly and cordial

As for Pakistan, there also, I will
not quite be definite, but their
newspapers have heen peculiarly viru-
lent about this matter against us. But
I do not think their newspapers reflect
very much the gpinion of the people
of Pakistan or even of those in au-
thority in Pakistan. Gradually they
are reaising it; at first, apparently
they thought this was a small frontier
matter and nothing much. Now, they
are realising how far-reaching are the
consequences of this and they are
making a reappraisal.

1 should like to say a few words
about the Soviet Union. The Soviet
Union has been, as the House knows,
consistently friendly to us all along.
It has been put in a very d.fficult
position in this matter, because they
have been, and are, allies of China,
and hence the embarrassment to them
as between a country with which they
are friendly and a country which is
their ally. We have realised that and
we do not expect them to do anything
which wou'd definitely mean a breach
over there. It is not for us to suggest
to any country. But we have had
their good-will and good wishes all
along, even very recently, and that
is a consolation to us and we certain-
1y hope to have that in future.
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The Chincse Governmicinl Las  Leen
making a lot of propuga:iia about our
Defence of India Act as if that was
specially passed to dea] with some
Chinese here. It has obviously been
passed because of the situation
we have to deal with., Everybody
who is a mischief-maker, if it be a
Chinese who makes a mischief, he
comes under its purview; otherwise
not. The d.fficulty with the Chinese
is that they have a singularly perver-
ted opinion and perverted view of
what happens in the rest of the world.
It is an od charasteristic of the
Chirese. Being a great nation with a
vast territory, it begins to think all
outside the limits of its frontiers are
subhuman types and not so advanced
as they are.

One thing more. There has been
some criticism about our offer for a
cease-fire. 'We have said that before
we discuss anything, the Chinese forces
must go back and restore the posi-
tion as it existed bafore the 8th
September, that is, a little over iwo
months ago,, when they first came
over the Thagla pass. They have
suggested something  different, and
something that is apt to delude the
people. They say, let us go back to
ithe position of November, 1959, Now,
ithe people who do not know this
might well wonder, they are go'ng
back three years, mnot now. But
November, 1959 was roughly the date
or period when the fir:t claim was
made by the Chinese Government, by
Mr. Chou En-lai, to these territories
according to their maps. Previously,
they were included in their maps, but
nobody had made any official c’aim.
In fact, officially they have said that
their maps are old and not up-to-date,
and they will revise them. But in
1959, for the first time, they claimed
them, meanwhile, of course, they
having gone into a googd bit of Ladakh.

In 1959, our counter-measures start-
ed taking effect. In 1959-60 and 1961,
we went ints Ladakh much more and
more and established many posts there,
Now, we realised, as I think I told this
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House then, that the object of these
posts is to prevent their further
advance unless they fight it out. It
was ditficult for us to have a major
armed conflict with them  there,
because they had great advantages.
Their roads came right up there.
They could bring all kinds of weapons,
tanks, etc., there from Tibet which is
near, which is relatively a flat coun-
try, whi.e for us, although we made
some progress ang the road is recently
made—at that time even that was not
made—it is very difficult; it meant
months of effort to get there. Never-
theless, we put up those posts to check
their advance and they did check
their advance. In fact, we pushed
them back a littlee In the NEFA
area, we had previously put up our
posts at the border or just under it,
because gne cannot have a highridge
post. Even in Thagla pass, our post
was two or three miles on this side,
but not on the pass itself.

Now, il we accept their proposals,
which seems so innocuous, they would
retire, they said, up to the McMahon
line, but then they add that their idea
of McMahon line was different from
ours: and it is on this side of the
ridge, and we should have to retire
from where we are today—another 20
wilometres, that is, leaving about 40
kilometres of territory which was not
occupied either by their armies or
ours. That is tp say, they would have
a fixed base on this side of the
Thagia pass, an open territery which
they can walk across any moment
they like. It wag impossible for us
to agree to. And in Ladakh, il
menat our withdrawing still further
from where we are, and their nol
exactly marching jmmediately, but ouyr
facilitating their advance in the future
if they want to come. So, we re-
jected those proposals,

We said there should be a rever-
gion to the 8th September line both
in NEFA and in Ladakh. That
meant in NEFA not only their going
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back but our going forward to those
posts that we held, with no vacant
space left, and in Ladakh our going
back a good way.

Some people say, “How can you say
that? You must not negotiate. You
must not have any talk with them
till you comp.etely push them out
from "the Indian territory.” That is
a very good thing. But one does not
talk with anybody whom one has de-
feated completely and pusheq out.
The question of talks does not arise.
If we have gained our objective with-
out talks, the question of talks does
not arise. I would suggest to the
House to remember that in these
matters, one has to take a strong view,
but a realistic view. The suggestion
that we have made, they have re-
jected, because it strengthens us and
weakens them. What is more, the
suggestion we have made about the
8th September line is ong which has
been appreciated in a great part of
the world—non-aligned countries and
others—because merely saying that we
shal] not talk to you till you have
confessed defeat is not the kind of
suggestion that any country makes to
another. So, I hope that the House
will realise that what we have sug-
gested is a right suggestion and will
support it fully,

Some Members talked about our
stating that we are going to liberate
Tibet.

ot gt (fgmr) o wAEe T
f == & &, 7t w1 qme fgawra
g1
Shri Jawaharlal Nehru: Some others
even mentioned—I think the hon.

Member who just intervened  said
something about Mansarovar,

Shri Raghunath Singh (Varanasi):
Mansar village. (Interruptions),

Shri Jawaharlal Nehru; Unfortu-
nately, history is not made by men
like the hon. Member oppusite, It is
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really amazing to see that some other
Members and others outside talk that
we should lay down that we would
liberate T.bet. It is a wvery happy
idea if it is liberated. But our un-
dertaking that job at the present
moment or at any moment seems to
me exiraordinary and fantastic and
having no relation to reality,

I have said that in a war between
India and China, it is patent that if
vou think in terms of victory and
defeat—thers might be battles and we
might push them back. 25 we hope to
—Dbut if either country thinks in terms
of bringing the clher to its knees, it
manifestly cannot and will not happen.
Lot us be realisiic. Are we going to
march to Peking? (Interruptions.)

Shri Priya Gupta (Katihar): Are we
going to aliow them to march to
Delhi?

Shri Jawaharlal Nehru: I am sorry
I cannot enter into an argument. But
I appreciate that a war like this can-
not be ended as far as I can foreree
by surrender by either party. They
are two great countries and neither
will surrender. Therefore, some way
out has to be found to finish the war
in terms honourable to us. We have
said that we will finish the war when
we liberate our own territory which
is in their possession. Our saying that
we are going to liberate Tibet is a
thing which we cannot do; even if we
had the atom bomb, we could not do
it. It is manifestly absurd to talk
about it, and it justifies everything
that China has said about it, in the
sense . . . .(Interruptions).

They have always been saying that
their chief grouse apgainst us is that
we have been encouraging a revolt
and rebellion in Tibet. That is the
thing which ultimately turned them
against us. If we say that, it will
justity their argument, which had no
foundation, and give them in inter-
national circles and evervwhere con-
siderable stremgth. It will mean our
saying something which we cannot
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possibly, feasibly do. It is impossible.
We have got a big enough task, a
tremendous task, which we should
realise, to push them back to their
own territory from our own country.
We are going to do it. It is going to
be mighty difficult; it might take us a
long time. So, I hope that while we
should be strong angd destermined, as
we must be, we must not just for the
sake of appearing braver than others
say things which are, I regret 1o use
the word, manifestly nonsense.

Now, the resolution 1 have placed
before the House is a fairly compre-
hensive one. It is a resolulion of
rasolve, of dzterminaticn  and of
dedication. 1 hope, therefore, that in
accepting the resolution, as I hope this
House will, the House thinks in terms
of dedication, not in bombast, not in
tall talk, but realising that we have-
a very difficult task before us we are
determined to fulfil it however long
it mav take and whatever the con-
sequences might be. And, in doing so,
we will be heartened by the biggest
thing that a country can do and which
India has done thus far and that is,
produce this enormous emntional up-
heaval that we see all over India
among man, among women and, per-
haps more than all. among children.
So, I put forward this resolution be-
fore the House in the hope, faith and
with the strong determination thst
all those who are present here and
the country will abide bv it and will
act up to it

Shri Harl Vishnu EKamath: Mr.
Speaker, may I by your leave, ask
just one question? The  Maharaja-
kumar of Sikkim is reported to have
said in Darjeeling two days ago that
there has been a tremendous Chinese
military build-up o2 Sikkim's borders
during the last few days or weeks. Is
the Prime Minister in a position to
assure the House and the nation, in
view of the agreement which India
has with Sikkim for the responsibility
of its defence, that our army is better
prepared to resist the Chinese aggres-
sor in Sikkim than it was, un~fortu-
nately, in NEFA a few weeks ago?
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Shri Jawaharlal Nehru: I regret,
Sir. that such questions are put to me.
I wilgiveno assuranceof any kind.
How caa I  give assurances.
I can Eive no assurance ex-
cept that we are taking all
mo2asures that we can if such a thing
oceurs there. How can I give assur-
ances about the future in matters
which are determined not bv my as-
surances but by other factors? But I
do not think that the Chinese, if they
veniure to invade and come from
Chumbi Valley, will be allowed to
come or will find it an easy job,

One thing I have to mention—it is
unconnected with this gquestion. 1
have received today a letter signed by
35 Members of Parliament offering
their :zervices to serve anywhere. 1
am very grateful to those 35 Members
and 1 welcome their offer. 1 do not
quite know how we can immediately
profit by it. But I am sure as our
organisation progresses work would
be found for more and more people
in all grades and departmenis of life.

s TR IE qEy (TEET)
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I shall put the first Resolution
regarding the Proclamation of Emer-
gency to the vote of the House first.

The question is:

“This House approves the Pro-
clamation of Emergency issued by
the President on the 26th October,
1962, under clause (1) of article
352 of the Constitution.”

The motion was adopted.

Mr. Speaker: The Resolution is un=
animously adopted. Now, I sha!]l take
up the other Resolution.

Dr. L. M. Singhvi (Jodhpur): Sir, I
do not wish to press my substitute
motion (No. 1) because I feel that the
need to strengthen the hands of the
hon. Prime Minister at this juncture
is imperative and uppermost. I, there-
fore, crave the leave of the House to
withdraw the substitute motion.

Mr. Speaker: Has the hon. Member
the leave of the House to withdraw
his substitute motion?

The substitute motion was, by leave,
withdrawn.

Some Hon. Members: All amend-
ments are withdrawn.

Shri Suorendramath Dwivedy: In
order to record unanimous resolve of
the House with the nation’s desire to
drive out the aggressor and because
the hon. Prime Minister has promised
to make an enquiry about the state
of affairs about our unpreparednezs, I
do not propose to press my amend-
ment, No. 2.

Mr. Speaker: Has the hon. Member
the leave of the House to withdraw
his amendment?

Amendment No. 2 was, by leave,
withdrawn.
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Shri Bibhuti Mishra (Motihari): 1
withdraw my amendment (No. 20).

*Shri U. M. Trivedi (Mandsaur): In
view of what has happened in the
House all these four davs and in view
of the expressions made by the hon.
Prime Minister todav, I do rot think
that it is very essential for me to press
the amendments (Nos. 7 and 8) moved
by me.

Shri Sivamurthi Swami (Koppal):
I withdraw the amendment (No. 18)
moved by me.

Shri S. M. Banerjee (Kanpur): I
unconditionaily withdraw my amend-
ment (No. 4).

Mr. Speaker: Have these hon, Mem-
bers the leave ol the House to with-
draw their amendments?

Amendments (Nos. 20, 7, 8, 18 and 4)
were by leave, withdrawn,

Shri Ram Sewak Yadav: I press my
amendment No. 13.

Several Hon. Members: Withdraw it

Mr. Speaker: I shall put 1t to the
vote of the House.

The question is:

Several Hon. Members: Withdraw
it.

Mr, Speaker: Does he want to apply
second thought to it or should I put
it to the vote of the House? .... 1
should put it.

The question is:

That for the last parégrnph of
the resolution, the following be
substituted, namely:—

“This House declares with
hope, confidence and its resolve
that India would adopt an in-
dependent, effective, construc-
tive policy of neutrality instead
of illusory, unprincipled policy
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of appeasement Tndia would
secure arms at any terms from
any country a-d would continue
this war with China til the last
inch of Indian territory is clear-
ed of Chinese invaders.

This House deems it necess2ry
to declare that India is engaged
in a holy war to recover its own
territory from the Chinese
hordes after driving them
back." (13). ,

The motion was negatived.

Shri Ranga: I press both my
amendments (No. 15 and 16).

Mr. Speaker: Shall I put both of
them together?

Shri Ranga: Yes, Sir.

Mr. Speaker: But I find that they
will have to be put separately because
if they are put together and reiected,
there would be misunderstanding.
Therefore I will first put amendment
No. 15; but if he wants me to put
them together, I will not have any
objection to it

Shri Ranga: As you please, Sir.

Shri U. M. Trivedi: It i3 better to
put them separately.

Mr. Speaker: I will put amend-
ment No. 15 first to the vote of the
House.

The question is:

That at the end of the second
paragraph of the resolution, the
following, be added, nameiy:—

“and regrets the unprepared-
ness of the Goveroment to de-
fend the frontiers of India
against aggression and inva-
sion.” (15).

The motion was negatived.

Mr. Speaker: Then amendment No.
16:

“This House gratefully acknow-
ledges and welcomes the mnral
and material support received
from a large number of frierdly
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countries, notably US.A., UK. and
Canada in this grim hour of strug-
gle against aggression and mas-
sive invssion. and trusts that
Government will take steps to
secure massive support from all
friendly countries.” (16).

That is already a part of the main
Resolution.

Some Hon. Members: Withdraw.

An Hon. Member: Is it not redun-
dant?

Mr. Speaker: Order, order. That
already is part of the Resolution.

Shri Ranga: A few words of the
Oririn2l Resolution have been repro-
duced here. There are additional
waords which have also been added,
that is, “notably U.S.A., UK. and
Canada” and again, later on, “and
trusts that Government will take
steps to secure massive support from
all friendly countries” 1 do not wish
to sav envthing now at this hour. I
have made my speech.

Mr. Speaker: It is only that the
names of the countries are put there.
Otherwise, the paragraph there. ...

Shri Ranga: And also .the last part
of it

Mr. Speaker: “This House grateful-
ly acknowledges the sympathy and
the moral and material support receiv-
ed from a large number of friendly
countries. . . "

Shri Ranga: That is in the Original
Resolution. The additional words I
am putting are, “notably US.A, UK.
and Canada” and the other thing is
there.

Mr. Speaker: T would request parti-
cularly why should we put in sepa-
rately only the names of two or three?
Others are coming in. Would it not
be better. . . ..

Shri Ranga: If you are going to
argue, T am only sorry....
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Mr. Speaker: I am only putting it to
the hon. Member.

Shri Ranga: Then, I will have 1t
say something in  defence of what 1
‘have said.

Mr. Speaker: There is no time to
say.

Shri Ranga: Therefore, I wnould re-
quest you to put it to vote.

Mr. Speaker: DMy difficulty was
that it was almost coverad by that
para.

Several Hon. Members: Withdraw.
Redundant.

Mr. Speaker: Order. nrder. 1 am
arguing with the Member, I feel il is
substantially covered by that para.

Shri Ranga: I am very much em-
barrassed by what you are suggesting.
Because, 1 have considered it and in
spite of that, we have put these words
there, Is it time now for me to argue
with you?

Mr. Speaker: No, no. I am not ar-
guing. I do not want to argue. The
only question is. he wants to put in
the names of the countries,

Shri Ranga: And also the last sen-
tence,

Mr. Speaker: The whole para I am,
going to put. ] am going to put that
thi; amendment be accepted by the
House.

Shri Shivajl Rao S, Deshmukl
{Parbhani): I rise to a point of order,
Sir. The point is that the amendments
of Shri N. G. Ranga are not only in-
cluded in the Resolution, besides, they
are redundant. and that is not allow-
able under the Rules of Procedure
Therefore, they are out of order.

Mr. Speaker: I cannot declare the
redundant. It is for him. I do 1
say they are redundant. Of course.
had said and I had advised him thut
that para covers most of the objec-
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tiveg that he has in view. If he in-
sists, I will put it to the House.

The question is:

That for the fourth paragraph
of the resolution the following
be substituted, namely:—

This House gratefully ac-
knowledges and welcomes the
moral and material support
received from a large number
of friendly countries, notably
US.A. UK. and Canada in
this grim hour of struggle
against aggression and mas-
sive invasion, and trusts that
Government will take steps
to secure massive support
from all friendly countries.”
(16).

The amendment was negatived.

Mr. Speaker: Then, I put the Ori-
ginal Resolution. I need not read
the whole of it. There are some
other amendments that had been
moved, but the Members are not
present or they have remained silent
and have not withdrawn. I put
these amendments: No. 5, 6, 10, 11,
12, 14, 17 and 19.

Shri Thirumala Rao (Kakinada):
i withdrew my amendment. I made
a statement from here, and perhaps
you did not hear me.

Mr. Speaker: Yours is No. 19.
Amendment No. 19 is withdrawn.

Amendment No. 19 was, by leave,
withdrawn.

Mr. Speaker: I shall now put the
others that remain.

Shri Ram Ratan Gupta (Gonda):
I have already withdrawn my amend-
ment No, 12 I have said that.

Amendment No. 12, was, by leave,
withdrawn.

Mr. Speaker: I shall now put all the
other amendments, viz, 5, 6, 10, 11,
14 and 17.

The amendments were put and nega-
tived,
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Mr. Speaker: Then, the Resolution
we have before us now, Further, the
hon. Prime Minister has just now
mentioned that 35 of the Members of
our House have offered their services
to the Prime Minister to be used in
any manner.

Several Hon. Members: All of us.

Mr. Speaker: That is what I want
to convey to him, that pot 35 Mem-
berg but all the Members here are
offering their services.

Therefore, after reading this reso-
lution, 1 shall request hon. Members
to stand up and pass this resolution
in a mood of reverence and that faith
which iy required in this resolution
so that we might really show that
we are dedicated to carry out all the
pledges that have been made in this
resolution,

Now, I shall read out the resolution.
The question is:

“This House notes with deep
regret that, in spite of the uni-
form gestures of goodwill and
friendship by India, towards the
People’s Government of China on
the basis of recognition of each
other's independence, non-aggres-
sion and non-interference, and
peaceful co-existence, China has
betrayed this goodwill and friend-
ship and the principles of Panch-
sheel which had been agreed to
between the two countries and
has committed agression and ini-
tiated a massive invasion of India
by her armed forces.

This House places on record its
high appreciation of the valiant
struggle of men and officers of
our armed forces while defend-
ing our frontiers and pays its
respectful homage to the martyrs
who have laid down their lives
in defending the honour and in-
tegrity of our Motherland.

This House dlso records its pro-
found appreciation of the wn_r,,d:.r .
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ful and spontaneous response of
the people of India to the emer-
gency and the crisis that has re-
sulted from China's invasion of
India. It notes with deep grati-
tude this mighty upsurge amongst
all gections of our people for
harnessing all our resources to-
wards the organisatiom of an
all-out effort to meet this grave
national emergency. The flame
of liberty and sacrifice has been
kindled anew and a fresh dedi-
cation has taken place to the
cause of India’s freedom and in-
tegrity.

“This House gratefully acknow-
ledges the sympathy and the
moral and material support re-
celved from a large number of
friendly countries in this grim
hour of our struggle against ag-
gression and invasion,

With hope and faith, this House
affirms the firm resolve of the In-
dian people to drive out the
aggressor from the sacred soil of
India, however Jong and harg the
struggle may be.”.

The Resolution was adopted wunani-
mously, all Members standing.

on the Table

Mr. Speaker: The resolution Is un-
animously adopted, and everybodv
realises now and is conscious, of the
responsibilities that he has under-

taken, and I hope he would discharge
it.

17:39% hrs.

RE: PAPERS TO BE LAID ON THE
TABLE

Mr. Speaker: Now theere are some
papers to be laid on the Table.

Shri Hari Vishnu Eamath (Hoshan-
gabad): I think that would be an
anti-climax,

The Minister of Finance (Shri
Morarji Desai): But that has to be
done today.

Mr. Speaker: I also think that after
this resolution we should not transact
any other business but we should dis-
perse now.

17.40 hrs.

The Lok Sabha then adjourned till
Eleven of the Clock on Thursday,
November 15, 1962/Kartika 24, 1884
(Saka).
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ORAL ANSWERS TO QUES-
TIONS. . .

SQ.  Subject

No.

174. Chinese ordered to leave

ndia . .
175. Coal scarcity

176. Geological Survey in
West Bengal i

177. Import of furnace oil.
178. Gauhati refinery
185. Gauhati refinery . .

179. Seizure of cartridges found
inahotel in Delhi. R

18o. Siliguri-GauhatiPipeline
Project : o .

181. Sun Cookers
183. Machinery to enquire into

CoLuMNs
1453—91

1453—56
1455—62

1462-63
1464—70
1470
T471—74
147476

1476-77
147779

charges of corruption
against a Minister 1479—384
184. Mizo National Front 1484-85
186, Business management 1485—88
187. Geological Survey team
in Spiti Valley 1488—91
WRITTEN ANSWERS TO
QUESTIONS . « 1492—1532
5.0.
N o.
182. Tribal students in Post-
graduate classes. . . 1492
188. Coal freightage 1492-93
189 Oil refineries. 1493
190. Vocatio nal l:rammg in
schools. . » 1493
191. ThIHe-Yul‘DegtneCerc
inU.P. . . . 1494-95
192. Education Minism'Con-
ference . . 1495
193. MNahorkatiya Natu.ral gas 1495-96
194. Sampurnanand Commi-
ttee Report. . . 1496
195. Teaching of science B 1497
196. Vice-Chancellors Ccm-
ference . 1497
197. ]udncul :nqmry mtOAn-
daman fir 1498
U.S.Q.
No,
364. Cycle challans 1498
365. Rural Housing Scheme . 1498-99
366. Grant to Utkal University 1499

367. Educationaltoursofstu-
. dents .

. . 1499-1500

WRITTEN ANSWERS TO

QUESTIONS—contd.
U.5.Q. Subject
No.

368. anryschoulteachersm
Tripura . .

369. Socnaleducanon in Tri-
pura . .

370. Gharchuktitax . .

371. Assistanceto HindiIn-
stitutesin South

372. Engineering ooll:gcs in
Kerala .

373. Zoological Suneyof
India . .

374. Ednucational tours of stu-
dents

375. Consumption of pstroleum

376. Suicides in Delhi. . f

377. Scientistson NationalRe-

gister of Scientists
378. Removal of statues of
foreigners
379. New University in Del!u.
380. Prohibition .

381. Special [.A.S. recruit-
ment . .

382. Production of coal

383. Kerosene price

384. U.G.C.Committee  on
teaching system  in
schools and colleges

385. Petro-Chemical’ Indus-
tries in Ceylon
386. Pensioners

Teachers’ Welfare Fund

387.

388. Coalin Jammu an:l Kash-
mr. . .

389. Artificial rice

390. Tribal Rest House at
Subroom . . .

391. Totalprohibition in Pun-
jab . . .

392. Working conditions of
Government employees

393. Education Code of Union
Territory of Delhi.

394. National Institute of
SportsatPatiala .

395. National Council of Edu-
cational Research .

396. National Foderauonof
Indian Women

397. College fees.

398. Palam airport
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CoLumns

1500

1500
1501

1501
1502
1502-03

1503

1503-04
1504-05

I505
1506-07
1507
1507—09
1509
1509-10
1510

1510

1511
1§11
1511-12

1512
1513

1513
1513-14
1514
1515
1515
1515-16

1516
1516
1517
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WRITTEN ANSWERS TO

QUESTIONS—contd.
U.5.Q, Subject
No,

399. Residential and office

accommodation in Cha-

moli Headquarters.

400. Ankleshwar oil

401. Violation of traffic laws
by embassy cars.

402. Central Board of Child
Welfare . :

Housing Schemes for
Scheduled Castes

404. Grants from U.G.C.

403

405. Three Language Formula

406. Teachingof English

407. Milk from green leaves .

408. Explosion in Andre
Ganj.

409. Scholarships to  poor

students

410. Mineralsin U, P, . .

411. Physical education

412. Government Engineering
College, Chandigarh .

413. Abolition of Himachal
Pradesh Landed Estates
Act, . .

414. Team of Indian Botanists

to U.S.S.R.. .

415. Indian National Commis-
sion for Co-operation

with U.N.E.S.C.0.

416, Tribal Housing in Punjab

417. Students in  Primary

schools
418. Donation to  National
Defence Fund by princes

419. “Metro Olil':a.l'l Council

for L.

420. Petroleum technology

422. Uniforms for Delhi

School students .

423. Scholarships to technical
students . .

[DAy Drozst]

CorumMns

1517-18
1518

1518-19
1519
1520

1519—21
1521

1522
1523
1523-24
1524
1524-25
1525

1526

1526-27
1527
1527-28
1528
1528
1528-29

1529
1529-30

1530-31

1531

1684
WRITTEN ANSWERS TO
QUESTIONS—contd.
U.S.Q. Subject COLUMNS
No,
424. Scholarships to technical
students. . & 1531-32
DEMANDS FOR S UPPLE-
MENTARY GRANTS
(GENERAL), 1962-63 : 1532

The Minister of Finanes Shri
Morarji Desai) presented a
statement showing Dzmands
for Supplementary Grants
in respect of the Budget
(General) for 1962-63.

RESOLUTIONSADOPTED. 1532—1680

Discussion on the Resolutions
re: Approval of t he Proclama-
tion of Emergency and the
Chinese aggression and the
substitute motion and am-
endments thereto moved on
8-11-62 continued. The
Prime Minister (Shri Jawa-
harlal N:zhru) replied to the
debate. The resolution re:
approval ofth: Proclamation
of Emergency was adopted.

As regards the resolution on the
Chinese aggression, the subs-
titute manon and the eight
amendments thereto were,
by leave, withdrawn, and the
other nine amendments were
negatived. The original re-
solution wasadopted.

The discussion on the two re-
solutionswasconcluded,

AGENDA FOR THURSDAY,
NOVEMBER 15, 1962
KARTIKA 24, 1884 (SAKA

Consideration of Demands
for Supplementary Grants
(Railways)for 1962-63, and
the Private Members® Re-
solutions.

GMGIPND—LS II—2063 (Ai) LS—28-11-62—500.



